Additional District Magistrate (City) Ghaziabad

Ref. No 9/8?7/\!(4% 16 ZP/OAND\@W ,%w/ / 2oL Dated /Aﬁ; /%7/5

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report of the Joint Committee submitted in compliance of Hon’ble National Green
Tribunal, New Delhi Order dated 06.01.2023 in OA No-814/2022 Pradeep Sharma
Versus State of Uttar Pradesh.

Respected Sir,

With reference to the above subject mentioned above the Joint Committee inspected
the site in compliance of Hon’ble National Green Tribunal order dated 06.01.2023 in OA No-
814/2022 Pradeep Sharma Versus State of Uttar Pradesh. Factual report is hereby submitted
for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely

\q,n,-'lr"7
(Bipin Kumar)
Additional District Magistrate (City)
Ghaziabad

Copy to:
1- Member Secretary, Central Pollution Control Board, New Delhi.
2- District Magistrate, Ghaziabad for information.
3- Regional Officer, U.P. Pollution Control Board, Ghaziabad for necessary action.

Additional District Magistrate (City)
Ghaziabad



BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 814 OF 2022

IN THE MATTER OF:
Pradeep Sharma ...Applicant
Versus
State of U.P. ...Respondent(s)
] INDEX R
'S.No. Description Pg. No.
1 Response on behalf of Joint Committee in Compliance
of Hon'ble National Green Tribunal’'s order dated | ) -13
06.01.2023 in OA 814/2022
2 ANNEXURE I: Copy of No Objection Certificate , L-27
issued to M/s International Agro Foods by UPGWD
'3 | ANNEXUREII Copy of Consent to Operate issued to 99 -20 /
M/ s International Agro Foods under Water Act, 1974
4 ANNEXURE III: Copy of logbook of ETP of M/s 91-22.
International Agro Foods
5 ANNEXURE IV: Copy of Adequacy Report of ETP | 23~ éé
installed at M/s International Agro Foods
6 ANNEXURE V: Copy of Irrigation Management Plan
for Utilization of treated Water by M/s International 67"6&
Agro Foods
7 ANNEXURE VI: Copy of No Objection Certificate 109 _/ 15T
issued to M/s Al-Nasir Export by UPGWD
8 ANNEXURE VII: : Copy of Consent to Operate issued " T;"'
to M/s Al-Nasir Export under Water Act, 1974
9 | ANNEXURE VIII: Copy of logbook of ETP of M/s Al- pS 6
Nasir Export
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installed at M/s Al-Nasir Export
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for Utilization of treated Water by M/s Al-Nasir|
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 814/2022

In the matter of:

Pradeep Sharma ...Applicant
Versus

State of U.P. ...Respondent(s)

STATUS REPORT ON BEHALF OF THE JOINT COMMITTEE OF
DISTRICT ADMINISTRATION GHAZIABAD, CENTRAL
POLLUTION CONTROL BOARD, NEW DELHI AND UTTAR
PRADESH POLLUTION CONTROL BOARD WITH RESPECT TO
ORDER DATED 06-01-2023

Ref :
1. O.A.No. 814/2022 in the matter of Pradeep Sharma Vs. State of U.P..
2. Hon'ble NGT order dated 06.01.2023

Background

In compliance to the Hon’ble NGT (PB) order dated 06.01.2023 in O.A.No.
814/2022 in the matter of Pradeep Sharma Vs State of UP. A joint
inspection of M/s International Agro Foods, 2764, 2765, 2766, Bhoorgarhi,
Dasna, Ghaziabad and Al-Nasir Export Pvt. Ltd. Bhoorgarhi, Dasna,
Ghaziabad (referred as ‘the Unit’) was carried out on 16.02.2023 by the
officials of District Administration Ghaziabad, Central Pollution Control
Board, New Delhi and Uttar Pradesh Pollution Control Board. Following
officers participated in the inspection:

1. Shri Bipin Kumar, ADM (City), Ghaziabad

2. Shri Utsav Sharma, Regional Officer, UPPCB, Ghaziabad

3. Shri Abdul Muteen, Scientist ‘B’, CPCB, Delhi



4. Shri Kishan Singh, A.E.E., UPPCB, Ghaziabad.

1. Details about the Unit i.e. M/s. International Agro Foods, 2764, 2765,
2766, Bhoorgarhi, Dasna, Ghaziabad.

The unit has infrastructure for production of frozen boneless buffalo
meat, poultry feed supplement (PFS), tallow and blood meal. UPPCB has
granted Consent for slaughtering of 750 big animals (buffalos) per day
and frozen meat production of 98 MT/day. All the processes were found

in operation. The details of the unit are as follow:

General Information

1. Raw material Live Buffaloes
2. Consented  production | Frozen meat - 98 MT/Day
capacity for Bone meal- 29.4 MT/day

Products/By-products | Tallow- 9.8 MT/day
Blood Meal- 1.125 MT/day

3. Consented/present | Consented slaughtering capacity - 750
slaughtering buffaloes/day. However, on the day
of inspection, slaughtering of about
330 buffaloes were going on.

| . — 1
Information pertaining to water consumption and wastewater

generation

4. Freshwater source & |02 nos. of bore wells provided with |
consumption (kl/day) | Electromagnetic flow meters of
capacity 15 HP, and 1.5 HP

As per records maintained by the Unit
, the raw water consumption details
are as follow :

Average groundwater extraction in the
month of January 2023 has been
recorded as 344 KL/day which
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| includes water for domestic purposes
(around 15 KL/ day).

Type of flow meter(s)

Electromagnetic flow meters installed
on both bore wells.

Flow meter Reading (s)

Bore well 1- Total flow - 504730 m3

(Totalizer reading)
Bore well 2 - Total Flow - 58408 m?
(Totalizer reading)

Status of NOC from
CGWA
water extraction

for ground

NOC granted from UPGWD up to
18.06.2026 for 2,32.200 m3/year for

abstraction of ground water. Annexure-
I

Consented wastewater
discharge (KLD)

' Industrial - 500 KLD

Domestic - 12 KLD

As per industry representative and
record submitted by the industry
treated effluent is not being discharged
in any drain. The treated effluent
generated by the industry is being
used in gardening, washing, cooling
towers, sprinkling on Highway/ Road
and used for irrigation.

Consent Status under
the Water Act, 1974

10.

Status of OCEMS

11.

The Unit has consent with validity up
to 31.12.2024. Annexure II.

| The unit has installed OCEMS for all

the requisite parameters i.e. pH, TSS,
BOD, COD and Flow and connected to
| CPCB server. On the day of inspection,
the OCEMS was found in operation
and parameters were found within the
prescribed norms.

ETP details

The Unit has installed ETP with
hydraulic treatment capacity of 750
KLD based on two stages Activated
Sludge Process.




ETPis Eomprised of primary treatment |
and secondary treatment followed by
tertiary treatment.

The unit comprises Oil & Grease tank,
Holding tank, Solid Separator,
Equalization tank, Reaction tank, DAF
system, Primary Clarifier, UASB
(Digester), Aeration Tank-1,
Secondary Clarifier-1, Aeration Tank-
2, Secondary Clarifier-II, Disinfection
tank, Pressure Sand filter, Activated
carbon filter, filter tank, Digital Flow
meter, OCEMS, Treated water storage
tank(2300KL), Karnal technology
supply pump, Sludge drying beds,
Sludge Dewatering System (Decanter)
etc.

The unit has installed Blood Meal Plant
with blood pump, screw pump and
agitator (Blood coagulator).

As per record of ETP logbook
provided by the unit, the average
quantity of treated wastewater in the
month of January & February is 364
KLD. Annexure III.

12. Quantification of
effluent generation

13. Mode of Effluent
disposal

14. Odour Control

Treated effluent is conveyed through
underground pipeline to irrigate their
own developed plantation
(Eucalyptus) using karnal technology
over an area of 70976 sq meter. Treated
effluent is also being used in floor
washing, cooling towers and water
sprinkling on roads. The effluent is not
being discharged in to the drain.

The Unit has provided bio-filters to
suppress the odour from rendering

- b-



Information pertaining to Air Pollution

plant additional high presser misting |
system with 12 fan.

15.

Source of Air Pollution, | The Unit has one boiler of capacity 4

details of fuel and status
of APCDs

T/hr.

Bio Mass is used as fuel in the boiler.
Multi-cyclone dust collector and wet
scrubber system is installed with boiler
as Air Pollution Control Devices
(APCDs).

Flue gases are discharged into the
ambient air through a stack of 30
meters height.

OCEMS has been installed on the stack
for monitoring of emissions which was
found operational during inspection
and showed the parameters within the
prescribed norms

The Unit has provided 03 DG Sets with
following details:

DG sets Capacity Acoustic
(KVA) Enclosures
600 (KVA) X1 (Y/N)

1000 (KVA) X1 Yes

500 (KVA) X1 Yes

Yes

16.

Consent status under

| the Air Act, 1981

The Unit has consent with validity up J
to 31.12.2024. Annexure II.

Information pertaining to ETP sludge and other solid waste

17.

Quantity of ETP sludge | As per records provided by the unit,

average sludge generation was 1.4
MTD.

18.

Nature of waste

Organic

19.

Facili’Ey for storage/

| disposal /treatment

Storage area has been provided for
ETP sludge and other wastes. The Unit |
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informed that the ETP sludge is sold as |
manure

Observation:

S

11

1ii.

iv.

V1.

Vii.

During inspection, the Unit was found in operation. Slaughtering of
about 330 buffaloes were in process as against the consented
slaughtering of 750 animals/day. The requirement of fresh water
was met through Bore wells.

The Unit has provided one treated effluent storage tank and sludge
drying beds (6 nos.) for drying the sludge generated from primary
and secondary treatment.

The Unit has provided OCEMS for the parameters, namely, pH,
TSS, BOD & COD at final outlet of ETP and it was found operational
during the visit and parameters were found within the prescribed
limit (values of OCEMS pH (7.32), TS5(22.91mg/l),
BOD(18.73mg/1), COD(131mg/1).

The Unit has provided septic tank followed by soak-pit for treating
domestic effluent. Adequate space (room) for storage &
preservation of hides has been provided.

The Unit has provided underground piping network for conveyance
/ discharge of treated effluents for utilization of their own premises
(approx. 70976 sq meter) for plant-irrigation. During inspection, no
effluent was observed being discharged from the unit.

The unit has valid consent under the Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution),
Act, 1981 till 31.12.2024.

Both the equalization tanks, are equipped with mixing arrangement

through diffused aeration system.




viii. The Unit uses food grade coagulant and poly electrolyte for
treatment of effluent before subjecting the effluent to biological
treatment through activated sludge process.

ix. Aeration tanks used for biological treatment are provided with
diffused aeration system. Air is supplied with help of four blowers
(04 blowers of 30 HP). Adequacy report of the treatment plant is
annexed as Annexure IV.

x. The unit has submitted irrigation management plan for utilization
of treated effluent from Chandra Shekhar Azad University of
Agriculture & Technology, Kanpur. Annexure V.

xi. The unit has installed Rendering Plant of capacity 18 Ton/batch
(dry process) which is operated for 6 - 8 batches every day.

xii. Unit has installed bio filter for treatment of fumes generated from
cookers used in rendering plant. Arrangements are made for
collection of fumes generated from cookers and their channelization
through bio-filter. Additionally, spray towers have been installed
for controlling issues of odour.

xiii. Dedicated hides storage area is provided.

xiv. DG sets were provided with stacks as well acoustic enclosure. Stack
height of each DG set has been found to be 2.5 meter above Roof
Level.

xv. Ammonia Plant is equipped with water sprinkling and alarm
system to control the leakage for safety purpose.

Water Pollution:

During inspection, all ETP units were found in operation. In order to
monitor the compliance status of treated waste water, grab samples were
collected from inlet, Equalization Tank, Aeration Tanks and outlet of ETP.

The analysis results are presented below:
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Sampling Locations Parameters
'pH [TSs | BOD CoD | 0&G [ MLSS

- mg) | (mgl) | (mgh) |mgh) | (mg)
ETP inlet 7.06 2429.00 | 2874.00 8840.00 - -
Aeration Tank-1 - - - - - 2800
Aeration Tank-2 - - - - ' - 2000
ETP Final outlet 7.48 38.00 26.00 134.00 6.0 -]
Notified Standard 6.5-8.5 | 50 30 250 10 -

The monitored values at the ETP outlet are complying with the
notified/ prescribed standards.

To investigate the ground water quality around the unit, samples of
ground water from the industry and around the industrial unit were
collected for analysis. The analysis results are presented below:

S. | Name of Date of | Colour Odour | pH Con | T.D.S Hard Ca. Mg. Chlori
No | the source | collectio dpym | mg/l mg/1 Hard Hard de
& address | n hos mg/l mg/l mg/l
Jem
1. | Borewell- 16.02.23 | Colorless | Odour 7.30 7250 | 4350 270.0 145.0 125.0
15, (IAF, less
within
premises of
the unit)
Handpump | 16.02.23 | Colorless | Odour 734 | 620.0 372.0 192.0 144.0 48.0
2. | labour less
colony IAF
Standards — Colorless | Odour | 6.5-8.5 - 300-500 | -300-600 | 75-200 | 30-100
BI1S-10500 less L

The monitored values of groundwater are complying with the
notified / prescribed standards.

Air Pollution :

One boiler of 4 TPH is installed. During inspection the boiler was in
operation and emissions are channelized through stack of height 30 mts.
Portholes and sampling platforms are provided.

Conclusion:

e The Unit should ensure that the treated waste water is discharged
as per prescribed standards on continuous basis.

e The monitored values of groundwater are complying with the
notified/ prescribed standards.

e Unit should install mechanical screens at inlet.

e The unit shall carry out the calibration of OCEMS on regular basis. |

-5 -



the web-link
Irrication.pdf

e The unit shall follow the Guidelines for Utilization of Treated
Effluent in Irrigation, which are available on the website of CPCB at

e The unit shall own up the responsibility of regular cleaning of
Dasna drain adjacent to the unit.

https:/ /cpcb.nic.in/ NGT /Guidelines-UTE-

2. Details about the Unit i.e. M/s. Al-Nasir Export, Khasra No. 2761, 2762,
Bhoorgarhi, Dasna, Ghaziabad.

The unit has infrastructure for production of frozen boneless buffalo

meat, poultry feed supplement (PFS), tallow and blood meal. UPPCB has

granted Consent for slaughtering of 200 big animals (buffalos) and Goats

-100per day and frozen meat production of 50 MT/day. All the processes

were found in operation. The details of the unit are as follow:

General Information

1. Raw material Live Buffaloes

2. Consented  production | Frozen meat - 50 MT/Day
capacity for MBM- 11 MT/day
Products/By-products | Tallow-4 MT/day

3. Consented / present Consented  slaughtering capacity - 200
slaughtering buffaloes/day and 100 Goats/day. On the day of

inspection, slaughtering of about 200 buffaloes
were going on.

Information pertaining to water consumption and wastewater generation

4.

consumption (kl/day)

flow meters of capacity 7.5 HP, and 2 HP

As per records maintained by the Unit, the raw
water consumption details are as follow :
Average groundwater extraction in the month of
January 2023 has been recorded as 224 KL/day
which includes water for domestic purposes.

Freshwater source & |02 nos. of bore wells provided with Electromagnet_

Type of flow meter(s)

‘ _wells.

Electromagnet flow meters installed on both bore

-9




| Flow meter Reading (s)

Bore well 1- Total flow
reading)

Bore well 2 - Total Flow - 5030 m?® (Totalizer
reading)

- 48011 m?® (Totalizer

Status of NOC from
CGWA
water extraction

for ground

NOC granted from UPGWD. Borewel-1 (2 HP) up_
to 10.11.2023 and Borewell-2 (7.5HP) up to
31.11.2026 for 1,32,000 m3/year abstraction of
ground water. Annexure -VI

Consented wastewater
discharge (KLD)

Industrial - 200 KLD

Domestic - 4 KLD

As per industry representative and record
submitted by the industry treated effluent is not
being discharged in any drain. The treated
effluent generated by the industry is being used in
gardening, washing, cooling towers, sprinkling
on Road and used for irrigation as per CPCB
guidelines.

Consent Status under
the Water Act, 1974

The Unit has consent with validity up to "
31.12.2024. Annexure VII

10.

Status of OCEMS

The unit has installed OCEMS for all the requisite-
parameters i.e. pH, TSS, BOD, COD and Flow and
connected to CPCB and UPPCB server. On the day
of inspection the OCEMS was found in operation
and parameters were found within the prescribed
norms.

11.

ETP details

The Unit has installed ETP with hydraulic
treatment capacity of 1000 KLD based on two
stages Activated Sludge Process.

ETP is comprised of primary treatment and
secondary treatment followed by tertiary
treatment.

The unit comprises Receiving Tank, Rotary Fiber
DAF

Equalization Tank-2, Flash Mixing Tank, Primary

Screen, Equalization Tank-1, system,

Clarifier, Aeration Tank-1, Secondary Clarifier-1,

Aeration Tank-2, Secondary Clarifier-1I, Polishing

|o



Tank, MGF, Activated Carbon Filter, Digital Flow
OCEMS,
tank(900kl), Karnal techonolgy supply pump,
Filter Press & Sludge drying beds, Volute Sludge
Dewatering System etc., etc.

The unit has installed Blood Meal Plant with
blood pump, screw pump and agitator (Blood
coagulator).

meter, Treated  water

storage

12.

Q_uantification of
effluent generation

As per record of ETP logbook provided by the |
unit, the average quantity of treated wastewater
in the month of January & February is 169 KLD.
Annexure-VII

13.

Mode  of
disposal

Effluent

Treated
underground pipeline to irrigate their own |

effluent is conveyed through
developed plantation (Eucalyptus) using karnal
technology over an area of 8840 sq meter. Treated
effluent is also being used in washing, cooling
towers and water sprinkling on roads. The

effluent is not being discharged in to the drain.

Odour Control

The Unit has provided bio-filters to suppress the
odour from rendering plant, additional high
presser misting system with 5 fan.

Information pertaining to Air Pollution

15.

Source of Air Pollution,
details of fuel and status
of APCDs

The Unit has Two boiler of capacity 6 T/hr, One
Boiler standby.

Bio Mass are used as fuels in the boiler. Multi-
cyclone dust collector and wet scrubber system is
installed with boiler as Air Pollution Control
Devices (APCDs).

Flue gases are discharged into the ambient air
through a common stack of 30 meters height.
OCEMS has been installed on the stack for
monitoring of emissions which was found
operational during inspection and showed the
parameters within the prescribed norms

/)




- The Unit has provided 03 DG Sets with following
details:
' DG sets Capacity Acoustic Enclosures

(KVA) (Y/N)

1010 (KVA) X2 Yes

500 (KVA) X1 Yes

16. | Consent status under The Unit has consent with valiaity up to
the Air Act, 1981 31.12.2024.

Information pertaininé to ETP sludge and other solid waste

17. | Quantity of ETP sludge_- As per records provided by the unit, average
sludge generation was 0.08 MTD.
18. | Nature of waste Organic
19. |Facility for storage/ |Storage ‘area has been provided for ETP sludge
disposal /treatment and other wastes. The Unit informed that the ETP
sludge is sold as manure
Observation: _

- During inspection, the Unit was found in operation. Slaughtering of about 200

ii.

iii.

1v.

V1.

buffaloes were in process as against the consented slaughtering of 200 big
animals (buffalos) and Goats -100per day. The requirement of fresh water was
met through Bore wells.

The Unit has provided one treated effluent storage tank and sludge drying beds
(6 nos.) for drying the sludge generated from primary and secondary treatment.
The Unit has provided OCEMS for the parameters, namely, pH, TSS, BOD &
COD at final outlet of ETP and it was found operational during the visit and
parameters were found within the prescribed limit (values of OCEMS pH
(7.30), TSS(24.3mg/1), BOD(16.4mg/1), COD(154.4mg/1).

The Unit has provided septic tank followed by soak-pit for treating domestic
effluent. Adequate space (room) for storage & preservation of hides has been
provided.

The Unit has provided underground piping network for conveyance /
discharge of treated effluents for utilization of their own premises (approx. 8840
sq meter) for plant-irrigation. During inspection, no effluent was observed
being discharged from the unit.

The unit is having a valid consent under the Water (Prevention & Control of
Pollution) Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till
31.12.2024.
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Vii.

Viii.

1X.

Xi.

Xil.

X11d.

X1V.

XV,

Both the equalization tanks, are equipped with mixing arrangement through
diffused aeration system.

The Unit uses food grade coagulant and poly electrolyte for treatment of
effluent before subjecting the effluent to biological treatment through activated
sludge process.

Aeration tanks used for biological treatment are provided with diffused
aeration system. Air is supplied with help of two blowers (01 blowers of 40 HP
and 01 blowers of 25 HP). Copy of adequacy report of treatment plant is
annexed as Annexure IX.

The unit has submitted irrigation management plan for utilization of treated
effluent from Chandra Shekhar Azad University of Agriculture & Technology,
Kanpur. Annexure X

The unit has installed Rendering Plant of capacity 16 Ton/batch (dry process)
which is operated for 3 - 4 batches every day.

Unit has installed bio filter for treatment of fumes generated from cookers used
in rendering plant. Arrangements are made for collection of fumes generated
from cookers and their channelization through bio-filter.

Dedicated hides storage area is provided.

DG sets were provided with stacks as well acoustic enclosure. Stack height of
each DG set has been found to be 5 meter above Roof Level.

Ammonia Plant is equipped with water sprinkling and alarm system to control |
the leakage for safety purpose.

Water Pollution:

During inspection, all ETP units were found in operation. In order to monitor the
compliance status of treated waste water, grab samples were collected from inlet,
Equalization Tank, Aeration Tanks and outlet of ETP. The analysis results are
presented below:

| Sampling Locations Parameters
pH TSS |BOD | COD 0&G MLSS
I | (mg/l) | (mgM) | mglh) | (mg/l) (mg/1)
ETP inlet 7.0 3382 | 2346 3144 - -
Aeration Tank-1 - - - - - | 2300 |
Aeration Tank-2 - - - 2200
| ETP Final outlet 7.4 42.0 24.0 80.0 6.8
| Notified Standard 6585 | 50 | 30 | 250 | 10 | - |
The monitored values at the ETP outlet are complying with the notified / prescribed
standards.
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‘To investigate the ground water quality around the unit, samples of ground water "
from the industry and around the industrial unit were collected for analysis. The
analysis results are presented below:

S. | Name of the Date of Colour Odour pH Condp | T.D.S Hard | Ca. Mg. " [ chlori | Alkalini
N | source & collection mhos mg/I mg/1 Hard Hard de ty
o | address Jem mg/| mg/| mg/l mg/I
1. | Borewell,-7.5 16.02.2023 Colorless odourless | 7.40 861.0 516.0 374.4 153.2 221.2 -

HP, within

premises of the

unit

Hand Pump of 16.02.2023 Colorless odourless 7.50 1022.0 | 613.2 361.6 197.0 164.6 N
2. | labour colony, )

Standards BIS- - Colourless | Odourles | 6.5-8.5 - 500- -200- 75-200 | 30-100 | - -

10500 S 2000 600 |

The monitored values of groundwater are complying with the notified / prescribed
standards.

Air Pollution:
Two boiler of 6 TPH is installed (One Boiler Standby). During inspection the

boiler was in operation and emissions are channelized through stacks of height 30
mts. Portholes and sampling platforms are provided.

During the inspection, samples of up-stream and down-stream of Bhurgarhi_
drain located near the said industries were collected. Bhoorghari drain analysis
results are presented below:-

S. | Collection | Dateof | Colour | pH | BOD cop | TSS |

No. Point collection (mgy/1) (mg/1) (mgy/1)

1. | Up Stream | 16.02.2023 | Greyish | 7.2 70.0 132.0 116.0
bhoorghari

drain

Down 16.02.2023 | Brownish | 7.1 52.0 140.0 123.0
2. | Stream

bhoorghari
| drain

Conclusion:
a. The Unit should ensure that the treated waste water is discharged as per

prescribed standards on continuous basis.

b. The monitored values of groundwater are complying with the
notified / prescribed standards

c. Unit should install mechanical screens at inlet.

d. The unit shall carry out the calibration of OCEMS on regular basis.
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e. The unit shall follow the Guidelines for Utilization of Treated Effluent in
Irrigation, which are available on the website of CPCB at the web-link
https:/ /cpcb.nic.in/ NGT/Guidelines-UTE-Irrigation.pdf
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(Kishan Singh) (Abdul Muteen) (Utsav Sharma) (Bipin Kumar)
Asst. Env.Engineer Scientist ‘B’ Regional Officer ADM (City)
UPPCB, Ghaziabad CPCB, Delhi UPPCB, Ghaziabad Ghaziabad




3/2/22, 2:48 PM

Ministry of Jal Shakt
Government of Uttar Pradesh

Form 8 (C)

RoeXupe - T

GROUND WATER DEPARTMENT

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK

USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Ma'nagement and Regulation Act, 2019.]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC018494

VALID FROM 19/06/2021 TO 18/06/2026

Name of the Applicant
Address of the Applicant:

Company Name:

Serial No. of Application Form

Specimen Signature of the User:

Location particulars:

District
Plot No.

Municipality/Corporation

Holding No.

Rate of Withdrawal (m%hr.)

RAVEED AHAMED QURESHI
14/322, SECTOR-14, VASUNDHARA, GHAZIABAD, UP -

INTERNATIONAL AGRO ~ Company Address
FOODS

GZBD0221NIN008O Date of Submission

Ghaziabad Block

2764, 2765, 2766

BHOOR GARHI, DASNA  Ward No.

GHAZIABAD

96.00 Date of Energization (in Case of

Electric Pump)

Particular of the Existing Well and Pumping Device

Type of the Well -

Assembly Size (For Tube Well)

Diameter {For Dug Well)
H.P. of the Pump:

Maximum Allowable Rate of
Withdrawal (m3/hr.);

Tube Well/Boring Purpese of the Well

0.00 Approx. Strainer Length (For-
Tube Well)

0.00 Type of Pump to be Used:

15.00 Operatibnal Device

98.00 Maximum Allowable Running

Hours Per Day:

Maximum Allowable Annual Extraction of Ground Water:

2764, 2765, 2766, BHOOR GARHI,
DASNA, GHAZIABAD

11/02/2021

RAJAPUR

201015

201015

20/01/2015

Industrial

0.00

Submersible
Electric Motor

8.00

230400

This No-Objection certificate authorizes the owner applicant (user} to sink a well in the location speciﬁéd at Sl. (2) for extraction of groLmd
water at a rate not exceeding that as shown at SI. (3j), for Running Hours per day as shown at S1. (3k), and for maximum allowable annual
extraction of ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

» Incase of any change of ownership of the proposed well, fresh authorization has to be obtained.
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No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and {3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quanturn of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the wall as shown in item 3(k) shall not exceed to the recorded rate from water meters
The concermned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

In case of any change of ownership of the existing well, fresh registration has to be obtained.

No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate.shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration ‘ )

In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped
of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made
available to this office on monthly basis

Guidelines for Installation of Piezometers and their Menitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment, It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which groung water is
being withdrawn. The diameter of the piezometer should be about 4" to 6"

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aguifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual  DWLR with Telemetry
1 <10 o 0 0
2 11 -50 1 1 0]
3 50- 500 1 0 1
4 > 500 2 1] 2

o The measuring frequency should be monthly and accuracy of measurement should be up to ¢m. the reported measurement shouid
be given in meter upto two decimal.

+ For measurement of water leve! sounder or automatic water level recorder (AWLR)/ Digital Autornatic water level recorder (DWLR)
with telemetry system should be used for accuracy. :

o The measurement of walter ievel in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level {with respect to mean level}, depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monilored twice in a year during pre-monsoon (May/tune} and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, cne sample (1 1t capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometeriube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for measurement may be taken care of.

Any other condition(s) that may be imposed by the concerned Adthority.'
In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found 1 be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:

(A} For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

f) No Objection Certificate shall be granted enly in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

i} At industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

I

213



3/222, 2:48 PM

iii) All industries abstracting ground water in excess of 100 md shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

iv) Construction of observation well(s) (piezometer){s) within the premises and installation of appropriate water level menitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m® {day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer:(observation well) shall be constructed at a minimum
distance of 50 m from the bore weil’production well. Depth and aquifer zone tapped in the piezometer shail be the same as that of the
pumping well/ wells. Monthly water fevel data shall be submitted online to the Sround Water Department, UP.

v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water {chemical, pharmaceutical, dyes pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi) Injection of treated/ untreated waste waier into aquifer system is strictly prohibited.

vii} Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need o undertake necessary well head protection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for graund water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Departmenl UP as applicable. Monitoring
records and resuits should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water

‘Management Council.

ii} Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m?®
/day. The water from STP shall be utilized for toitet flushing, car washing, gardening etc

Date :02/03/2022

Place:Ghaziabad

This certificate is electronically generated and does not require digital signature

313



2017122, 5:15 PM

i

I
TN

I . Y
§ ¥ k)
E @ 5)
\2 £/

S

Ministry of Jat Shakt
Gavernment of Uttar Pradesh

Form 8 (C)

GROUND WATER DEPARTMENT

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK

USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC037723

Name of the Applicant
Address of the Applicant:

Company Name:

Serial No. of Application Form

Specimen Signature of the User:

Location particulars:

District
Plot No.

Municipality/Corporation

Holding No.

Rate of Withdrawal (m3hr.)

VALID FROM 19/06/2021 TO 18/06/2026

RAVEED AHAMED QURESHI
14/322, SECTOR-14, VASUNDHARA, GHAZIABAD, UP -

INTERNATIONAL AGRO  Company Address
FOODS

GZBD0221MNINOO81 Date of Submission

Ghaziabad Block

2764, 2765, 2766

BHOOR GARHI, DASNA  Ward No.

GHAZIABAD

6.00 Date of Energization (In Case of

Electric Pump)

Particular of the Existing Well and Pumping Device

Type of the Well

Assembly Size (For Tube Well)

Diameter (For Dug Well)
H.P. of the Pump:

Maximum Allowable Rate of
Withdrawal {m%hr.):

Tube Well/Boring Purpose of the Well

0.00 L Approx. Strainer Length (For
' Tube Well)

0.00 Type of Pump to be Used:

1.50 Operational Device

6.00 Maximum Allowable Running

Hours Per Day:

Maximum Allowahle Annual Extraction of Ground Water:

2764, 2765, 2766, BHOOR GARHI,
DASNA, GHAZIABAD

11/02/2021

RAJAPUR

201015

201015

24/01/2015

Industrial

0.00

Submersible

Electric Motor

1.00

1800

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Si. (2) for extraction of ground
water at a rate not exceeding that as shown at SI. (3)), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual
extraction of ground water as shown at SI. (3k} and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« Incase of any chénge of ownership of the proposed well, fresh authorization has to be obtained.
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No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead {o cancellation of this
authorization B

For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outiet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, uniil the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

in case of any change of ownership of the existing well, fresh registration has to be obtained.

No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

In case, any of the particulars | information furnished by the applicant in his appiication for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity. '

Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped
of piezometer should be commensurate with that of the pumping well. The data, abtained from digital water level recorders shall be made
available to this office on monthly basis

Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is alsc used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground walter is
being withdrawn. The diameter of the piezometer should be about 406

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It witl facilitate shallow as
well as deeper ground water aquifer monitaring. B

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

‘S.No Quantum of Ground water withdrawal {cum/day) No.of piezometers required
: ‘ Manual  DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to ¢m. the reperted measurement should
be given in meter upto two decimal. '

« For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with-respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer inio the Hydrograph Moni{oring Systemn for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground waler quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
{Oclober/November) perieds. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.- : _

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezomelerftube well for standard referencing and identification.

= Any other site specific requirement regarding safety and access for measurement may be taken care of.

Any other condition(s} that may be imposed by the concerned Authority.
In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is. liable for cancellation.

SPECIFIC CONDITIONS:

(A} For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

i) No Objection Certificate shall be granted enly in such cases where local government water supply agencies are not able to supply the
desired quantity of water. '

iy All industries shal be required to adopi latest water efficient technologies so as to reduce dependence on ground water resources.

20
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iiiy All industries abstracting greund water in excess of 100 m?d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll) Federation Indian Chamber of Commerce and Industry (FICCIY National Productivity Council {NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Depariment Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

= iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m® fday of ground water
and. Monitoring of water level shall be done by the project proponent. The pieiometer (observation well) shali be constructed at a minimum
distance of 50 m from the bore well/preduction well. Depth and aquifer zone {apped in the piezon;le_ier shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted conline to the Ground Water Department, UP.

+ v} The proponent shall be'reqﬁired to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemiéal, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
ex'plosives etc.} shall store the harvested rain water in surface storage tanks for use in the industry.

= vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coeal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head prdtection measures to ensure prevention of
ground water pollution.

« (B} Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i} In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular menitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

» i) installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m?*
fday. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :17/02/2022

Place:Ghaziabad

This certificate is electronically generated and does not require digital signature
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L= | U.P. Pollution Control Board

CONSENT ORDER
Ref No. - Dated : 31/03/2020
73099/UPPCB/Ghaziabad(UPPCBRO)/CTO/wate
r/GHAZIABAD/2019
To,

Shri JAVED YASIN QURESHI

M/s INTERNATIONAL AGRO FOODS

Khasra No. 2764, 2765, 2766, Village-Bhoor Garhi, Dasna, Ghaziabad. GHAZIABAD,201015
GHAZIABAD

Sub: Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. INTERNATIONAL AGRO FOODS

Reference Application No :6481187 Dated :31/03/2020

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. INTERNATIONAL AGRO
FOODS is hereby authorized by the board for discharge of their industrial effluent generated through
ETP for irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit
subject to general and special conditions mentioned in the annexure ,in refrence to their foresaid

application .
2, This consent is valid for the period from 01/01/2020 to 31/12/2024 .
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority Ashok  oigratysignsa
by Ashok Kumar

Ku mapy viwar

Date: 2020.03.31
Tiwari 17:01:32 +05'30"

For and on behalf of U.P. Pollution Control Board

C.E.O
C-1.

Enclosed : As above
{condition of consent):

Copy to:  1- G.M ,Agricultural & Processed Food Products Export Development
Authority(APEDA)(Ministry of Commerce & Industry, Govt. of India) 3rd Floor, NCUI Building, 3 Siri
Institutional Area,August Kranti Marg, (Opp. Asiad Village), New Delhi - 110 016 -
2-District Magistrate, Ghaziabad. Ashok st
3-Regional Officer ,U.P.Pollution Control Board, Ghaziabad. Kumars..

Tiwari o

+05'30"

C.E.O
C-1.



U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.INTERNATIONAL AGRO FOODS vide

Consent Order No. 6481187/ Water

Dated : 31/03/2020
CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity Slaughtering of 750
buffaloes per day and producing Frozen Meat-98 MT/Day, MBM-29.4 MT/Day, Tallow-9.8
MT/Day, Blood Meal-1.125 MT/Day per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES?” issued by Central pollution Control Board in October
2017.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the “
Compendium of Indian Standards on Slaughter House™.

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.

The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage
and meat processing unit to the DM office and on the public portal. It will be the responsibility of the
industry to comply with the various conditions of the permission taken from local administration or
any other government department.

The quantity of maximum daily effluent discharge should not be more than the following :
Effluent Discharge Details

S.No

Kind of Effulant

Maximum daily
discharge KIL./day

1

Domestic

2

Industrial

12 KLD

Treatment facility and
discharge point

Septic Tank

500 KLD

ETP

9(a)

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
dratn.

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant

S

L]

Parameter

Standard

Quantity of Discharge

12 KLD

Total Suspended Solids

BOD

N
1
2
3
4

5

As per E.P Rules 1986

As per E.P Rules 1986

COoD

As per E.P Rules 1986

Qil & Grease

As per E.P Rules 1986

9(b)

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms,

22



10.

11.

12,

13.

14.

15.

6.

17.

18.

19.

Industrial Effulant |
- S.No Parameter Standard |
1 Total Suspended Solids As per E.P Rules 1986 '
2 BOD As per E.P Rules 1986 |
3 CQD As per E.P Rules 1986
4 QOil & Grease | Asper E.P Rules 1986
5 | Quantity of Discharge 500 KLD

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry will have to ensure compliance of the permission from the CGW A before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB.

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:

AU



1- This consent is subject to the orders given by the Hon’ble NGT in O.A. No-467/2019 (in caveat
no-06/2019) Asim Vs M/s International Agro Foods & Ors.

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen
meat unit i.e. M/s International Agro Foods, Khasra No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghaziabad. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- The industry shall submit quarterly monitoring reports of treated effluent from a certified /
approved laboratory under E.P. Act 1986.

4- The indusiry shall ensure deployment of qualified to step up self monitoring mechanism on 24 x7
hours basis.

5- The indusiry shall implement treated effluent flow distribution measurement for irrigation
purposes completely in accordance with irrigation plan & its impact.

6- The impact of treated effluent application on land is to be included further in E.LA. studies
involving ground water monitoring point identified in close proximity to the unit.

7- E.LA. studies shall include comprehensive study of water & waste water balance in addition to the
adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of
treatment technology & discharge of treated effluent completely for irrigation purposes in place of
discharge on surface water body.

8- The industry shall deploy self monitoring task force to strictly observe & monitor treated effluent
discharge restriction on surface water body located in its proximity.

9- The industry shall also explore treated effluent Re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated
effluent discharge possibility elsewhere.

10- The industry shall use the brine solution or de-freezing in the place of salt to preserve the raw
hides to reduce the TDS in the effluent.

11- The industry shall obtain prior consents in the event of any addition or alteration of existing
effluent treatment or discharge mode or any addition or alteration of new emission generation
sources such as - Boiler/Furnace/Heaters/D.G. Sets in accordance with section- 25/26 of water act
1974 & section 21/22 of air Act 1981 (as amended respectively)

12- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

13- The E.T.P. installed in the factory should be maintained and operated in such a manner that
treated effluent always conforms to the standard laid down by the board.

14- The industry should appoint skilled and qualified persons to operate the ETP.

15- The flow meter should be installed

16- The ground water samples of the hand pumps near the industry should be got tesied on a
quarterly basis and the report of the same should be submitted to the board.

17- The industry should follow the Karnal Technology for the disposal of treated effluent and under
no circumstance the water waste of the industry should reach any surface water body.

18- The industry should submit the EIA study report in triplicate after the compilation of the same.
19- The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

20- If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

21- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/Plant machinery failing which
consent would be deemed void.

22- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

23- The E.T.P. installed in the factory should be maintained and operated in such a manner that
treated effluent always conforms to the standard laid down under the E.P Act 1986 as amended.

24- The industry shall maintain strict supervision upon fluctuations in operating parameters with
respect to each treatment unit and shall ensure deployment of qualified to step up self-monitoring
mechanism on 24 x7 Hours basis. ,

25- The ground water samples of the hand pumps near the industry should be got tested on a
quarterly basis and the report of the same should be submitted to the Board.

26- The industry shall use the brine solution or de freezing in the place of salt to preserve the raw
hides to reduce the TDS in the effluent.

27- The flow meter should be installed at inlet of Kernel Technology and log book should be
maintained.

28- The industry shall follow the guidelines for the utilization of treated effluent in irrigation, which
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are available on the website of CPCB at the web link http:/cpcb.nic.in/NGT/Guidelines-UTE-
irrigation.pdf

29- The industry shall install DAF (Dissolved air flotation) system in addition with the existing
E.T.P within a month.

30- The industry shall modify anaerobic digester and install burners for burning waste gasses.
31- The industry shall comply with the affidavit dt. 18-01-2020 regarding zero effluent discharge
into Dasna drain.

32- The industry should submit the irrigation plan approved or authenticated by the reputed
Agricultural University.

igitally

Di
Ashok signed by

Ashok Kumar
Tivwari

Kumar .
Issued with the permission of competent authority . Tiwari o

20,
17:03:49
+03'30'

For and on behalf of U.P. Pollution Control Board .

C.E.O
C-1.
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== U.P. Pollution Control Board
CONSENT ORDER

Ref No. - Dated : 31/03/2020
72863/ UPPCB/Ghaziabad(UPPCBRO)/CTO/air/ GHAZIABAD/2019

To,
Shri JAVED YASIN QURESHI
M/s INTERNATIONAL AGRO FOODS

Khasra No. 2764, 2765, 2766, Village-Bhoor Garhi, Dasna, Ghaziabad., GHAZIABAD,201015
GHAZIABAD

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. INTERNATIONAL AGRO FOODS

Reference Application No. 6467826 Dated : 31/03/2020

1. With reference to the application for consent for emission of air pollutants from the plant of M/s
INTERNATIONAL AGRO FOODS. under Air Act 1981. It is being authorised for said emissions,
as per the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/¢1/2020 to 31/12/2024 .

3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution)_Act, 1981 as amended.

This consent is being issued with the permission of competent authority . Ashok  Digtallysined
by Ashok Kumar

Kumar = Twari
-Datel2020.03.31

Tiwar:if " 170926 40530
For and on behalf of U.P. Pollution Control Board

CEO
C-1.

Enclosed : As above
(condition of consent):

Copyto: 1-G.M ,Agricultural & Processed Food Products Export Development
Authority(APEDA)(Ministry of Commerce & Industry, Govt. of India) 3rd Floor, NCUI Building, 3 Siri
Institutional Area,August Kranti Marg, (Opp. Asiad Village), New Delhi - 110 016

2-District Magistrate, Ghaziabad. Ashok: gy sigoes
. | | by Ashok Kumar
3-Regional Officer ,U.P.Pollution Control Board, Ghaziabad. Kumar mart
TiWan 1710:53405'38'

CEQO

C-1.
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6(a)

6(b)

6(¢)

U.P. Pollution Control Board

Dated : 31/03/2020
CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity Slaughtering of 750
buffaloes per day and Frozen Meat-98 MT/Day, MBM-29.4 MT/Day, Tallow-9.8 MT/Day, Blood
Meal-1.125 MT/Day Buffalos per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES?” issued by Central pollution Control Board in October
2017.

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House”.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details
S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source ! :
1 4 TPH Boiler Wood | 1 Particulate | 30 mt.stack
Lo 4 Matter | fromG.L _
2 D.G Set 600 H.S.D 2 Sulphur minimum 5 mt
KVA Dioxide . from the

nearest roof

3 D.G Set 500 H.S.D 3 Sulphur minimum 4.5

KVA Dioxide mt . from the

nearest roof

4 D.G Set 1000 H.S.D 4 Sulphur minimum 6.5

KVA Dioxide mt . from the

e | nearest roof

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail |

S.No [ Stack No Parameter Standard -
1 1 Particulate Matter As per E.P Rules
= 1986
2 2 Sulphur Dioxide As per E.P Rules
_ 1986 |
3 3 Sulphur Dioxide As per E.P Rules
1986 o
4 4 Sulphur Dioxide As per E.P Rules
1986

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.
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10.

11.

12.

13.

14.

15.

16.

17,

18.

19.

20.

21.

The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time .

Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be decmed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .
The industry shall obtain prior consents in the event of any addition of new emission generation

sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidie_160218.pdf .

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:

Y



Issued with the permission of competent authority . Kumar

1- This consent is subject to the orders given by the Hon’ble NGT in O.A. No-467/2019 (in caveat
n0-06/2019) Asim Vs M/s International Agro Foods & Ors.

2- All the slaughtered meat produced by slaughter house shail be supplied to its integrated frozen
meat unit i.e. M/s International Agro Foods, Khasra No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghaziabad. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

4- The industry should follow the directions issued by the Chief Secretary vide letter no.760/Nau-8-
2017-29)/2017 dated 22/03/2017 and the direction issued by the Principal Secretary, Nagar Vikas
vide letter No. 3710/Nau-8-2017-2 CS/12 TS dated 07 July, 2017.

5- The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.
6- No change in capacity or new source of emission will be added by the company without the prior
permission of the board.

7- The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage,
and meat processing unit to the DM office and on the public portal..

8- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

9- The ground water samples of the hand pumps near the industry should be got tested on a quarterly
basis and the report of the same should be submitted to the Board.

10- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/Plant machinery failing which
consent would be deemed void.

11- The solid waste generated from the industry should be disposed in such a manner that it does not

pollute ground water, river or any other surface water body source.
" Digitally signed
Ashok oy Ashok Kumar
Tiwari
i ., .-Date20200331
Tiwari-~ 171205 +0530

For and on behalf of U.P. Pollution Control Board .

CEO
C-1.
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, uP

'EXECUTIVE SUMMARY I
The performance assessment and adequacy of process units of 750 KLD ETP of International
Agro Foods was conducted based on grab sampling on 19" February 2020. The analysis
results show that the treated effluent pH (7), BOD (15 mg/L, 99.3 % removal), TSS (15 mg/L,
99.0 % removal), COD (46 mg/L, 98.7% removal) satisfy the CPCB standards for the
discharge of effluent from the slaughterhouse.

Although, slaughtering of animals is almost 100% during the visit but ETP received only 432
KLD of wastewater i.e. 57.6 % of total capacity (750 KLD) due to low consumption of water
during slaughtering process. The adequacy of the size and performance of each unit process
is assessed by design criteria and water quality analysis. It was observed that unit sizing of
equalization tank, DAF unit, pre-settler, two-stage_éeration and secondary setiling tanks,
pressure sand, and activated carbon filters was adequate.

Aeration tanks are operating at MLSS, i.e., 3250 mg/L (Tank-1) and 3025 (Tank-2), which
results in effluent BOD of 15 mg/L. The operating DO 4.6 and 9.2 mg/L in tanks 1 and 2,
respectively indicating the adequate blower capacity.

Even though the effluent is satiéfying the CPCB effluent standards, additional measures are
recommended for better functioning and improved effluent quality.

e Monthly Monitoring of STP influent and effluent quality needs to be conducted.

® Logbdok of DO, MLSS, SVI of aeration tanks heed to be maintained.

¢ Frequent replacement (3-6 months) of the media of PSF and ACF is suggested for
better polishing of secondary treated effluent.

8 r A A
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A. A, Kazmi Ankur Rajpal

Professor Project Scientist
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

1.0 BACKGROUND

International Agro Foods slaughter house is located at Bhoor Garhi, Dasna, district
Ghaziabad, U.P (Figure 1). li is spread.in an area of 36126 m? with Effluent Treatment Plant
sitted in 1900 m? area. It has an infrastructure for a maximum slaughtering capacity of 750
buffalo/day. The plant has a processing capacity of Frozen meat 142 MT/per and by-product
Meat Bone 29.4MT/day, Tallow 9.8 MT/day, and Blood meal 1.125 MT/day.

The general slaughtering process is as follows:

Anti-mortem

Lairage

Slaughtering and Bleeding

Dressing

Evisceration

o @ ok w b=

Carcass splitting

Figure 1. Google Earth Image of International Agro Foods.

Wastewater is produced during slaughtering processing such as tray washing, debarking,
rendering, machine room washing, floor washing, and cleaning of the abattoir facilities. It is
treated in 750 KLD ETP. Blood from the slaughterhouse is pumped to a blood coagulator,
where it is dewatered by passing through steam. Dried blood is used as poultry food, and

contaminated water from the coagulator is then transferred to the ETP for the treatment. The
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

waste from Lairage is pre-treated in an anaerobic digester. The pre-treated anaerobic effluent
is sent to ETP for further treatment. Domestic wastewater is being treated through-a septic

tank, and the effluent is sent for irrigation. The total water balance and is given in Figure 2.
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1
[ ]

Approx 290 KLD Treated water is being recycled for
the irrigation purpose as per Karnal Process

Figure 2. Water balance of international Agro Foods

To check the performance and efficacy of different process units of ETP, International Agro
Foods had requested IIT Roorkee to conduct the technical audit of ETP.

20 INTRODUCTION

The ETP comprises of primary, secondary, and tertiary tréatment. Primary treatment includeé
four Oil & Grease traps, three ho!ding tanks, two Equalization tanks, two chemical dosing
tanks, Dissolved air floatation unit and a Primary settling tank. Secondary treatment includes
two-stage activated sludge-based biological treatment and two settling tanks. Tertiary
treatment includes Sand filtration (SF) and Activated carbon filtration (ACF).

Treated effluent is recycled for irrigation purposes in Karna! technology, Gardening purpose
in the factory premises washing, Boiler & Cooling Towers. Sludge is dewatered in a sludge six

drying bed, which is further reused as organic manure.

Department of Civil Englneermg IT Roorkee - - o ﬁége 7



Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

3.0 OBJECTIVES OF THE REPORT

The key objectives of the report are:
1. Performance evaluation of the ETP to confirm whether ETP effluent quality fulfills the
CPCB discharge standards.
2. Evaluation of the design capacity of each process unit of ETP w.r.t. Hydraulic and
organic loading.

3. Recommendations for the improvement of ETP performance.

40 METHODOLOGY

The following approach was adopted for the study:

i) Desk inventory: The dry inventory was conducted based on background
information available with International Agro Foods. It includes the study of
flowsheet, layout, design, unit, and equipment sizes.

ii) Wet Inventory: The inspection was planned on 19" February 2023. lIT Roorkee

- team collected wastewater samples from different treatment stages of ETP.

Grab éampie_s were collected from various stages of ETP, préserved in an icebox at 4°C before
the analysis, and transported to the laboratory at lIT Roorkee within 24 h of sample collection.
Samples collected from the ETP site were analyzed for Physico-chemical characteristics as
per Standard Methods (APHA, 2012), and the data are summarized in Table'3.

The biota is analyzed by taking samples of mixed liquor from the aeration basin. 25ul sub-
samplés of mixed liquor were made with an automatic micropipette, and a minimum of four
replicates of this volume was counted under phase-contrast illumination (100X
magnifications). The sludge was kept constantly homogenized and aerated for the entire

duration of analysis, to keep all of the solids in suspension.

—6-e-partmen.t~of Civil En-gineerinrgr,' IIT Roorkee Page 8




Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, upP

5.0 TECHNICAL DETAILS OF ETP

5.1 PROCESS DESCRIPTION

The ETP scheme comprises of primary treatment inciudes Oil & Grease trap-4, Holding tanks-
3, chemical dosing tanks-2, Equalization tanks-2, Dissolved air floatation unit and Primary
Settling Tank-1. Secondary treatment includes biological treatment based on two-stage
activated sludge process Aeration Tanks-2 and Secondary Clarifiers-2 in series. Tertiary
treatment includes Sand Filtration (SF) and Activated Carbon Filtration (ACF). The system is
designed to treat the BOD and COD with a range of 2000-3000 mg/L and 5000— 7000 mg/L,
respectively.

The Influent and Effluent design parameters are summarized in Table 1.0 and treatment
flowsheet is provided in Figure 3.0

‘Table 1. Influent and Effluent Design parameter of ETP

S. No. | Parameters Units Iniet Qutlet
1 pH : 50-7.0 7.0-8.0
2 BOD mg/L | 2000 -3000 <30 -
3 coD mg/L ‘ 5000- 7000 <250
4 TSS mg/L I 4000 - 6000 <100 -
5 | 0sG mgiL | 200 - 250 <10
6 E. Coli - | Present Absent

5.1.1. OQil and Grease Removal Tank:

Effluent from various meat process units is drained into the Oil and grease removal tank. Here

Oil and Grease or fatty material is skimmed manually.
5.1.2. Equalization Tank:

Effluent from various meat process units is drained into holding tanks, thereafter to the
equalization tank after passing through an OQil & Grease trap tanks and screens (Solid
Separator). The objective of the equalization tank is to minimize and control fluctuations in
wastewater characteristics to provide optimum conditions for subsequent treatment

processes. A diffused aeration system provides the mixing in an equalization tank.

T —— e
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5.1.3. DAF (Dissolved Air Flotation) Unit:

After adding the chemicals (Alum + Caustic Crystal) in the chemical dosing tank, the
homogenized wastewater is pumped to DAF unit in which effluent is mixed with coagulants
and compressed air to reduce the density. It causes Suspended solids, Oil & grease to rise to
the surface of the DAF unit which are skimmed by skimmer. The treated/underflow of the DAF

transferred to tube settler tank, where further settling of suspended solids takes place.

5.1.4. Primary Clarifier:

After DAF unit, the wastewater is transferred to the primary clarifier, further settling of
suspended solids takes place. Treated effluent from the clarifier is transferred to two-stage
aeration tanks for BOD & COD removal. Settled sludge is transferred to sludge drying beds.

5.1.5. Aeration tank and secondary clarifier

The treated effluent from primary clarifier flows to two stages activated sludge process, i.e.,
Aeration Tank-1 and secondary clarifier-1 and Aeration Tank-2 and secondary clarifier 2. In
aeration tank, Mixed .Liquor_Su:s.pended Solids degrade the organic matter in the presence of
air. Atmospheric air is introduced to aeration tank by diffusers. Microorganisms utilize oxygen
and convert the organic matter to carbon dioxide and new biological flocs known as mixed
liguor suspended solids (MLSS).The MLSS is separated from treated water in the secondary
clarifier. A return activated sludge (RAS) equipment to transfer settled activated sludge from

the clarifier to the aeration tanks.

The treated effluent is collecied in a clear water tank from where itis pumped to PSF and ACF.
The clear water after PSF and ACF utilized for horticulture and discharged to storm water drain

outside the slaughterhouse premises.

Excess sludge from the both secondary seftling tanks is transferred to the sludge holding tank
for further dewatering purpose. Thereafter, decanter centrifuge use for the dewatering of
sludge than finally dumped in to the sludge drying beds and disposed nearby for composting,
and sometimes burned in the boiler.

5.1.6 UNIT SIZING AND PROCESS EQUIPMENTS OF ETP
The unit size of different units, including volume, surface areas and process equipment are
provided in Tables 2 & 3.

Table 2. Unit Sizes of 750 KLD, ETP

% ‘ UNIT NUMBERS SIZE VOLUME (m?)
|~ | 30mx19mx3.0m | 17.1
1 ‘ Oil & Grease Trap Tank 4 | 3.0m x 1.9m x 3.0m 17 1
Department of Civil Engineering, IIT Roorkee N - Page10
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30mx1.9mx3.0m | 17.1
3.0m x1.9m x 3.0m 17.1
10.82m x 4.06m x 3.0m 131.78
2 Holdings tank 3 6.17m x 3.88m x 3.0m 7181
4.42m x 4.13m x 3.0m 54.76
- 3.0m x 3.0m x 2.5m 225
| 3 | Fqualization tank 2 3.0m x 3.0m x 2.5m 225
: 4 | Solid Separators/Screen 2 -y g:: ggj 2 tg:gm 382 2 i 1311
| ° | ChemcalDosingTank | 2 [ —ginidtmiiiem | sais
6 gf;gmed Alf Floatation 1 45mdiax3.0m 185 |
7 | Aeration tank -1 9 - 14.71mx9.6mx5.18m 731.14
8 Aeration tank -2 1516 mMx 2.6 mx4.62m 672.37
9 PST Tank 1 Dia. 7.31 m Depth 4.01 m 168.19
10 | Secondary clarifier -1 1 Dia. 7.31 m Depth 4.01 m 168.19
11 | Secondary clarifier -2 1 Dia. 7.31 m Depth 4.01 m 168.19
12 | Disinfection tank 1 3.96 mx3.04 mx4.57m 55.01
13 | Treated water tank 1 11.5mx95mx3.5m 382.37
14 | Sand Filter 1 Dia. 1.62mx 2.69m 554
15 | Activated Carbon Filter 1 Dia. 1.62 m x2.69 m p.54 B
16 |- Sludge Holding Tank 1 B6.70mx7.16 mx4.46 m 53.4
| | 3.0mx3.0mx35m 315
) 30mx3.0mx3.5m 31.5
17 | Sludge Drying Bed 4
30mx3.0mx3.5m 31.5 3
. 3.0mx3.0mx35m 31.5

Table 3. Mechanica! Equipment of ETP

7.5 H.P. Discharge 75

garden

'be;;értrheni of Civil Eng—irigé—rmaﬁ_ﬁoorkee

KLHP

1 influent Transfer Pumps 4 KLPH -
. ‘ 30.0 H.P.of capacity 701 )
2. | Air Blowers 4 m3/h
. . 5.0 H.P. Discharge 50
3. .-.EQT to Biogas digester 2 | KLPH
5.0 H.P. Discharge 50
4. | Sludge Transfer Pumps 6 KLPH
5. ‘ Decanter Centrifuge 1 20 HP 1440 RPM (NFP) -
55.0 H.P. Discharge 55
6. J Ffd_to PSF and ACF 2 KLPH -
7 Final outlet pump to 2 7.5 H.P. Discharge 75 )
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6.0 PERFORMANCE EVALUATION OF ETP |

6.1 FLOW AND WATER QUALITY

The wastewater inflow was 432 KLD during the site visit on dated 19.02.2023. Hence, the ETP
is operating at 57.6 % of treatment capacity. Daily discharge data of ETP for February 2023
is shown in Figure 4. The ETP was designed to treat the wastewater BOD and COD of 2000-
3000 and 5000-7000 mg/L, respectively. The results obtained from the analysis of wastewater
sampleé after each unit process of ETP are summarized in Table 4. Visual comparison of
influent and effluent is also shown in Figure 5. The figure shows that even though the effluent
satisfies the discharge standards, but clarity can be improved by standard operation practice
of sand and activated carbon filters. The water quality of different unit processes summarized
in Table 4.0.
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[@Ta] Shot ain Oneflus

Figure. 5. Samples of ETP’s a) unit wise samples b) Inlet (Left) and treated effluent (Right)

Table 4. Summary of monitoring results obtained from different location of ETP

Final
Parameters | Unit Equalleatiorfl AUAE z:::']r;z A[l;i;:rs?ig:'c %ﬁ::i?ig:-':ly scel:?i?i:?g ?St;tllxedt IRerL;oval CROB
Tank | Outlet | ‘5 4t | Outlet | Outlet | Outlet | Fiter | {%) [Standards
+ACF)
pH - 6.8 7.5 75 7.8 7.4 7 7 _ 6.5-8.5
Turbidity | NTU 301 253 08 126 8.9 5.3 3.8 - -
Alkalinity | mg/iL | 800 540 530 310 200 90 80 90.0 -
'g'r'ezr;‘; ma/L 150. 20 | 20 25 10 8 3 98.0 10
BOD | mgl | 2155 1264 | 325 128 35 20 15 | 99.3 30
coD mg/L 3568 1935 | 614 215 95 58 46 98.7 | 250
TSS mg/L 1555 552 310 157 | 26 20 15 99.0 50
. NHeN | mglt | 322 310 326 148 21.7 8.5 45 | 986 -
NO:-N | mgiL 5.0 5.1 2.2 1.3 16.5 17.0 200 | - -
TKN | mgl | 335 - - - - - 25 | 925 -
TN mg/L 0 | - | - - - - 45 868 | -
| POsP | mgl 40 0.3 0.4 24 24 2.1 2 50.0 -
. TP mgll 7.0 - - - - 2.5 64.3 -

* CPCB Standards for the discharge of effluent from the slaughterhouse, Revised

Comprehensive Industry Document on Slaughterhouses, CPCB, 2017.

6.2. ORGANIC MATTER (BOD & COD) REMOVAL

Analysis of the collected samples during the ETP visit showed BOD concentration in the final
effluent is 15 mg/L, and the overall BOD removal efficiency of the ETP is 99.3 %. Hence, BOD

Department of Civil "E"ngineering, IIT Roorkee
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removal efficiency is high. Similarly, effluent COD value is 46 mg/L (98.7 %), thus, final effluent
satisfies CPCB effluent discharge standards. Aeration tanks for BOD and TSS removal and
PSF and ACF for polishing secondary treated wastewater.

6.3. TOTAL SUSPENDED SOLIDS (TSS) REMOVAL

TSS in the effluent is 15 mg/L (99% Removal), thus satisfies the CPCB effluent discharge
standards. '

6.4 NITROGEN AND PHOSPHORUS

Nitrogen - NH4-N concentration reduced from 322 mg/L to 4.5 mg/L in final outlet indicating
nitrification (>99%). The total nitrogen removal in the system was almost around >86.8%
(Effluent, 45 mg/L).

Phosphorus - PO4-P concentration reduced due to chemical dosing (Alum) from 4.0 mg/L
{average in influent) to 2.0 mg/L (64.3 % removal). No enhanced biological phosphorus
removal was observed in the system.

6.5 KEY PROCESS CONTROL PARAMETERS
For proper operation and maintenance of the plant, it is necessary to evaluate the reactor
MLSS, MLVSS together with OUR, SOUR and settling properties (Table 5).

6.5.1 SLUDGE VOLUME INDEX (SVI) TESTS

The sludge volume index (SV1) is a measure of the settleability of the activated sludge in a
secondary or final clarifier. Lower values of the SVI indicate better sludge settleability. it is the
volume in mL occupied by one gram of MLSS after 30 minutes of seftling in a 1,000 mL

graduated cylinder and have units of mL/g. The SVI test is shown in figure 6.

Bepartment of Civii Engineering, lIT Roorkee
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Figure 6. Sludge settling after 30 min |) in aeration tank-1 Il) aeration tank-2

It can be interpreted that excellent interface or zone settling is observed in SVI cylinders with
values of SV30 330 mL/L and 340 mL/L in tank-1 and tank-2, respectively, and SV! values
observed of 102 mL/g and 112 mL/g in tank-1 and tank-2, respectively. It shows that the sludge
is non-bulking in nature.

6.5.2 SPECIFIC OXYGEN UPTAKE RATE (SOUR)

The specific oxygen uptake rate (SOUR) is a measure of the amount of oxygen used by
microorganisms to consume one gram of food. It is reported as mg/l of oxygen used per gram
of the volatile suspended solids in the activated sludge. It is a relative measure of the rate of
biological activity. As ‘microorganisms become more active, the SOUR increases and vice
versa. For analysing OUR, the sample of mixed liguor was filled into a 1000 mL capacity flask
containing a magnetic stirring device {Figure 7). The sample was aerated for several minutes
to reach the satuf'ation DO concentration in the order of @ mg/L. Then immediately, a DO probe
was inserted into the flask. Enough sample was displaced with the probe confaining the
electrode to fill the flared top of the bottle to isolate its contents from the atmosphere. The

example was then stirred to provide adequate mixing, and the DO was monitored for 10
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minutes at a 1-minute interval. Based on the above graph, the specific oxygen uptake rate
(SOUR) was calculated as 19.0 and 17.7 mgO2 g'VSS.h in tank-1 and tank-2, respectively,

which represents very good activity of microorganisms for the degradation of organic matter.

E:E] Shet on OnePlus
gt

selp==Tank 1
===Tank 2

DO (mg/L)
S Rwds O~ 00w O

Time (min)

Figure 7. a) Oxygen Llptake rate demonstration, b) Graph showing DO reduction with time
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Figure 8. Onsite Dissolved Oxygen a) Tank - 1, b) Tank - 2

Table 5. Process operational parameter of Aeration basin

Parameters Unit Tank -1 Tank - 2
Influent Flow KLD 432
SVa mL/L 330 340
svi ! mLigm 102 112
MLSS mg/L 3250 3025
MLVSS mg/L 2435 2240
OUR mg/L.h 46.2 39.6
SOUR | mgO:g'vssh | 19.0 | 17.7

As shown in Table 5, the Aeration tanks are operating at MLSS, i.e., 3250 mg/L (Tank-1} and
3025 (Tank-2). Also, SVI value was observed 102 mL/gm (Tank-1) and 112 mL/gm (Tank-2)
and SOUR value was 19 and 17.7 mgO; g'VSS.h in Tank-1 and Tank-2 respectively, which
results in effluent BOD of 15 mgl/L.

7.0 MICROBIOTA STUDY

7.1 Introduction:
Protozoa are single-celled organisms ranging in size from 10 microns to over 300 microns.
They are easily visible under the microscope at 40 X and 100X magnification. Their primary

function is the treatment process is to remove non-flocculent bacteria and very small floc that

would not settle. Protozoans are responsible for the flocculation process, which results in the




Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

biosorption phenomenon of organic:' particles. These processes are essential in the treatment
of conventional poliutants and micro-contaminant degradation. Hence, the presence or
absence of protozoa is an indicator of the number of bacteria in the sludge and the degree of

treatment.

7.2 Methodology:

Qualitative microscopic observations were carried out in mixed liquor sample of aeration tank.
25 uL sub-samples of sludge were examined under phase contrast (Optica SN462763)
illumination at 20X and 40X magnifications. Four replicates of final volume 1 mL were tested.
Enumeration of microbiota was done according to scale where, (+) = 5-10 protozoans/mL;
(++) = 10-100 protozoans/mL; (+++) = 100-1000 protozoans/mL; (++++) = >1000
protozoans/mL.

7.3 Results:
Counting of microbiota includes protozoa, metazoa, and filamentous organisms carried under

a phase-contrast microscope at 20 X, and 40 X magnifications are shown in Table 6.

Table 6: Microbiota profile and the sludge conditions in Aeration Tank-1

S.No. | Microbiota Enumeration Microscopic Images Remarks
Amoeba
- . . T

1 Arcella it s Occu.rs under H:gh_
, organic Load or high
| | F/M ratio
‘ | —
‘ Flagellates
T ——— T —— T
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2. Peranema

++

The indicator of
satisfactory effluent
quality appears when
the sludge is in the
recovering state.

31 Aspidisca

+4+

Indicator of good
effluent quality, Good
DO, and oxidation
condition.

4. Litonotus

+4+4

+++

Treatment is
satisfactory, and F/M
is fow

5. Wornms
{Juvenile)

Indicator of good
quality effluent when
finding in abundant.

Filamentous organisms

Departmer;t of Civil Engineéring, IIT Roorkee
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ih Multiplies in the
' H aerobic system
Filaments e+ +t ' ; leading to sludge
bulking

7.4 Conclusion:

An adequate microbiota in indicating a well working condition of aeration tanks of ETP.

8.0 SLUDGE PRODUCTIONAND SLUDGE CHARACTERISTICS

Excess sludge from Primary settling tank, both secondary settling tanks and from the digester
is transferred to the sludge holding tank for further de'Watering purpose. Thereafter, decanter
centrifuge use for the dewatering of sludge than finally dumped in to the sludge drying beds
(Figure 9). On an average, 8 -10 KLD sludge produce from the clarifier is pumped to the
sludge drying beds. Four nos. of the bed are arranged for drying purposes (Figure 10). Approx.
One trolley (10000 kg) sludge cakes are formed and disposed nearby for composting, and

sometimes burned in the boiler.

— - o e e S
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Figure 10. Sludge drying bed at site

Table 7. Dewatered Sludge Characteristics

| : Organic Compost

| Parameters Units Value (FCO 2009)

| | - 75 6.5-7.5 |
Moisture content (%) 59 15-25
Organic matter (%) 61 “ -
Total Organic Carbon, percent by weight (%) L 35).3 12 |=
Total Nitrogen (as N), percent by weight (%) 7.2 0.8 '
Tot'al Phosphate (as P-Os), percent by (%) 4.0 ' 0.4

weight |
Carbon Nitrogen Ratio (C/N) - 4.9 <20

E)e_pa?‘t_n?ant of CIVI| Eﬁé;if:gering, IIT Roorkee
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The dewatered sludge samples were taken from the drying bed and analysed for TOC, TN,
TP (Table 7). All parameter was within the standard of Organic Compost (FCO 2009) and

sludge is rich in nutrient and can be used as high-quality organic fertilizer after composting.

9.0 DESIGN EVALUATION

Fqualization tank

| Equalization Tank: To homogenize the
effluent generated from various process
units. Compressed Air is provided for
uniform mixing.

Size:3.0m x 3.0m x 2.5m each

Number: 2

Volume: 45.0 m?

Mixing: Compressed Air

Parameter Value Remarks
Average Flow (KLD) 432 -
Average Flow (m%h) - 18 | -
The volume of equalization tank required (m3) 67.5 ;lg\:" detention at Peak
Equallzatlons Tank total volume available B -
3 45.0
(m°)
Additional Holding Tanks volume 258.75
Totatl Equalization + Hold Tank Volume 303.75

IIT Comment: The cumulative size of holding and equalization tanks is adequate

N — e . &mm
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Chemical Dosing Tank

Chemical Dosing Tanks: To remove TSS

"W | from influent coming from the equalization tank.
P

In these tanks, effluent is mixed with chemicals
(Caustic Crystal and Alum) to maintain pH for

effective coagulation and flocculation. The

suspended solid trapped flocs easily settle in a
primary settling tank.

Number: 2

Siie: 83mx4.1mx1.15m
Volume: 78.26 m®

MOC: M5-2062 epoxy coated.

Average flow (m®/d) 432

| Average Flow (m¥/h) 18 —
Alum dose (PPM) 800 |
Caustic Crystal (PPM) . 200

IIT Comment: Homogenized outlet send to DAF system for TSS and Qil and grease removal.

The system is working properly as the TSS removal efficiency in primary clarifier after DAF is
very high.

R s e Bt e S
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Dissolved Air Floatation (DAF)

—

Dissolved Air Floatation (DAF): To remove |
TSS and O&G from influent coming from
Equalization tank after chemical dosing. In DAF
effluenf is mixed with coagulants and-
compressed air to reduce the density. It causes

Suspended solids, Oil & grease to rise to the

surface of the DAF unit which are skimmed by
skimmer. This air-solid mixture rises to the
surface of the DAF.

Number: 1

Size: 4.4 m dia x 3.0 m, flow capacity 800 KLD

Surface Area : 15.2 m?
MOC: MS-2062 epoxy coated

Coagulant (Polyelectrolyte): 5 - 6 kg/ day
(~2ppm)

Average flow (m®/d)

432

Average Flow (m3/h)

18 |

inlet O&G and TSS (mg/L)

DAF Surface area (m?)

' Solids Loading (kg/m2.h)

180 + 1555 = 1705

15.2

(18 x 1705/ (1000 x 15.2) = 2.0 kg/mZh

| mm—
IIT Comment: Solids Loading required for TSS and O&G removal is 2.0 kg/m2.h < 10 m¥hr/m?.

Hence the design is found to be adequate. The TSS and O & G removal efficiencies are 99%
& 98%, respectively, which is significantly high and acceptable with well operated DAF unit.-

Départrhent of Civil Er{gu;ine-eri;:lgn:mli'.l' Roorkee
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Primary Clarifier

Primary Clarifier: After adding the chemicals
(Alum  +  Caustic  Crystal), the
treated/underflow transferred to the primary
clarifier tank, where further settling of
suspended solids takes place. Treated
effluent from the clarifier is transferred to the

aeration tanks for BOD and TSS removal.

Settled sludge is transferred to Sludge Drying
beds. -

Number: 1

Size: Dia. 7.31 m Depth 4.01 m

Surface Area : 41.94 m?

Volume : 168.2 m®

Average flow (m¥d)

432

Average Flow (m¥h)

Surface Area of clarifier (m?)

17.4
41.9

Overflow rate for clarifier (m*/m?.d}

10.3 (25-30 m¥/m?.d) - CPHEEO Manual

NT Comment: Dimensions are adequate and system is operating properly. TSS removal
efficiency is >99%, which is excellent and acceptable.

Department of Civil Engineering, IIT Roorkee
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Aeration tanks

Aeration tank: To remove organic matter in an
aeration basin in which microorganisms metabolize the
suspended and soluble organic matter. Part of organic
matter synthesized into new cells (MLSS), and the
portion is oxidized to CO;. The detail of the process is
provided in the process description.

Numbers: 2 in series

Size: 14.71mx9.6mx518m
1516 mx9.6 mx4.62m

Volume: AT —731.14 m°,
AT-872.37T m?

MOC: RCC-M25

Aeration: Fine bubble diffused aeration

Average flow (m3d)

| 432

Operating flow (m3/hr)
Volume of aeration tank -1(m?)

18
731.14 m?

| HRT for Tank -1 (hours)
influent BOD for aeration Tank-1
| (mg/L)

40.0
325

 Food (F) (kg BOD per day) for Tank -1

432 m3/d x 325mg/L /1000 L/im® = 140.4 kg BOD/day

MLSS (mg/L) or (g/m3) in Tank -1

3250

Microorganism {kg) in Tank -1

3250 mg/L x (731.14 m3) x 1/1000 = 2376.2 kg

F/M for Tank-1

140.4 kg/day/ 2376.2 kg = 0.06 day’

HRT for Tank -2 (hours) 37.3
Influent BOD for aeration Tank-2 '35

(mg/L)

Volume of aeration tank -2 (m?) | 872.37 m?

Food (F) (kg BOD per day) for Tank -2
MLSS (mg/L) or (g/m3) in Tank -2
Microorganism (kg) for Tank -2

432 m3/d x 35 mg/L /1000 L/m® = 15.12 kg BOD/day
3025 B B
3025 mg/L x (672.37 m?) x 1/1000 = 2033.9 kg

| F/M for Tank-2

15.12 kg/day/ 2033.9 kg = 0.007 day"’

"IIT Comment: The system is operating at F/M ratio in aeration Tank -1 is 0.06 day™' and aeration |
Tank -2 is 0.007. The size of aeration tank is found to be adequate. However, there is an addition
of anaerobic digester-outlet but it is irregular and contribute very low BOD load to the aeration
Tank - 1. DFA and PST reduced the high load to aeration Tank -1. Hence, it was observed that
Tank — 1 and Tank -2 is operating at optimum F/M ratio for better treatment.

Department of Civil Engineering, IIT Roorkee
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Air requirement for aeration basins

Air Blower: To provide air for
biological oxidation of organic matter

in aeration tanks

Number: 4
Type: UGRK-220
Capacity: 701 m3/h each

Flow (KLD) 432
Influent BOD (mg/L) | 325 N
Effluent BOD standard (mg/L) 20

"BOD to be removed (mg/L) 305

| Total BOD to be removed (in Kg/d) [ 1271

Oxygen required per Kg of BOD removal (kg Oz/k
YOSIRERIEE Pt e kg Oka |, 5 (CPHEEO Manual)

BOD)
Total oxygen required (kg/d) 152.5
Total oxygen required (kg/hr) 6.35

Considering A_OR/SOR= 0.4, oxygen transfer efficiency as 12%, 21% oxygen content from ]
atmospheric air & 1.18 is density of air.

The total air requirement (mhr) 6.35/0.12"0.21*1.18/0.4 = 535 m3/h

The capacity of air blowers provided (m%hr) - 701 x 4 = 2804 m*h

IIT Comment: Blower Capacity is found to be adequate

e =
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=

| Secondary Clarifiers

Secondary clarifier; To  separate
suspended biomass through gravity
‘settling from the effluent, coming from
aeration basins. The fraction of this
biomass is also recirculated in aeration
basis to maintain optimum MLSS
concentration.

Number: 2

Size: Dia. 7.31 m Depth 4.01 m
Dia. 7.31 m Depth 4.01 m

Surface Area: 41.9 m?

Volume: 168.2 m® + 168.2 m®
Total Volume= 336.4 m?

Qperating flow (m¥d) 432
Surface Area of clarifier -1 {m?) 419

“Overflow rate for clarifier -1 (m®/m2.d) 10.0 {<15 m¥m?2.d) - CPHEEO Manual
MLSS concentration clarifier -1 (mg/L) 3250
Solid loading rate clarifier -1 (kg/m?.d} 419 x 3250/1000/41.9 = 32.5 kg/r_nz.day

(25-120 kg/m?.d) - CPHEEO Manual

Surface Area of clarifier -2 (m?) 41.9
Overflow rate clarifier -2 (m*m?.d) 10.0 (<15 m’/m?.d) - CPHEEQ Manual
MLSS concentration clarifier -2 (mg/L) 3025
Solid loading rate clarifier -2 (kg/m?.d) | 419 x 3025/1000/41.9 = 30.25 kg/m*.day

(25-120 kg/m?.d) - CPHEEQ Manual

liT Comment: The size of secondafy clarifier to be adequate as per current operating

conditions.
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

'SAND FILTER “
Pressure Sand Filter: To remove residual

suspended solids

Number: 1

Size: Dia. 1.62mx2.69m

e  Surface Area: 2.06 m?
Volume: 5.19m3,

MS-2062 epoxy coated

Operating flow (m3hr) 17.4
Surface Area of filter (m*) 2.06
Rate.of Filtration (m3mZ2.h) 8.74 (5- 7.5 m¥mZ2.h - US EPA)

lIT Comment: The size of the pressure sand filter is litile bit lessor as per current operating

conditions.
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

| ACTIVATED CARBON FILTER

Activated Carbon Filter (ACF). To
microns size, to remove organics
contributing to COD and specific color
causing molecules.

Number: 1

Size: Dia. 1.62mx2.69m

Surface Area: 2.06 m?

Volume: 5.19 m?,

MOC: MS-2062 epoxy coated

remove suspended matters up to 30

Operating flow {m3hr) 18
Surface Area of filter (m?) 2.06 |
Rate of Filtration (m%mZ.h) ~1'8.74 (should be< 15 m¥/m2.h)

IIT Comment: The size of the Activated Carbon filter is found to be adequate as per current
operating conditions. BOD, COD, and TSS removal efficiencies of combined Pressure sand
and activated carbon filter is significant. Hence, frequent replacement (346 months) of the
media of PSF and ACF is required for better polishing of effluent.
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

10.0 CONCLUSION

®* The performance assessment and adequacy of units of 750 KLD ETP of International
Agro-Food was conducted based on grab sampling, dated 19" February 2023. DAF unit
was working efficiently and significantly reduced the oil and grease and suspended solid
load. Overall, the result shows that effluent pH (7), BOD (15 mg/L, 99.3 % removal), TSS
(15 mg/L, 99.0 % removal), COD {46 mg/L, 98.7% removal) satisfies the CPCB standards
for discharge of effluent from slaughterhouse.

11.0 RECOMMENDATIONS

Even though the effluent is satisfying the CPCB effluent standards, some measures are

recommended for better functioning and improved effluent quality.

® Monthly Monitoring of STP influent and effluent quality needs to be conducted.

e Logbook of DO, MLSS, SVI of aeration tanks need to be maintained
» Freqguent replacement (3-6 months) of the media of PSF and ACF is required for
better polishing of effluent.

12.0 REFERENCES

1. APHA (2012), for the examination of water and wastewater (22" edition)

2. Revised Comprehensive industry Document on Slaughterhouses, CPCB, 2017.
3. CPHEEO suggested guidelines for water reuse (CPHEEO 2013).
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Introduction

A slaughter house is an industrial facility where animals are processed for consumption
as food products. Slaughterhouses act as a starting point of the meat industry, where the stock
comes from farms / market to enter the food chain. They have existed as long as there have been
settlements too large for individuals to rear their own stock for personal consumption. India is
the largest resource of livestock population in the world. Livestock available for slaughtering
comprises of animals namely - Buffaloes, Cattle, Sheep, Goats, Pigs and poultry. The Indian
meat industry is currently' on the track of a remarkable leap forward. The global demand for
Indian meat and meat products is increasing considerably during the years. We also have one of
the largest domestic markets for our meat and meat products. Slaughterhouses are also a good
source of meat, protein and calories (FAO 1992), the reporied per capita-availability of meat in

India is about 1.4kg per annum, which is rather low compared to 60-90kg in European countries.

As the above data suggests slaughterhouse industry has a bright scope and future in India.
The meat processing industry is one of the largest consumers of fresh water used in the
agricultural and livestock industry worldwide. Slaughterhouses produce large amount of waste
water because of the slaughtering process and cleaning of facilities. Slaughterhouses need
significant treatment for a sustainable and safe discharge to the environment due to the high
content of organics and nutrients. Therefore the treatment and final disposal of slaughterhouse's
waste water are a public health necessity. Irrigation Management Plan is a necessity because it
reduces the impact on environment, health hazards, etc. Thus an onsite treatment using combined
processes would be the best option to treat and disinfect the slaughterhouse effluents. The

slaughterhouse effluents are safely discharged on to the agricuitural land.

Slaughterhouse wastes are a potential reservoir of bacterial, viral, prion and parasitic
pathogens capable of infecting both animals and humans. A quick cost effect and safe disposal
method is thus essential in order to reduce the risk of disease following animal slaughter.
Different methods for the disposal of such wastes exist including composting, anaerobic
digestion (AD), alkaline hydrolysis, rendering, incineration and burning. Composting is a

disposal method that allows a recycling of the sIa'ug'hterhouse waste nutrients back into the earth.
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The type of waste produced by the separate operations in the slaughterhouse shown as under —

Source Waste

Stockyard Manure

Kiiling floor Blood

Dehairing Hair & Dirt

Inside removal Paunch, Manure & liquor
Rendering Stick tiquor, Press liquor
Carcass dressing Flesh, grease, blood, manure
By product Grease, offal

On the request of management of International Agrc_) Foods, 2764, 2765, 2766,
Bhoorgarhi, Dasna, Ghaziabad situated in Distt. Ghaziabad. A visit of the unit was undertaken by
the team of CSAU, Kanpur on 16/02/2020 for investigations, inspection and collection of data.
Also for the assessment of utilization of freated waste water, for creating and inspecting an
efficient irrigation plan made by the slaughterhouse and verify water irrigation plan keeping in

view of standards notified G.S.R. 35(E) Mo EF & CC, January 14, 2016.

Composition of Team:

1. Dr. Y. K. Singh Assistant Professor, Department of Agronomy
2. Dr. Manoj Mishra  Assistant Director, Directorate of Research

Slaughter House Officials Present During the Visit

1. Raveed Ahmed Manager
2. Farman Ali ETP Supervisor
3. Mohd. Aslam Agricultural Supervisor

{Annexure-1)
Observations & Discussion;
Observations of the slaughterhouse waste water treatment plant working verification and other
conditions, particularly with respect to waste water treatment plant, water uses and quantity of
waste water discharge. Thus our observation based on data information provided by

slaughterhouse. The figures of water discha_rge and usage have been estimated subject to



correctness/authenticity of the data submitted by slaughterhouse. So the precise comments can
only be confirmed by the slaughterhouse during the period.

After the visit obse'rvat‘ion‘s, calculations and generation of reports are carried out on the basis of
inputs provided by the slaughterhouse. The adequacy of the irrigation management plan is also
based on the data provided by the slaughterhouse with respect to area available,
plantation/cropping pattern and record of the land, etc.

Overview of Slaughterhouse

[nternational Agro Foods slaughter house is located at Khasra no. 2764, 2765, 2766, Bhoor
- Garhi, Dasna, Distt. Ghaziabad, U.P (Figure 1). It is spread in an area of 36126 m2 with Effluent
treatment plant sitting in 2100 m2 area. It has an infrastructure for a maximum slaughtering
capacity of 750 Buffaloes/day. The plant has a processing capacity of Frozen meat 98 MT/day
by-product Meat Bone 29.4MT/day, Tallow 9.8 MT/day, and Blood meal 1.125 M1/day

The general slaughtering process is as follows-

1. Anti-mortem

2.  Lairage

3.  Slaughtering and Bleeding
4. Dressing

5.  Evisceration

6.  Carcass splitting

International Agro Food Ghaziabad (Uttar Pradesh) is working with the present
slaughtering licensing capacity of 750 Buffaloes/day.

The waste water treatment plant in slaughterhouse was established and commissioned in
the year 2013 with a capital investment of Rs 8 crore It has a capacity to take full load of waste

water generated 750 m’/day.

Slanghterhouse Performance in the year 2018-19:

['S.No. [ Particulars | 2018-19 |
1. | Duration of slaughtering | 248 days (April to March)
2. Waste Water generationfday 368 m3
3. | Waste water generation in a year | 91264 m3

No. of aver average slaughtering days in 2018-19 = 248 days (561 Buffaloes/day)

The ETP is capable enough to treat the effluent by achieving desired norms of
UPPCB/CPCB. The treated effluent is having the desired norms as per UPPCB/CPCB drains out
through pump and pipeline for using as- irrigation water by slaughterhouse as per their

requirements,
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As per ETP adequacy report and data provided by the slaughterhouse

{Annexure-2)

Waste Water Generation

Waste water generation is observed on the basis of data provided by slaughterhouse and ETP
adequacy report made by 11T Roorkee. The waste water generation is about 368 m3/day while
no. of average slaughtering days in 2018-19 are 248 days. The total waste water generation on
the basis of 248 days in a typical year=368 m3 X 248 days = 91264 m3.The waste water
treatment plant has also been designed to cater the peak generation of waste water 750 m3/day.

e Total treated effluent generation = 368 m3/day.

#® Treated effiuent used in recycling and internal uses = 90 m3/day.

& Net treated waste water generation left for irrigation = 278 m’ fday.

e Total treated effluent generated left for irrigation during the year

278 m° x 248 days = 68944 m’/year.
{Annexure-3)

Effluent Treatment Plant detail

Effluent is an out flowing of water or gas from a natural body of water, all from a human
made structures. The meat industry uses large quantities of water. In this process effluents in
slaughterhouse originate ﬁ'om lairage, slaughter and bleeding, dressing, paunch handling;
rendering and processing and cleaning. Efficient disposal of effluent is important because of the
possible pollution of water for the purpose of treatment of effluent. Slaughterhouse has an ETP
which treats effluent in 3 different stages — Primary, Secondary and Tertiary.

Primary treatment includes 4 oil and grease traps, 3 holding tanks, 2 ‘chemical dozing
tanks, equalization tanks and a primary setting tank. Secondary treatment includes 2 stage’
activated sludge based biological treatment and setting tank. Tertiary treatment includes sand
filter and activated carbon filter. Treated effluent is recycled for irrigation purposes in Karnal
Technology, gardening purpose in slaughterhouse premises, washing boiler and cooling towers.
Sludge is dewatered in a sludge drying beds (6) which is further reused as organic manure.

For achieving the objectives .-
e Eliminate threat of diseases.

e Convert the effluent into a readily re-usable resource.
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& (Conservation of water and nutrients.

e Produces a product that can be safely discharged into agricultural land.

The details of ETP of International Agro food are as follows:

1 Oil and grease trap tank 4
2 Holdings tank 2
3 Equalization tank 2 ’
4  Solid separators/screen 2
5 Chemical dosing tank 2
6  Acration tank 2
7  PST tank 1
8  Secondary Clarifier 1
9  Secondary Clarifier 2
10 Disinfection tank 1
11 Sand filter - 1
12 Activated Carbon filter 1
13 Treated water tank 1
14 Sludge drying beds 6
{Annexure-4)
Characteristics of treated effluent
e DT RMIENTS el STANDARD ACTUAL
_ Physical Check Fass [ Fail Poss
Power Supphy Test 230V AL Poss
DHagrostic Checks Pass f Fail Pass
- Paramoter - 755 19.00 PPM 21.G0 PAIRA
IVALIDATION WITH LAB SAMPLING) 35._00 FPEA 39.00 PP
50.00 PPM 54, 20PP M
(VAUDATION WATH KHP 5TD) oy 104z EPM
Pargmeter @ 0D ) 121000 PP_M__ ] 11;._23 £y N
[WALIDATION WITH LAB SAMPLING] 120,002 PP 123.0C PPM
Parameter - BOD i 16.00 PP 17.50 PPRa
FVALIDATION WITH LAR SAMPL] MG} j 2100 FPha T 2230 PRM
w-m;nmuc_:a;? e t:s; :Clp\:"N SUSFFERS) :g zz ;g"; g:
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The above values of treated effluent have been derived from the analysis report of the
laboratory aaxis nano technology provided by International Agro Food.

(Annexure-5)

CPCB Protocol for Water usage

As p‘er‘ Ministry of Environment, Forest & climate change recommendation, for the
application of treated effluent the requirement varies from soil to soil and crop to crop. The
average effluent requirement varies from 170-225 M3 per hectare per day for urrigation of

sandy loam soils.

| Soil Structure Effluent loading rate (m3/ha/day)
| Sandy loam 170-225

Existing arrangement for treatment of effluent generated

During the typical year the slaughterhouse generated effluent about 240 M3/day. The
slaughterhouse has fully fledged effluent treatment plan to treat the generated effluent as per
norms of CPCB and also mentioned in ETP adequacy report made by IIT Roorkee.

The slaughterhouse has installed primary and secondary effluent treatment on the basis of
maximum effluent generated 750 m3/day.

The primary effluent treatment system has physical and chemical treatment. The
secondary system is based on activated sludge system and acts as a biological treatment for
effluent. The third phase is the filtering phase. The slaughterhouse consists of Sand and
Activated Carbon filters respectively. As per ETP adequacy report the capacity of the ETP plant
is considered as adequate to handle the generated effluent from the plant at operational capacity
of 750 slaughtering of buffaloes. The treated effluent assessed by IIT Roorkee 2018-19 Year and

found that treated effluent quality is within the norms.

(Annexure-6)
Command area identified

A detailed survey of the area is carried 6ut to find the plantation pattern. It has been observed
that the area of the slaughterhouse used for irrigation is divided into 3 parts i.e. 2.45 ha under
Karnal Plantation Technology, about 3.30 ha area under cropping and 1.34 ha area under green
belt within slaughterhouse premises. As far as cropping is concerned slaughterhouse has adopted

rice, wheat rotation.
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As per soil testing report, the soil of the slaughterhouse (used for irrigation) is sandy loam.

The slaughterhouse owns the land area of irrigation.

The details are as follows:-

S. Location Total Distance Mode of effluent
No. available from unit transport
land in (M)
| hectares B
1 | Area under Kamal Technology 245 500 Pipeline & irrigation
Plantation _channel
2 | Area under green belt inside the 1.34 Within Pipeline along with
|| slaughterhouse premises | outlets
| 3 | Area under cropping 3.30 500 Irrigation channel
[ Total 7.09
(Annexure-7)
Physiochemical properties of soil
5. No. |Parameters Test Methods Results Units
1 [oH 11:2.5 Suspension) 15: 2720(P-26) 7.08 -
2 [Conduetivity [1:5 Surpension 1S: 2720 (P-21) 503.7 uSfcm
3 |Texwurel Class EKC/CHEM/SOR/S-11 Sandv Loam -
4 [Texture [Clay) EKCICHERVSOPS-11 18.0 % by mass
5 axture [Sand) EKCICHEM/SOP/S-11 52.8 % by mass
8§ |Texiure (St EKOICHEMBOP/S-11 29.2 % by mass
7 |Bulk Density EKOGICHEM/SOP/S-12 1.34 gmice
8 |Sodium Availabie (as Na| EKC/CHEMW/SOP/S-04 1788 mohg
9 | Potassiur Avaliabie ias K| EKCICHEM/SOP/S-02 180.5 maikg
10 |Organic Carbon USEFA-SW B4B 7130 0.52 % By mass
i1 'FAvaiIable Phesphorus {as P,Og) EKG/CHEM/SOR/S-03 81.5 mgiky
12__jhon (as Fe USERA-SW 846 7130 17.8 mpki
13 !Magnesitm Exchangeable (as MgO) Minisery of Agriculture Manual 2011 3205 mg/kg
14 [Calcium Exchangeable (as Caly EXOICHEM/SOP/S-0B 1280.9 mg/kg
15 | Moisture Content 18: 2720 1P-2) 12.2 % !
|16 ‘Available Nitrogen las N| EKC/CHEM/SORIS-07 2107 mivk( i
17 !Boron s B) USEPA-SW 846 7130 314 miki |
18 Caiion Exchange Capacity Ministry of Agriculture Manual 2014 5.82 meigm i
19 [Porosity EKCICHEM/SOP/S08 8.6 % by mass |

As per soil testing report provided by EKO PRO _ENGINEEERS PVT LTD soils of

International Agro Foods are Sandy loam which is used for irrigation purposes.

Water Consumption in the Command Area

Water required for area under Karnal Plantation technology

(Annexure-8)

Water required for itrigation with 248 Days @ 225 m*/ha/day at an interval of 6 Days.
Total treated effiuent used 225 m*x 2.45 ha x 41 cycles = 22601 m®

Water required for green belt inside the slaughterhouse premises



Water required for irrigation with 248 Days @ 225 m’/ha/day at an interval of 4 Days.
Total treated effluent used 225 m° x 1.34 ha x 62 cycles = 18693 m*

Water required for Area under cropping
Water required for irrigation with 248 Days @ 225 m*/ha/day at an interval of 6 Days.
Total treated effluent used 225 m> x 3.30 ha x 41 cycles = 30442 m’

Waste water utilization detail

Location Treated waste water as per Area in Effluent
CPCB protocol & crop ha used (M°)
| requirement |
 Area under Karnal Technology | 225 X 41 cycles = 9225 2.45 22601
Area under green belt 225 X 62 cvcles = 13950 1.34 18693
_Area under cropping 225 X 41 cveles = 9225 3.30 30442 |
Total 7.09 71736

The total 7.09 ha of land availability has been identified. Hénce, the quantity of effluent to
be used in identified command area shall be 22601 m3/year for Karnal plantation whereas 18693
m3/year for area under green belt and 30442 m3 under cropping. The total utilization of treated
effluent will be 71736m3/year, which is higher than compared to effluent generated 68944
m3/year by the slaughter house.

So the waste water consumption is more than waste water generation by International Agro
Food which is as per CPCB/UPPCB norms. Therefore we can conclude from the above data and
records provided by the slaughterhouse that this irrigation plan is adequate.

{Annexure-9)

The Karnal Technology & its performance

In this method of plantation, trees are grown on ridges and treated effluent is disposed off
in furrows. The amount of the effluents to be disposed off depends on the age, type of plants,
climatic conditions, soil texture and quality of effluent. It is possible to dispose off treated
effluent through this technique.

This technique utilizes the entire biomass as living filter for supplying nutrients to the
soil and plant. Irrigation renovates the effluent for atmospheric recharge and ground storage.
Further as forest plants are used for fuel, wood, timber or pulp there is no chance of pathogens,

heavy metals and organic compounds to enter into the human food chain system.
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Though most of the plants are suitable for utilizing the effluents, yet those tree species
which are fast growing can transpire high amounts of water and are able to withstand high
moisture content. The root environments of these plants are most suitable for such purposes.
Eucalyptus is one such specie which has the capacity to transpire large amounts of treated
effluent and remains active throughout the year.

This system generates gross returns from the sale of fuel wood. The siudge accumulating
in the furrows along with the decaying forest litter can be explbited as an additional source of
revenue. This technology does not require highly skilled personnel and restoring environment to
generate biomass for improving organic carbon, better production, productivity and fertility of
soil. The International Agro Food adopted the Karnal Technology in 3 ha of its own land and
planted eucalyptus in this area, which gives fuel wood, as well as for financial gain.

Plantation done by International Agro Food is not only economically beneficial but also
helps in maintaining healthy environment for plants as well as human beings. Under Karnal
Technology the remains of studge in trenches is mixed with animal excreta and defoliated leaves
which improves organic carbon in the soil after decomposition. It not only improves soil health
but also the micro climatic conditions.

Therefore it is primarily seen that the performance of Karnal Technology is feasible for
treated effluent consumption, financial gain by selling wood products. improving soil health and

micro climatic conditions.

Work force deploved for irrigation management plan

International Agro Food has:
Supervisor — Farman Al

'(Graduate Environmental Management)

Skilled Labor
1 Asif Bhati
2 Sandeep
3. Rohit
4 Bindadin

{(Annexure-10)



yor R 1 : . s . - Hont: ’ris
¢ The waste water usage is more than the waste water generated hy International Ag

Food.

¥ Hencee the dreigation Management Plan is adequate as per the data provxded by
Intemational Agro Food,

V' This report is made on the basts of data pravided by shaghter house. ft shoulld not be

used as a fegal document.

Sugrestions
U This irrigation management plan is onfy feasible and applicable untl the time
International Agro Food is adopting Kamal Technology.
2) Techuical expertise is required for carrying out the Kamal Technology
3) Trrigation management plan should be revised at least in every 3 vears by an expert
institute.
43 Lagoon should be as per norms of CPCB.
5) Suggestions given in ETP adequacy report/CPCB/UPPCB regarding water qualiiy

must be followed/implemented.

(Manoj Mishra)

(Y. K. Singh) Assistant Director, Directorate
Assistant Professor, Department of Rescaeh
of Agronomy
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Dr. A. A, Kazmi Fax : +91-1332-275568
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Professor e-mail : absarakazmi@yahoo.com
To 26™ December 2019

Mr. Raveed Ahmed
International Agro Foods
Dasna

Ghaziabad

Subject: Adequacy Report of ETP
Dear Mr. Raveed,
Please find enclosed herewith the Adequacy report of ETP of International Agre Foods,

Dasna.

It is to inform you that we are closing this project in IT.

“ A, A Kazmi

79



ADEQUACY REPORT OF 750 KLD
ETP, INTERNATIONAL AGRO FOODS,
DASNA, GHAZIABAD U.P.

SUBMITTED TO
INTERNATIONAL AGRO FOODS,

December 2019
DEPARTMENT OF CiVIL ENGINEERING
INDIAN INSTITUTE OF TECHNOLOGY, ROORKEE
ROORKEE

'"“‘%ﬂﬂﬁﬁﬁﬁﬁﬂﬁﬁﬁﬂﬁﬂnﬂﬂn'\ﬁﬂ'\-—-\f\ﬁw-xﬁ




Adequacy teport of 750 KLD ETP, International Agre Foods, Dasna, Ghaziabad, UP

EXECUTIVE SUMMARY

The performance assessment and adequacy of process units of 750 KLD ETP of

International Agro Foods was conducted based on grab sampling on 07™ December 2019,

The analysis results show that the treated effluent pH (6.7), BOD (25 mg/L. 98 % removal),

TSS (26 mg/l, 99% removal), and COD (85 mg/L, 85% removal) satisfy the CPCB

standards for the discharge of effiuent from the slaughterhouse.

The ETP is designed for 750 KLD, but operating at 47% capacity (353 KLD) due to reduced

slaughtering of animals. The adequacy of the size and performance of each unit process is

assessed by design criteria and water quality analysis. It was observed that unit sizing of

Pre-settier, two-stage aeration and secondary settling tanks, Pressure sand, and Activated

carbon filters is adequate .

Aeration tanksare operating at ML.SS, i.e., 2764 mg/L (Tank-1) and 1682 (Tank-2), which

results in effluent BOD of 256 mg/l.. The operating DO 1.8 and 2.1 mg/L in tanks 1 and 2,

indicating the adequate blower capacity.

Even though the effluent is satisfying the CPCB effluent standards, additional measures are

recominendéd for better functioning and improved effluent quality.

= Monthiy Monitoring of STP influent and effluent quaiity needs to be conducted.

s Loghook of DO, MLSS, SVI of aeration tanks need o be maintained.

# DAF or other pre-treatment unit is recommended for further improvement in final
effluent quality. .

* Freguent repiacement (3-6 months| of the media of PSF and ACF is suqgested for
better polishing of secondary treated effluent.

y )/// Iy o

“A.A. Kazmi Ankur Rajpal
Professor Research Associate
Department of Civii Engineering, 1IT Roorkee = Page 2




o

““““ﬂ'\ﬁ&ﬂﬂﬂﬁﬂﬂﬁﬁ-\-\ﬂﬁﬁﬁ

Adequ_acy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

TABLE OF CONTENTS

1 BACKGROUND ........................................ e et e e e eer b nr e ees e ienns &
3. OBJECTIVES OF THE REPORT ...cveitiee oot es oo 8
4. METHODOLOGY .....o.ooiiitmmineminne oot et et 8
5. TECHNICAL DETAILS OF ETP ..o et eee e es oo 8

3.1 PROCESS DESCRIPTION ....cccoiiimiemiiemniies ettt eeeeoeoeoeeeeoeeooooo 9
6. PERFORMANCE EVALUATION OF ETP ..ottt oo 13

6.1 FLOW AND WATER QUALITY ..ot ee e e 13
7. MICROBIOTA STUDY L.t estes sttt s es e oo e 17
8. SLUDGE PRODUCTIONAND SLUDGE CHARACTERISTICS oo 19
9. DESIGN EVALUATION ...ttt tie e ee e e oo oo 21
10. CONCLUSION ...t ettt s et st etsen e s e 29
11. RECOMMENDATIONS ..o tiemn ettt e 29
12, REFERENCES ...ttt e oo 29
D_warmv_ﬂ Engineering, T Roorkee —F‘age 3




Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

LIST OF FIGURES
Figure 1. Satellite imagg of International AgroFoods andits ETP.................. TN 8
Figure 2, Water balance of International Agro foods..................... LT
Figure 3. Flow scheme of ETP............cooeii i e 12
Figure 4. Wastewater inflow and outflow in KLD to the ETP during November, 2019... 1 3
Figure 5. Sampile of ETP's Inlet {Left) and treated effluent (Right)..... .............. .. ... 13
Figure 6. Sludge settling after 30 min a) in aeration tank-1 b} aeration tank-2.................. 15

Figure 7. Oxygen uptake rate demonstration and DO reduction with time for a) aeration tank

1, b) BANK 2., e SO PRO | -
Figure 8. Sludge drying bed at ETP SHe..........c.ooooeeeeeorro oo cen a2 20
Department of Civil Engineering, |IT Roorkee Page 4

B3




S ™M N S ey e,

1

A NN NENET EEREEE TR T X vwYass

Adequacy report of 750 KLD ETP, Internationai Agro Foods, Dasna, Ghaziabad, UP

LIST OF TABLES

Table 1. Influent and Effluent Design parameter of ETP.................. O

Table 2. Unit Sizes of ETP........o oo

Table 3. Mechanical Equipment of ETP,...... eomeamtan et e R s n e s
Table 4. Summary of monitoring results obtained from different location of ETP. e

Table 5. Process operational parameter of aeration basins,. ... e :

Table 6: Microbiota profile and the sludge conditions in Aeration Tank-1.. .1
Table 7. Dewatered Sludge Characteristics. . ...

Department of Civil Engineering, IIT Roorkee

Page 5

oY




Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

1. BACKGROUND

International Agro Foods slaughter house is located at Bhoor Garhi, Dasna, district
GhaZiabad U.P (Figure 1). It is spread in an area of36126 m? with Effluent Treatment Plant
sitted in 1900 m? area. It has an infrastructure for a maximum slaughter:ng capacity of 750
buffalo/day. The plant has a processing capacity of Frozen meat142 MT/per and by-product
Meat Bone 29.4MT/day, Tallow 9.8 MT/day. and Blood meal 1,125 MT/day.

The general slaughtering process is as follows:

Anti-mortem

Lairage

Staughtering and Bleeding

Dressing

Evisceration

AW

Carcass splitting

Figure 1. Google Earth Image of International Agro Foods.

Wastewater is produced during slaughtering proceésing such as tray washing, debarking,
rendering, machine room washing, floor washing, and cleaning of the abattoir facilities. It is
treated in 750 KLD ETP. Blood from the slaughterhouse is pumped to a blood coagulator,
where it is dewatered by passing through steam. Dried blood is used as poultry food, and
contarninated water from the coagulator is then transferred to the ETP for the treatment. The

Department of Civil Engineering, IIT Roorkee Page 8
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waste from Lairage is pre-treated in an anaerobic digester. The pre-treated anaerobic
effluent is sent to ETP for further treatment. Domestic wastewater is being treated through a
septic tank, and the effluent is sent for irrigation. The total water balance and is -given in

Figure 2.
e -
260 xw; 480 XiD wr | wwap ¢ B KLD
s b
- :t.l “f _-Il; _ Fiano j
faozinsion ’ 10 KLO-
it _!__n_ it
800 KLE =
20me zomw } aomn |
! 201D

T E [Capaciy 7S KD)

\___ oMDtvaposstionloss :
After Traatment
580 XLD 10 KLD for theirrigation
purpose asper
------ Karnal Process
290 KLD
]
]

Approx 290 KLO Treated water is being recycled for
theirrigation purpose asper Karnal Process

Figure 2. Water balance of International Agro Foods

To check the performance and efficacy of different process units of ETP, International Agro
Foods had requested T Roorkee to conduct the technical audit of ETP.

2. INTRODUCTION

The ETP comprises o% primary, secondary, and tertiary treatment. Primary treatment
includes four Off & Grease traps, three holding tanks, two chemical dosing tanks,
twoEqualization tanks, and a Primary settling tank. Secondary treatment includestwa-stage
activated sludge-based biological treatment and settling tanks. Tertiary treatment includes
Sand filtration (SF) and Activated carbon filtration (ACF)

Treated effluent is recycled for irrigation purposes in Karnaltechnoiogy, Gardening purpose
in the factory premises washing, Boiler & Cooling Towers. Sludge is dewatered in a sludge
six drying bed, which is further reused as organic manure.

Department of Civil Engineering, [iT Roorkee Page 7
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3. OBJECTIVES OF THE REPORT

The key objectives of the report are:
1. Performance evaluation of the ETP to confirm whether ETP affiuent quality fulfills the
CPCB discharge standards.
2. Evaluation of the design capacity of each process unit of ETP w.r.t Hydraulic and
organic loading.
3. Recommendations for the improvement of ETP performance.

4. METHODOLOGY

The following approach was adopted for the study:

i} Desk inventory: The dry inventory was conducted based on background
information available with International Agro Foods. it includes the study of
flowsheet, layout, design, unit, and equipment sizes.

ii) Wet Inventory: The inspection was planned on 7"December 2019. IIT Roorkee
team collected wastewater samples from different treatment stages of ETP.

Grab samples were coflected from various stages of ETP, preserved in an icebox at 4°C
before the analysis, and transported o the laboratory at IIT Roorkee within 24 h of sample
collection. Samples collected from the ETP site were analyzed for Physico-chemical
characteristics as per Standard Methods {APHA, 2012},' and the data are summarized in
Table 3.

The biota is analyzed by taking samples of mixed liquor from the aeration basin. 25u! sub-
samples of mixed liquor were made with an autornatic micropipette, and a minimum of four
replicates of this volume was counted under phase-contrast illumination (100X
magnifications). The sludge was kept constantly homogenized and aerated for the entire
duration of analysis, to keep all of the solids in suspension,

Depariment of Civil Engineering, IIT Roorkee Pe?gg
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5. TECHNICAL DETAILS OF ETP

5.1 PROCESS DESCRIPTION
The ETP scheme comprises of primary treatment includes Oil & Grease frap-4, Holding

tanks-3, chemical dosing tanks-2, Equalization tanks-2, and Primary Settling Tank-1.
Secondary treatment includes biological treatment based on two-stage activated sludge
process Aeration Tanks-2 and Secondary Clarifiers-2 in series. Tertiary treatment includes
Sand Filtration (SF) and Activated carbon filtration (ACF). The system is désigned to treat
the BOD and COD with a range of 2000-3000mg/L and 5000- 7000mg/L, respectively.

The Influent and Effluent design parameters are summarized in Table 1.0 and treatment

flowsheet is provided in Figure 3.0

Table 1. Influent and Effluent Design parameter of ETP

: S. No. | Parameters | Units “Inlet | Outlet
K pH - [80-70 i'm—s.o

2 BOD ma/L 2000 -3000 <30
|3 COoD mg/L 5000- 7000 | <250
E 78S mg/L 4000 - 6000 <100 |
5 0&G | mglt 1200250 <10 |
| 8 E.Coli ) Present | Absent i

5.1.2 Oil and Grease removal tank:

Effluent from various meat process units is drained into the Oil and grease removal tank.
Here Qil and Grease or fatty matérial is skimmed manually.

5.1.1. Equalization Tank:

Effiuent from various meat process units is drained into holding tanks, ‘thereafter to the
equalization tank after passing through an Qil & Grease trap tanks and screens (Solid
Separator). The objective of the equalization tank is to minimize and control fluctuations in
wastewater characteristics to provide optimum conditions for subsequent treatment
processes. A diffused aeration system provides the mixing in an equalization tank.

5.1.3, Primary Clarifier:

After adding the chemicals (Alum + Caustic Crystal) in the chemical dosing tank, the
wastewater is transferred to the primary clarifier, further settling of suspended solids takes

Department of Civil Engineering, [IT Roorkee Page 9
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place. Treated effluent from the clarifier is transferred to two-stage aeration tanks for BOD
&COD removal. Settled sludge is transferred to Sludge Drying beds.

5.1.4. Aeration tank and secondary clarifier

The treated effluent from primary clarifier flows to two stages activated sludge process, ie,
Aeration Tank-1 and secondary clarifier-1 and Aeration Tank-2 and secondary clarifier 2. In
aeration tank, Mixed Liguor Suspended Solids degrade the organic matter in the presence of
air. Atmospheric air is introduced fo aeration tank by diffdsersj Microorganisms utilize
oxygen and convert the organic matter to carbon dioxide and new biological flocs known as
mixed liquor suspended solids (MLSS).The MLSS is separated from treated water in the
secondary clarifier. A return activated sludge (RAS) equipment to transfer settied activated
sludge from the clarifier to the aeration tanks.

The treated effluent is collected in a clear water tank from where it is purhped to PSF and
ACF. The clear water after PSF and ACF utilized for horticulture and discharged to storm
water drain outside the slaughterhouse premises.

Excess sludge from the secondary settling tank is transferred to the sludge drying beds for
dewatering.

5.1.5 UNIT SIZING AND PROCESS EQUIPMENTS OF ETP

The unit size of different units, including volume, surface areas and process equipmentara
provided in Tables 2& 3,

Table 2. Unit Sizes of 750 KLD, ETP

| o UNIT NUMBERS SIZE VOLUME (m?) |
- 3.0m x1.8m x 3.0m 17.1
. 3.0mx1.9mx 3.0m 17.1
1 Qil & Grease Trap Tank 4 e —
3.0mx 1.9m x 3.0m 17.1
3.0mx1.9m x 3.0m 17.1
10.82m x 4.06m x 3.0m 131.78 i
2 | Holdings tank 3 6.17m x 3.88m x 3.0m 71.81 '
4.42mx4.13m x 3.0m 54.76
30mx3.0mx2.5m 22.5
3 | Equalization tank 2 =
| 3.0mx 3.0mx2.5m 225
4 | Solid Separators/Screen 2 | Dia. 0.94 m Length 2.03 m 1.41
Department of Civil Engineering, T Roorkee ] Page 10
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| Dia. 0.94 m Length 2.03 m 1.41
_ 83mx4tmx115m 38.13
| 5 Chemical Dosing Tank 2 —
83mx41mx1.15m 39.13
6 | Aeration tank -1 1471 mx96mx518m |  731.14
2 , s
7 | Aeration tank -2 1516 mMx 86 mx462m 672.37
8 PST Tank - 1 Dia. 7.31 m Depth 4.01m 168.19
9 | Secondary clarifier -1 1 Dia. 7.31 m Depth 4.01 m 168.19
10 | Secondary clarifier -2 1 Dia. 7.31 m Depth4.01 m 168.19
11 | Disinfection tank 1 396mx3.04mx4.57m 55.01
12 | Treated water tank 1 15 mXx95mx35m 38237
13 | Sand Filter 1 Dia 182mx268m 5.54
14 | Activated Carbon Filter 1 Dia. 162mx269m 5.54
| 30mx30mx35m 31.5
| 30mx30mx35m 315
4 .
30mx3.0mx35m 315
15 | Sludge Drying Bed
| 30mx30mx35m 315
‘ 3.35mx358mx2.23m 28.7
2 —
335mx3.568mx223m | 28.7
Tabie 3. Mechanical Equipment of ETP
[- 1 | Influent Transfer 4 7.5 H.P. Discharge 75
* | Pumps KLPH
. 30.0 H.P.of capacity
‘ .| Air Blowers 4 201 ma/h -
3 EQT to Biogas 5 5.0 H.P. Discharge 50
* | digester KLPH
4 Sludge Transfer P 5.0 H.P. Discharge 50 )
" | Pumps KLPH
55.0 H.P. Discharge
‘ 5. | Feed fo PSF and ACF 2 55 KLPH
8 Final outlet pump to 2 7.5 H.P. Discharge 75
| 7 | garden | KLHP
Department of Civil Engineering, 1T Roorkee Page 11
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6. PERFORMANCE EVALUATION OF ETP

6.1 FLOW AND WATER QUALITY

The wastewater inflow was353 KLD during the site visit, Hence, the ETP is'operating at 47
% of treatment capacity. Daily discharge data of ETP for October 2019 is shown in Figure 4.
The ETP was designed to treat the wastewater BOD and COD of 2000-3000 and 5000-7000
mg/L, respectively. The results obtained from the analysis of wastewater samples after each
unit process of ETP are summarized in Table 4. Visual comparison of influent and effluent is
also shown in Figure 5. The figure shows that even though the effiuent satisfies the
discharge standards, but clarity can be improved by standard operation practice of sand and
activated carbon fitters. The water quality of different unit prb_cesses summarized in Table
4.0.

Flow rate {KLDY)
&
[=]

1
100 I I
, L1

B B P e s s ATt 0 0 50050
'\&;\\ : h 2 N Al

(- R R g o el Sl S
P IR U e
T F L F

Figure. 5. Sample of ETP's Inlet (Left) and treated effluent (Right)

Department of Civil Enginesring, IIT Roorkee Page 13
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Tabie 4. Summary of monitoring results obtained from different location of ETP

—wﬁﬁﬁ,ﬁﬁﬂﬁ.ﬂ.ﬁﬁﬁﬂﬁﬁﬁﬂﬁnﬁ

| | I Final
Parameters | Unit Equ%i;z;ﬁon zgﬁ;g' |' ii:ﬁggf? sc‘::r‘:g:i? ?sl;t:edt Re?;:;val St::c::a?ds
outlet | Outlet Outlet Filter
| +ACF) ! Al
_ pH - 706 | 77 7.4 6.7 67 | - | 6585 |
| Tubidity | NTU | 250 148 20.9 13.9 84 | 96 | -
| Akalinity | mgl | 850 520 68 | 40 | 34 %
BOD | mgit 1422 87T | 3| 25 88 | 30
COD  mglL| 1783 1262 | 145 | o2 | 85 95 | 250
1SS mgfL 2295 197 s2 | 4 | 2 99 50
NHeN | mgl | 1768 1875 | 29 28 | 18 99
NO=N | mgiL 5 2 | - | g8 96 ]
TN mgn| 28 | - - - 115 | 50
PO.P | mgi | 14 | 12 45 | 51 Y 85

* CPCB Standards for the discharge of effluent from the slaughterhouse, Revised

Comprehensive Industry Document on Staughterhouses, CPCB, 2017,

6.2. ORGANIC MATTER (BOD& COD) REMOVAL
-Analysis of the collected samples during the ETP visit showed BOD concentration in the final
effluent is 25 mg/L, and the overall BOD removal efficiency of the ETP is 98%. Hence, BOD
removal efficiency is high. Similarly, effluent COD value is 85 mg/L (95%), thus, final effluent
satisfies CPCB effluent discharge standards.Aeration tanks for BOD and TSS removal and
PSF and ACF for polishing secondary treated wastewater.

6.3. TOTAL SUSPENDED SOLIDS REMOVAL
TSS in the effluent is 26 mg/l. (99% Removal), thus satisfies the CPCB effiuent discharge
standards.

6.4 NITROGEN AND PHOSPHORUS

Nitrogen - NHs;-N concentration reduced from 176.8 mg/L to 1.6 mg/L in final outlet
indicating nitrification (99%). The total nitrogen removal in the system was almost around
50%.

Phosphorus - PO.P concentration reduced due to chemical dosing (Alum) from 14 mg/L
(average in influent) to 4.9 mg/L (65% removal). No enhanced biological phosphorus
removal was observed in the system,

Department of Civil Engineering, IT Roorkee Page 14
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As shown in Table 5, the Aeration tanks are operating at MLSS, i.e., 2764 mg/L (Tank-1)}
and 1682 (Tank-2), which results in effluent BOD of 25 mg/L.
Table 5. Process operational parameter of Aeration basin

Parameters Unit Tank -1 [ Tank - 2 f
Influent Flow KD | 33 | 353 ]
| sy miL ' 260 ! 150 |

SV mi/gm | 94 i 89

MLSS mgiL 2764 ’ 1682

MLVSS mgiL | 1093 | 918 |

OUR mg/L.h 19.2 ' 52 |
| souRr mgOz g'VSS.h 17.5 56 |

6.5 SLUDGE VOLUME INDEX (SV1) TESTS

The sludge volume index (SV1) is a measure of the settleability of the activated sludge in a
secondary or final clarifier. Lower values of the SVI indicate better siudge settleability. it is
the volume in mL occupied by one gram of MLSS after 30 minutes of seftling in a 1,000 mL
graduated cylinder and have units of mLig. The SVI test is shown in figure 6.

Figure 8. Sludge settling after 30 min a) in aeration tank-1 b) aeration tank-2

Department of Civil Engineering, IIT Roorkee Page 15
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It can be interpreted that excellent interface or zone settling is observed in SVI cylinders with
values of $V30 260 mL/L and 150 mL/L in tank-1 and tank-2, respectively, and SVI values
observed of 84 mL/g and 89 mL/g in tank-1 and tank-2, resbectively. It shows that the sludge

is non-bulking in nature.

6.6 SPECIFIC OXYGEN UPTAKE RATE {SOUR)

The specific oxygen uptake rate (SOUR) is a measure of the amount of oxygen used by
microorganisms to consume one gram of food. It is reported as mg/! of oxygen used per
gram of the volatile suspended solids in the activated sfidge. It is a relative measure of the
rate of biological activity. As microorganisms become more active, the SOUR increases and
vice versa. For analysing OUR, the sampie of mixed liquor was filled into a 1000 ml. capacity
flask containing a magnetic stiing device (Figure 7). The sample was aerated for several
minutes to reach the saturation DO concentration in the order of 7.8 mg/l.  Then
immediately, a DO probe was inserted into the flask. Enough sample was displaced with the
probe containing the electrode to fill the flared top of the bottie to isolate itscantents from the
atmosphere. The example was then stirred to provide adequate mixing, and the DO was
menitored for 10 minutes at a 1-minute interval.Based on the above graph, the specific
oxygen uptake rate (SOUR) was calculated as 17.5 and 5.6 mgO; g'VSS.h in tank-1 and
tank-2, respectively, which represents very good activity of microorganisms for the
degradation of organic matter.

¢ 1 2 3 4 5 8 7 B 8 10
Time {min)

b1 2 3 4 5 6 7 B 9 10
Time {min}

Figure 7. Oxygen uptake rate demonstration and DO reduction with time for a) aeration
tank-1, b} tank-2

Department of Civil Engineering, {IT Roarkee Page 16
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7.0 MICROBIOTA STUDY

7.1 Introduction: .

Protozoa are single-celled organismé ranging in size from 10 microns to over 300 microns.
They are easily visible under the microscope at 40 X and 100X magnification. Their primary
function is the treatment process is to remove non-flocculent bacteria and very small floc that
waould not settie. Protozoans are responsible for the flocculation process, which results in the
bicsorption phenomenon of organic particles, These processes are essential in the treatment
of conventicnal pollutants and micro-contaminant degradation. Hence, the presence or
absence of protozoa is an indicator of the number of bacteria in the sludge and the degree of

*

treatment.

7.2 Methodology:

Qualitative microscopic observations were carried out in mixed fiquor sample of aeration
tank. 25 L sub-samples of sludge were examined under phase contrast {(Optica SN462763)
flumination at 20X and 40X magnifications. Four replicates of final volume 1 mL were tested.
Enumeration of microbicta was done according to scale where, (+) = 5-10 protozoans/mL:
(++) = 10-100 protozoansiml,; (+++) = 100-1000 protozoans/mL; (++++) = >1000
protozoansiml.

7.3 Results:
Counting of microbiota inciudes protozoa, metazoa, and filamentous organisms carried
under a phase-contrast microscope at 20 X, and 40 X magnifications are shown in table 8,

Table 8: Microbiota profile and the sludge conditions in Aeration Tank-1

S.No. | Microbiota Enumeration Microscopic Images Remarks

Amoeba

LI W T N B B - .. e

. Occurs under High
T, + +4 ; 2
Arceia "N arganic Load or high
/M ratio
| [l |
Department of Civil Engineering, IIT Roorkee Page 17
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Flageflates

The indicator of
satisfactory effluent
quality appears when
the sludge is in the
recovering state.

2. Peranema ++

Indicator of good
efffuent quality, Good
DO, and oxidation
condition.

3. | Aspidisca + ++

Treatment is i
salisfactory, and F/M
is fow

4, Litonctus + + ++

Sessile Ciliates

Treatment is
satisfaciory, as found
in an adequate
number.

8. Vorticelta +4+++ P

Department of Civil Engineering, IiT Roorkee Page 18
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Rotifers/Rotaria

| Indicator of good
8. ( va:nm;) + ++ qualily effiuent when
I - ‘ | finding in abundant.
| Filamentous organisms
| | | N —sa |
L] ' !
| ¥ ‘fh Multiplies in the
. _ ’ - aerobjc system
| Fitaments ** M | - leading to sludge
{ ! ! 5 - bulking
H a -
. ! A
| | e,
7.4 Conclusion:

An adequate microbiota in indicating a well working condition of aeration tanks of ETP

8.0 SLUDGE PRODUCTIONAND SLUDGE CHARACTERISTICS

On an average, 8 -10 KLD s!udge produce from the clarifier is pumped to the siudge drying
beds. Four nos. of the bed are aranged for drying purposes (Figure 8).Sludge from the
anaerobic digesters also pumped to 2 other sludge drying beds. Approx. One trolley (10000
kg) sludge cakes are formed and disposed nearby for composting, and sometimes burned in

the boiler.

Department of Civil Engineering, IIT Roorkee
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Figure 8. Sludge drying bed at ETP site

Table 7. Dewatered Sludge Characteristics

Carbon Nitrogen Ratio (C/N)

Parameters Units Value Org(;%igm;;ost—]
pH . 7.5 6575 |
Moisture content {%) 63 15-25
Organic matter {%a) 61 -

Total Organic Carbon, percent by weight (%) 40 12

. Total Nitrogen (as N), percent by weight (%) 7.5 0.8
v’!;ztigfhi’hosphafe {as P20s), percent by (%) 29 04

| - 53 <20

The dewatered sludge samples were taken from the drying bed and analysed for TOC, TN,
"TF (Table 7). All parameter was within the standard of Organic Compost (FCO 2009), and
sludge is rich in nutrient and can be used as high-quality organic fertilizer after composting.

Department of Civil Engineering, IIT Roorkee
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9.0 DESIGN EVALUATION

Equalization tank

Number: 2

> ] $ize:3.0m'x 3.0m x 2.5m each

il Volume: 45.0 m*’

e Mixing: Compressed Air

| Equalization Tank: To homogenize the
effluent generated from various process
units. Compressed Air is provided for
uniform mixing.

Parameter Value Remarks
Average Flow (KLD) 353 -
Average Flow (m?¥h) 14.7 -
Peak flow (m3hr) 44.1 2.5

|
The volume of equalization tank required ' 66.15 1.5 h-detention at Peak i
(m?) : Flow |
Equalizations Tank total volume available 4 -

3 5.0

{m®) |
Additional Holding Tanks volume 258.75 '
Total Equalization + Hold Tank Volume 303.75 ]

IIT Comment: The cumulative size of holding and equalization tanks is adequate

Department of Civil Engineering, I'T Roorkee
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' Chemical Dosing Tank ' - -_I

| Chemical Dosing Tanks: To remove TSS :

from influent coming from the egualization
|| tank. In these tanks, effluent is mixed with
m chemicals (Caustic Crystal and Alum) to

maintain pH for effective coagulation and
flocculation. The suspended solid trapped

flocs easily settle in a primary settling tank’

Number: 2

Size:83mx41mx1.15m
Volume: 78.26 m®

MOC: MS-2062 epoxy coated

Average flow (m%/d) ‘ | 353
Average Flow (m¥h) - 14,7 -
Alum dose (PPM) 800
Caustic Crystal (PPM) | 200 H|

IIT Comment: The system is working properly as the TSS removal efficiency in primary
clarifter is very high.

Department of Civil Engineering, 1T Roorkee Page 22




“Hﬁﬁﬁﬁﬁﬁﬂﬁﬁﬁﬁﬂﬂﬁﬁﬁﬁ‘\ﬁﬁF\r\ﬂn

Adequacy repart of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

| Primary Clarifier
= T ; " Primary Clarifier: After adding the chemicals |

(Alum + Caustic Crystal), the
treated/underfiow transferred to the primary |

clarifier fank, where further settling of
suspended solids takes place. Treated
effluent from the clarifier is transferred to the
aeration tanks for BOD and TSS removal.
Settled sludge is transferred to Siudge Drying
beds.

Number; 1

Size: Dia. 7.31 m Depth4.0M m

Surface Area : 41.94 m?

Volume : 168.2 m?

|
| Average flow (m?/d) | 353 a '
 Average Flow (m?/h) | 14,7
‘Surface Area of clarifier (m?) 41.9 B —
i_Overﬂow rate for clarifier (m¥/m?.d) 8.42 {25-30 m¥m?.d)-CPHEEQ Manuai

T Comment: Dimensions are adequate and system is operating properly. TSS removal

efficiency is 91 A%, which is excellent and acceptable.

e,y
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

| Aeration tanks

| Aeration tank: To remove organic matter in
an aeration basin in which microorganisms
metabolize the suspended and soluble
organic matter. Part of organic matter
synthesized into new cells (MLSS), and the
portion is oxidized to CO. The detail of the
process is provided in the process description.

| Numbers: 2 in series

Size: 1471 mx96mx518m
15.186mx86mx482m

Volume: AT —731.14 m?,

AT-672.37 m?
MOC: RCC-M25
Aeration: Fine bubble diffused aeration
Average flow (m¥d) 353
Operating flow (mfhr) 14.7 B
Volume of aeration tank -1 (m?) [731.14 m? =
_HRT for Tank -1 (hours) 497
Influent BOD for aeration Tank-1 (mg/L) 11722
Food (F) (kg BOD per day) for Tank -1 353 m¥d x 1722 mg/L /1000 Um® = 607.9 kg
BCD/day
MLSS (mg/L) or {(g/m3) in Tank -1 2764
' Microorganism (kg) in Tank -1 2764 mg/L x (731.14 m3)x1/1000 = 2020.9 kg
"F/M for Tank-1 607.9 kg/day/ 2020.9 kg = 0.3 day”'
HRT for Tank -2 (hours) L e 457
Influent BOD for aeration Tank-2 (mg/l) 3 .
| Volume of aeration tank -2 (m?) 872,37 m’
" Food (F) (kg BOD per day) for Tank -2 _ 353 m3/d x 33 mg/L /1000 L/m® = 11.6 kg
BOD/day
| MLSS (mg/L) or (g/m3) in Tank -2 1682
| Microorganism (kg) for Tank -2 1682 mg/L x {672.37 m*)x1/1000 = 1130.9 kg
“F/M for Tank-2 ia | 11.6 kg/day/ 1130.9 kg = 0.01 day"
0T Comment: The system is operating at F/M ratio in aeration Tank -1 is 0.3 day” and
aeration Tank -2 is 0.01. The size of aeration tank is found to be adequate. However,
aeration Tank -1 is operating at higher F/M to absorh higher BOD shock load, while Tank -2
| is operating at much lower F/M ratio for polishing treatment.

e ————
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Adequacy report of 750 KLD ETP, International Agro Foods,

Dasna, Ghaziabad, UP

Air requirement for aeration basins

Air Blower: To provide air for
biological oxidation of organic matter

“in aeration tanks

Number: 4
Type: UGRK-220
Capacity: 850 m3/h each

Flow (KLD) 353
“Influent BOD (mg/L) 1722 —
| Effluent BOD standard (mg/L) 130

BOD to be removed (mg/L) 1692 T

Total BOD to be removed (in Kg/d) 597.27

Oxygen required per Kg of BOD removal (kg Cz/kg
BOD)

1.2 (CPHEEO Manuai)

Total oxygen required (kg/d)

716.73

Total oxygen required (kg/hr)

29.86

| Considering AOR/SOR= 0.4, oxygen transfer efficiency as 12%, 21% oxygen content from |

| atmospherc air & 1.18 is density of air.
| The total air requirement (m?hr) |

1004 m3h

The capacity of air blowers provided (m¥hr) |

T01 x 2 = 1402 m®h

| liT Comment: Blower Capacity is found to be adequate

Department of Civil Engineering, lIT Roorkee
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghagziabad, UP

‘Secondary Clarifiers

Secondary clarifier: To separate
suspended biomass through gravity
settfing from the effluent, coming from
aeration basins. The fraction of this
| biomass is also recirculated in aeration
basis to maintain optimum MLSS
concentration.

Number: 2

Size: Dia. 7.31 m Depth 4.01 m
Dia. 7.31 m Depth 4.01 m

Surface Area: 41,9 m?

I | Volume; 168.2 m® + 1682 m?
| TotalVolume= 336.4 m®

Operating flow (m®/d) | 353
| Surface Area of clarifier -1 (m?) 41,9 1
" Overfiow rate for clarifier -1 (mm2.d) 8.42 (<15 m¥m2.d)-CPHEEO Manual
| MLSS concentration clarifier -1 (mg/L) 12764
Solid loading rate clarifier -1 (kg/mZ d) 353 x 2764/1000/41.9= 23.3 kg/mZ.day
: | (25-120kg/m?.d) -CPHEEO Manual
| Surface Area of clarifier -2 (m?) K I,
| Overflow rate clarifier -2 (m¥m?.d) 842 (<15 m¥m?.d)-CPHEEO Manual
' MLSS concentration clarifier -2 (mg/L) 1682

Solid loading rate clarifier -2 (kg/m?.d) | 363 x 1682/1000/41.9= 14.2 kg/m? day
| (25-120 kg/m?.d) -CPHEEO Manual

HT Comment: The size of secondary clarifier to be adequate as per current operating
| conditions.
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Adequscy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

' SAND FILTER

Pressure Sand Filter: To remove residual |
suspended solids

Number: 1
Size:Dia. 162 mx269m

Surface Area: 2.06 m?

Volume: 5.19m3,

MS-2062 époxy coated

Operating flow (m¥hr) | 14.7
Surface Area of filter (m?) 206
| Rate of Filtration (m3%mZ.h) 7.13 (5-7.5 m3/m<.h -US EPA) o

IIT Comment: The size of the pressure sand filter is found to be adequate as per current

| operating conditions.

Depariment of Civil Engineering, IIT Roorkee Page 27
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Adequacy repart of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

'ACTIVATED CARBON FILTER

Activated Carbon Filter {ACF): To
remove suspended matters up fo 30
remove  organics

microns  size, to

contributing to COD and specific color
causing molecules. I

Number: 1

Size: Dia. 162 mx269m

Surface Area: 2,06 m?
Volume: 5.19 m?,

MOC: MS-2062 epoxy coated

“Operating flow {mhr)

| 14.7

"Surface Area of filter (m?%)

Rate of Filtration (m?/mZ2 h)

HT Comment: The size of the Activated Carbon filter is found to be adequate as per current
operating conditions.BOD, COD, and TSS removal efficiencies of combined Pressure sand
and activated carbon filter are 7.0, 8.0, and 47%, respectively. Although TSS removal
efficiency is acceptable but COD removal is questionable. Hencefrequent replacement (3-6

2.08

T

‘ 7.13 (should be< 12 m*m?.h)

months} of the media of PSF and ACF is required for better polishing of effluent.

Department of Civil Engineering, IIT Roorkee
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Adequacy report of 750 KLD ETP, International Agro Foods, Dasna, Ghaziabad, UP

10.0CONCLUSION

The performance assessment and adequacy of units of 750 KLD ETP of Internationat Agro-
Food was conducted based on grab sampling, dated 7"December 2019, The result shows
that effluent pH (6.7), BOD (25 mg/L, 99 % removal), TSS (26 mg/L, 99% removal), COD (85
mg/l, 95% removal) satisfies the CPCB standards for discharge of effluent from
slaughterhouse.

11.0 RECOMMENDATIONS

Even though the effluent is satisfying the CPCB effluent standards, some measures are
recommended for better functioning and improved effluent quality.

& Monthiy Mgg'goring' of STP influent and effluent quality needs to be conducted.
* |Logbook of DO, MLSS. SVI of aeration tanks need to be maintained
* DAF or other pre-treatment unit is recommended for further improvement in final

effluent quality.

® Freauent replacement (3-6 months| of the media of PSF and ACF is required for

better polishing of effluent.

420 REFERENCES

1. APHA (2012}, for the examination of water and wastewater {22™ edition)

2. Revised Comprehensive Industry Document on Slaughterhouses, CPCB, 2017
3. CPHEEO suggested guidelines for water reuse (CPHEEO 201 3).
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GROUND WATER DEPARTMENT
§ {Namami Gange & Rural Water Supply Department)

Ministry of Jat Shaldti
Government of Uttar Pradash

Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL
FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG010236
VALID FROM 11/11/2018 TO 10/11/2023

Reglstratlon No.: 202109000307

| Name of the Owner  MOHD SALEEM QURESHI “
| Address of the Applicant ””;?EQQ?S No-2761 Bhorgarh, Dasna, ”pr}".c;i.;n FormSeriaiNo. | GZBDUZIRNOZ4O
»’: § Ghaziabad ‘
Date of Subrnlsslon 11.’09.’2021 Specnmen Slgnature
Company Name AI Nasnr Exports Pvt le o Company Addross S ].(I:\;s;—a N0-2761,V|1Iage “
; i | Bhoorgarhi, Dasna, Ghaziab
Locat”ieemi’articu!ars
E Distnct s i e s Ghaz;;;agm SRR S — mmm:k S R WWWWWMWRAJAPGRM TS S .
Piot NoJihasra . PO [ — e
; 3 Bhoorgarhi, :
i ;Nard NOJHOIdm,gVN: NPT L S e S L~ 1 e W et Syt N,A S——
§ i;wartlcular of themEx:;tméweII;;d Pumping Device S T
2 Dat; cfc‘mswc:mn,s,nkmg N 11!04!2012 ..... S e e S— e SRS
: the Well g
Type of Well E Tube We[IIBonng Depth of the Well (In meter} 4800
Purpose of well ] Industnal - Assembly Slze(For Tube Well) N
i Strainer Positlon (For Tube WeII) | ‘
; TypeofPumpUsed | Submersble ””‘”""”Jé“;{ihe Pump 20
: Operational Device ~~_ ElecioMotor © Rate ?.Tw“;u}"&?;;[i};?}i;}{ I " T
Date of Energlzatmn (In Case of Electric Pump) : 11!04!2012
; Ma;ﬁﬁ;}n Allowable Rate of 10 00 T Maxlmum Allowable Runnmg Hours) Pelr | 1000 -
% Wlthdrawal (m?hr.): : ! Day:
Ma)umum Allowable Annual Extractlon of Ground Water | 33000

; Reason for renewal ef N 0 C For the mdustnal use of ground water to operate the ptant

m:rmhh ﬂraﬂmﬁwmm

;
i
i
i
t
s
;

Agamst Case

E mnun v e v, A s mes s ereeay o ox Ak e AR R E UV VP A S A s i wavevTvarTeorave vy werareavi el WA e e Sk BT T e

: Th|s NO-ObjeClIOI‘I certtﬁcate authonzes the owner applicant (user) to sink a well in the location speclt' ed at SI {3) for extractlon of ground water ata
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313122, 12:31 PM

rate not exceeding that as shown at S1. {3), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of ground

water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.
Conditions

« {1}In case of any change of ownership of the proposed well, fresh authorizalion has 1o be obtained.

« {2)No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority, Any deviation in this regard shall lead to cancellation of this
authorization.

« (3)For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow
meters(conforming to BIS/ 1S standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at
outiet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

« {4) The concerned Authority reserves the right to stop extraction of ground water from the welt due to quality hazards or any other reasons, if
the situation so demands.

+ (£)1In case of any change of ownership of the existing well, fresh registration has to be obtained.

« (6) No change of tocation, design, rate of withdrawal and pumping device in respect of the existing well as indicated at S. (2} and {3} of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration,

« (7)n case, any of the parliculars | information furnished by the applicant in lis application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation.

» (8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« {9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, cbtained from digital water level recorders shall be
made available to this office on monthiy basis.

« (10} Guidelines for Installation of Piszometers and their Monitoring -

» Piezometer is a borewell flube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring :
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for instaliation of piezometers
are as follows for compliance of NOG:

« +The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4" to 6".

« = The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should manitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer menitoring.

« + No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

: : i

. g S.No Quanturn of Ground water withdrawal (cum/day} § No.of piezometers required ‘ PR TR
3 ! ; ¢ Manual =~ DWLR with Telemetry
R 3 e i www< 10 e o T A W e WMWMWD,_NM ,E 0 mo W ho s )
i3 § 50- 500 1 Coo 1 ;

5
i

. «The measunna Mfre"qué“m”:y should be rﬁnbvﬁvt"hlmy én"a;c"édﬁr;éyaf measurement should be uptgérﬁﬁ 'resorted measurement should be given
in meter up to two decimals.

«+ «For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder {DWLR) with
lelemetry system should be used for accuracy.

« »The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube welis has been stopped
for about four to six hours,

« = All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for ils
validation.

+ *The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab, Besides, one sample (1 . capacity bottle) to the coencerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.

« + A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/ftube well for standard referencing and identification,

» « Any other site-specific requirement regarding safety and access for measurement may be taken care of.

« (11} Any other condition(s) that may be imposed by the concerned Authority.
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{12} In case, any of the particulars 1 information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:

{A} For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

i} No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

i} All industries shali be required to adopt latest water efficient technologies sc as to reduce dependence on ground water resources.

iif) All industries abstracting ground water in excess of 100 m%d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)Y Federation Indian Chamber of Commerce and Industry (FICCI) National Productivity Council (NPC} certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department, Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

iv} Construction of observation well(s} {piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism
as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m/day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer {(observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well, Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

v; The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely 1o
poliute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

vii) Industries which are likely fo cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. {as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for ground water abstraction wili be granted subject to the following specific
conditions:

i} In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and resuits should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

ii} Installation of Sewage Treatment Plants {(STP} shall bs mandatory for new projects, where ground water requirement is more than 20 m®
/day, The water from STP shall be utilized for toilet flushing, car washing, gardening efc.

Date :02/03/2022

Place:Ghaziabad

This certificate is electronically generated and does not require digital signature




F 8 0 R ' Thrvwribon dHBGE 6

[ Tm——

f) GROUND WATER DEPARTMENT
H ) Hasignniiee . poct Wit Supply Degiatnenty
g’ Mimmistry ef Jal Shakn

A Gavernment of Uttar Pradash

et
Form 8 (E)
[See rules 15(2)} ) .
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
__ FOR SINKING OF EXISTING WELL FOR INDUSTRIAL/
COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND
o WATER) |
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO:
REG017479

VALID FROM 22/11/2021 TO 21/11/2026

Registration No.: 202106000519

Ngwe (s Damer MOHD SALEEM QURESHI
Kazesy ol e Appbeont Khasrs No-2761 Shorgarfv,  Application Furai Sertal No. ‘GZBLOBZIRINGOSS

Dasna, Grarlanad

Batm ot Sumission 2082021 Specimen Signature
Sy Hirm Al Nasir Exporls Pl Lid Company Address Khasta No-2761,
' village Bhoorgarni,
Oasna, Ghaziay
Location. Particulars
it 215, hasea No. Kisea No-2761, village. Municigalty/Corporatinn No
' Bhoegart,
#8d No Holdivg No. NiA
Particular of the Existing Well and Pumping Device
Date of Construction/Sinking ~ 11/04/2012
W the e
r’.ﬁﬁ&-f’;f Well Tiube W&mﬂﬂl“}ﬁ Do of the W&!If(;n_.melm’ 4 8.00
" UT sera/DsnisDownioais DownioadRopCentlicate {2) [2).mit ‘ ki
. ""”‘_"_“"‘“m T e e y .
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ey e Aswable Ratwet 3000 Maximum Aliswatle Ronring 1600
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A"ﬂi Bt Diverisiog Crilitcste
¥ e v Tho deptivaf the piezomiier shoul! bis samis 65 15 case of fiw fumpaig well from which.ground waler is biing
abstracted. If, more lhan.one plezomater e mstaliud 1ho secand piezomater Should monilor the shitliow grousd wiles
roigime. 1wl facililale shallow as wellss deeper ground waler aguifer monitoring,
« * No, of prezometens 1o bir constructed 8 Type of waler levetmonilaring mechinism shall beas per below tabls.

_ KMonitiring Mechanism
Quantum of Ground water withdrawal No.of piezomelers

S.Mo
i (cum/day) required S DWLR with
Manual =
Telemelry

1 <40 Q ¢ ¢
2 11-50 1 1 0
3 50500 1 g 1
4 > 500 2 g 2

» « Thi measiinei flequency should e monthly and accuracy of measurement should be up to o, The repored
masurg et Should be given in metor up 10 lwo decimals,
s+ For measurement of waterlavel sounderoraulomatic water levial recorder (AWLRY Digital Altomalic water level
eaorder {DWLRY with teleretry system should ba used for accuracy.
+ » The measurement.of water ieve! in piezomeler should ba taken, only after the fumping from the surroundinig lube wells
hag been Slopped for about four to six hours. _
= Al the d6iads regarding coordinalos, reduced fevel (wilh rospect to mean level), depih. zone laped and asseribly
Dvuted should be provided for bringing the piezomiler into the Hydtograph Monitoring Systern for Ground Water
Depanment Ultst Pradesh, and for s validation, '
- The groung water quakly hias to be monitored lwice in a year during pre-monsoon {May/June} and post-mensoon
1Cecher Novermper) penads. Quality may be gol analy2ed lrom NABL approved inb, Besides, one sample {1 Ib.eapasity
sotie)in the concerned Diferar, Ground Waler Daparimenl, Ultar Pradesh, lor chemical analysis. ' '
- & Permanent display board should be instulied of plozometerTube welis sile for providing the location, piezometer tube.
wet pumber. dopth and zone lapped of piezematoriuhie wed tar standard referenging and idemification,
o Bry other ggé*spwﬁ;: mﬁuiretﬁén! reganding Safily and souss lar feasuroment inay be taken care of,
o4 ; Any.cthar condition{s) that may be wiiposed by lhﬁ.cun_;gme_ﬂ.'.Aqtho.ti.l?- _ ) o
. HZiprcasE. ;éﬂy.ug.mg particulars | informaton fUrnshid by e apphcam n ks application for issuance of this petmit i
m 10 g nzorrect duning-venfication alany subsequent siage, this permit is Kable for canceliation
+ SPECIFK CONDITIONS - » - :
\ (£} Bu s, stoat User: Na Objection Ceitiicate for qround water xiraction by indusiries shall be.granled subject to ihe
o ghm qpe:rfﬂ: OGNS .
o it Djocvon Cetuficate shall
155 gy (ne disired quantily of walet.
 up Al industrass shall B tieguired to-adopl latest wi

. Ti‘;;f::;i% " m franting graurg watern euﬁfm -ql 1 QQ m?*frl s‘hal_l !lm faquired to undertake: gnaﬁ?; v ator aight rough

T toseritite e din Tqustries (GHET ederation Jidian Chamber of Commerce-and Industry {FICCIY Nationa|
Prgeinty Guunc (HPC) coribied: 3uditors j"’??’f?.‘".”;‘""“”‘."’fif.‘:‘; within ihree months of completion of the: same (o
Gm,d!ﬂ : I;"a’*?'*.t papanimenl Ut ”?G‘”’; A:;Uﬁ::! f::l;?s:,:}’ ARDe-required to reduce thelr ground water use by at

‘ 5 E T s gepopey thrguih s i Ny

Seas! 20 ave! #.“f‘ g ii:;;ﬁ;;ﬁ:sa.{gmﬁmmﬁiim within thar prentses. and mstallation of approprinle water level

+ iy Corslegetion of . ?’ - il i3 Gt Eonditon i HO shiall s sandtatary for Industrios: deawing? proposing 1o
RAMEnd wwﬁw{'; ? pt egeauny ‘waer and Munitaraspol el levetshadl e dutte by the project ﬁfdbunmt; Thet
e mora (e 1015 P00 ap stiall e et tod vt aimur distance of 50 Iom ihe vore welliproduction well.

pregometi (QWIEHAIAT T00 o i rommatar S8 bt U Saine o 1 of IR jmbiog el s, Monthly watet level
e 1- ' tater Depaptipent, LR
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+ v) The proporent ghall Gt 4 waler (cheduical, pamacelical, dyes. pigmonts, pains, textles, tannery, pesticides!

g : poiiule grount: : 'y atuasll stiora 0 by _
which are kel 10 pﬁuug‘;’ itor Tause: s phavivas wle sl stora i hatvestad: cain waitar i surface storage tanis for

il be granted only in such cases where lacal government waler supply agencies are not A

ter efficiont tochnologies 50 a5 1o reducy depndence omground wale:-

inseclicides, ferhzers. N .
usé it the IndUsy. 4 unireated wasle wailer inlo pquiler system is Siclly prohibited,
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,A Z2 PH Dl Gondicate
A4 vi) Industeios which are likely to couse grovnd water paliution .9, Tanmeg, Slaughter Houses, Dye, Chamical
/ Potrochemical, Coal wshoria: gthgr hazoroas unii B1E. (a3 pet CPCH sty nend 1o uridenake necassary well fiad
proleclion measures 16 ansure preventian ol qround water polltion,
» {Biinimsiructiral Uses The No Objackon Certificale tnr ground wnter ahstracsicn wi
speciiic conditigng:
+ ) lieease ol wfrastriclure projects thal tequite duwalarng, proponett shall be runulfed to carry out regular ronitAring _"r
dewalerna discharge rate (using a dhgitalt water flow meter) and submil the-data online tix Ground Weter Department, U
Ax hpplicatie. Marilonng reeords ami-res;ﬂig shovild he telained by iho-groponont for twa yoars, for insjiectan 4F FeparinT
a5 rouuirest by Distric). Ground Waler Managemen Couneil ' ‘ _
+ o) Installstion of Sewage Trealmenl Planis ;'s"n:; sﬁag}w mandmory 1ot new projocis. whete quumi-wazgt sptpiirement s
et Shhan 20 m? rday, Thewater from STP shall ba wilized for lullet flushing, coir washing; garduning etc.

| be granted subject to the lollowing:

D 06/120202
Face Ghaziabad _ o
This cerlificate Is electronically gencrated and does not require digital signature
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Anrexvze - VI

U.P. Pollution Control Board

< CONSENT ORDER
Ref No. - Dated : 12/03/2020
78826/UPPCB/Ghaziabad(UPPCBRO)/CTO/wate
r/GHAZIABAD/2019
To,

Shri MOHD SAALIM QURESHI

M/s AL NASIR EXPORTS PVT LTD

Khasara No. 2761, Bhoorghari, Dasna, Ghaziabad (U.P.), GHAZIABAD,201015
GHAZIABAD

Sub: Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. AL NASIR EXPORTS PVT LTD

Reference Application No :6933040 Dated :12/03/2020

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. AL NASIR EXPORTS PVT
LTD is hereby authorized by the board for discharge of their industrial effluent generated through
ETP for irrigation/river through drain and disposal of domestic efflucnt through septic tant/soak pit
subject to general and special conditions mentioned in the annexure ,in refrence to their foresaid

application .
2. This consent is valid for the period from 01/01/2020 to 31/12/2024 .
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution} Act, 1974 as amended .

This consent is being issued with the permission of competent authority . Ashok o™

Kumaros=

Umar e .
-t 123058 .

Il\ﬂfaﬂ s

For and on behalf of U.P. Pollution Contrel Board

C.E.O
C-1

Enclosed : As above
(condition of consent):

Ashok mm
Kumar‘ i

Copyto: Regional Office, U.P. Pollution Control Board, Ghaziabad Tiwarl S

C.E.O
C-1
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.AL NASIR EXPORTS PVT LTD vide

Consent Order No. 6933040/ Water Dated : 12/03/2020

9(a)

CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity Slaughtering of 200

buffaloes per day and 100 Goats per day producing Frozen Meat-50 MT/Day, MBM-11MT/day,
Tallow-4 MT/day per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October
2017.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the *
Compendium of Indian Standards on Slaughter House”.
The slaughtering of the cow & its progeny is not permitted under any circumstances.

The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No, 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.
The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage
and meat processing unit to the DM office and on the public portal. It will be the responsibility of the

industry to comply with the various conditions of the permission taken from local administration or
any other government department.

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details ]

S.No Kind of Effulant Maximum daily Treatment facility and
discharge. KL/day discharge point

1 Domestic . 4 KLD Septic Tank |
2 Industrial | 200 KLD ETP |

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged

outside the premises, if meets at the end of final discharge point, arrangement should be made for

measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain.

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant _
S.No - Parameter Standard
1 Quantity of Discharge 4 KLD
2 | Total Suspended Solids As per E.P Rules 1986
3 - COD As per E.P Rules 1986
4 BOD As per E.P Rules 1986
5 Qil & Grease As per E.P Rules 1986

9(b) The industrial effluent should be treated in treatment plant so that the treated effluent should be in

conformity with the following norms. .

17



10.

11.

12.

13.

14,

I5.

16.

17.

18,

19.

Industrial Effulant ) .
S.No Parameter i ' Standard
1 Total Suspended Solids_= As per E.P Rules 1986
2 BOD As per E.P Rules 1986
3 COD As per E.P Rules 1986
4 ___Quantity of Discharge 200 KLD
5 Qil & Grease | As per E.P Rules 1986

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.,

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Contro{ of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle 160218.pdf. '

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB,

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order,

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:

1€



1- The industry shall follow the guidelines for the utilization of treated effluent in irrigation, which

are available on the website of CPCB at the web link http://cpcb.nic.in/NGT/Guidelines-UTE-

irrigation.pdf

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen

meat unit. The prior permisston from U.P. Pollution Control Board is required if the slaughtered

meat is to be given to other frozen meat unit for processing,

3- The industry shall submit quarterly monitoring reports of treated effluent from a certified /

approved laboratory under E.P. Act 1986.

ﬁ- Thg industry shall ensure deployment of qualified to step up self monitoring mechanism on 24 x7
ours basis.

5- The industry shall implement treated effluent flow distribution measurement for irrigation

purposes completely in accordance with irrigation plan & its impact.

6- The impact of treated effluent application on land is to be included further in E.LA. studies

involving ground water monitoring point identified in close proximity to the unit.

7- E.LA. studies shall include comprehensive study of water & waste water balance in addition to the

adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of

treatment technology & discharge of treated effluent completely for irrigation purposes in place of

discharge on surface water body. .

8- The industry shall deploy self monitoring task force to strictly observe & monitor treated effluent

discharge restriction on surface water body located in its proximity.

9- The industry shall also explore treated effluent Re-cycle mechanism in furtherance to the

application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in

turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated

effluent discharge possibility elsewhere.

10- The industry shall use the brine solution or de-freezing in the place of salt to preserve the raw

hides to reduce the TDS in the effluent.

11- The industry shall obtain prior consents in the event of any addition or alteration of existing

effluent treatment or discharge mode or any addition or alteration of new emission generation

sources such as - Boiler/Furnace/Heaters/D.G. Sets in accordance with section- 25/26 of water act

1974 & section 21/22 of air Act 1981 (as amended respectively) _

12- The solid waste generated from the industry should be disposed in such a manner that it does not

pollute ground water, river or any other surface water body source.

13- The E.T.P. installed in the factory should be maintained and operated in such a manner that

treated effiuent always conforms to the standard laid down by the board.

14- The flow meter should be installed and the industry should appoint skilled and qualified persons

to operate the ETP.

15- The industry shall follow all the terms and conditions stipulated in closer order suspension letter

by the Nagar Vikash anubhag-8 vide its letter no 06/C.M/Nau-8-2020/107 Ja /2017T.C dated 05-02-

2020

16- The ground water samples of the hand pumps near the industry should be got tested on a

quarterly basis and the report of the same should be submitted to the board.

17- The industry should follow the Karnal Technology for the disposal of treated effluent and under

no circumstance the water waste of the industry should reach any surface water body.

18- The industry should submit the EIA study report in triplicate after the compilation of the same.

19- The industry shall submit the point wise compliance report of the conditions imposed in the CTO

issued by the Board for year 2019 and audited balance sheet for the current year and the details of

fees deposited during last three years within a month otherwise this CTO may be revoked.

20- If the CPCB or UPPCB issues the Closure order against the industry this consent order stands

automatically suspended for that period.

21- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior

approval before making any modification in product/process/fuel/Plant machinery failing which

consent would be deemed void.

22- The solid waste generated from the industry should be disposed in such a manner that it does not

pollute ground water, river or any other surface water body source.

23- The E.T.P. installed in the factory should be maintained and operated in such a manner that

treated effluent always conforms to the standard laid down under the E.P Act 1986 as amended.

24- The industry shall maintain strict supervision upon fluctuations in operating parameters with

respect to each treatment unit and shall ensure deployment of qualified to step up self-monitoring

mechanism on 24 x7 Hours basis.

25- The ground water samples of the hand pumps near the industry should be got tested on a

quarterly basis and the report of the same should be submitted to the Board.

26- The flow meter should be installed at inlet of Kernel Technology and log book should be

maintained.
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27- The industry should submit the irrigation plan approved or authenticated by the reputed

Agricultural Umiversity.
5 - . AShOK: sy
Issued with the permission of competent authority . Kumar§ =
Tiwari ==

For and on behalf of U.P. Pollution Control Board .

C.E.O
C-1

ket



S U.P. Pollution Control Board

7 CONSENT ORDER

Ref No. - Dated : 26/02/2020
78872/UPPCB/Ghaziabad(UPPCBRO)/CTO/air/GHAZIABAD/2019

To,
Shri MOHD SAALIM QURESHI
M/s AL NASIR EXPORTS PVTLTD
Khasara No. 2761, Bhoorghari, Dasna, Ghaziabad (U.P.),GHAZIABAD,201015
GHAZIABAD

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. AL NASIR EXPORTS PVT LTD

Reference Application No. 6936348 Dated : 26/02/2020

1. With reference to the application for consent for emission of air pollutants from the plant of M/s AL
NASIR EXPORTS PVT LTD. under Air Act 1981. It is being authorised for said emissions, as per
the standards, in environment, by the Board as per enclosed conditions .

2 This consent is valid for the period from 01/01/2020 to 31/12/2024 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

"This consent is being issued with the permission of competent authority .
Ashok © Jeasr=:
Kumar D
Tiwarf . fg?z?é:&w

For and on behalf of U.P. Pollution Control Board

C.E.O
C-1

Enclosed : As above
(condition of consent):

Copyto: Regional Office, U.P. Pollution Control Board, Ghaziabad
Ashok ’;mmi:::
Kumar“ P o .
Tiwari’ a5

"CE.O
C-1
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1.

6(a)

6(b)

6(c)

10.

1.

U.P. Pollution Control Board

Dated : 26/02/2020
CONDITIONS OF CONSENT

This consent is valid for the approved maximum slaughtering capacity Slaughtering of 200

buffaloes per day and 100 Goats per day producing Frozen Meat-50 MT/Day, MBM-11MT/day,
‘Tallow-4 MT/day per day Buffalos per day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior

approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of “REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October
2017.

The slaughtering of the cow & its progeny is not permitted under any circumstances.

The slaughter house will follow the various provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House™.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

‘Air Pollution Source Details.

_Air Pollution Source Details

S.No Air_Polntion_ Type of Fuel Stack No. | Parameters Height
Source
1 Boiler 6 TPH wood 1 Particulate | 30 mt. stack
Matter from G.L with
multi cyclone
dust collector
2 2x 1010 KVA H.S.D 34 Sulphur each
D.G Set Dioxide minimum 6.40
mt. from the
| — | nearest roof
3 D.G Set 500 H.S.D 2 Sulphur minimum 4.5
KVA Dioxide mt. above
o L. nearest roof

The emissions by various stacks into the environment should be as per the norms of the Board .

‘Emission Quality Details Detail

S.No [ Stack No Parameter Standard
1 1 Particulate Matter As per E.P Rules
: 1986
2 234 Sulphur Dioxide As per1g.8Fé Rules

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P
Rules 1986 .

The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time .

2



12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

Industry shall submit monthly monitoring reports of all stacks and ambient air quality from a
certified / approved laboratory under E.P. Act 1986 .

The industry shall comply with various provisions of Air {Prevention and Control of Pollution) Act
1981 as amended, Water {Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

‘The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the

CPCB and SPCB .

The unit shall submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidle_160218.pdf .

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:

1- The industry shal} follow all the terms and conditions stipulated in closer order suspension letter
by the Nagar Vikash anubhag-8 vide its letter no 06/C.M/Nau-8-2020/107 Ja /2017T.C dated 05-02-
2020

2- All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen
meat unit i.e. M/s International Agro Foods, Khasra No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghaziabad. The prior permission from U.P. Pollution Control Board is required if the slaughtered
meat is to be given to other frozen meat unit for processing.

3- The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for year 2019 and audited balance sheet for the current year and the details of
fees deposited during last three years within a month otherwise this CTO may be revoked.

4- The industry should follow the directions issued by the Chief Secretary vide letter n0.760/Nau-8-

2017-29J/2017 dated 22/03/2017 and the direction issued by the Principal Secretary, Nagar Vikas

vide letter No. 3710/Nau-8-2017-2 CS/12 TS dated 07 July, 2017. .

5- The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in compliance of the Hon’ble Supreme Court order dated 17-02-2017 in the matter of
W.P.(Civil) No. 330/2001, Common Cause V/s Govt. of India, W.P. No. 44/2004, contempt petition
124/2015 annexed with W.P. (Civil) No. 309/2003 Laxmi Narayan Modi V/s Govt. of India and ors.
6- No change in capacity or new source of emission will be added by the company without the prior
permission of the board. _ ) ‘

7- The industry should provide the linkage of the CCTV cameras installed at the entry points, lairage,
and meat processing unit to the DM office and on the public portal.. .

8- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

9- The ground water samples of the hand pumps near the industry should be got tested on a quarterly
basis and the report of the same should be submitted to the Board. o
10- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/Plant machinery failing which
consent would be deemed void.

11- The solid waste generated from the industry should be disposed in such a manner that it does not
pollute ground water, river or any other surface water body source.

Ashok s,
Kumaris

P MEONa
'nwari TSRS

1z



Issued with the permission of competent authority .
For and on behalf of U.P. Pollution Control Board .

C.E.O
C-1
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Adequacy Report

The water

washing at

floor, washing of dressed haile wn 7o

cleaning of knife, axes and tane

slaughtering of 900 animals, #

that various environmen:at
program

aesignad for

staughtering daily preseniy,

washing, industrial unit washine

team
Engineering, Jamia
June 09, 2022, to inspect
treated effluent quality.
The client requires an adequazy rop i

University 1o operate the =TF.

=

islamia New ° Sl

treatmey

<!

wi. Ltd Dasna, Ghaziabad

is a meat processing
o nimals (Buffalo — 800 and

[ bone meal of 36 Tons

s vary figh since it is used for
te slaughtering and bleeding

i ate2sses, cleaning of intestines and
works in full capacity for the
industrial effluent of about 730

ughter about 200 animals daily so

Aot schedule of working and future

factors, the ETP has been
~ince only 200 animals are

reaching to ETP from animal

A sther sources of the unit The

swerough Karnal Technology.

irom the Department of Civil
mwversity) visited ETP on dated

rziion - mzintenance (O & M) and final

rits O&M approved by Govt. Institute/

~varanmental experts of Jamia Millia
¢« various treatment units,
and staff, its working

r and sample analysis report
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approx. The samples

MNaida Testin' Laboratorien.

),

Dasna, Ghaziabad

ogiving the wastewater 200 KLD

heve been investigated by the

reports is enclosed (Annexure



l Dasna, Ghaziaba

2.4
> ehad, UP. s an industrial unit
st e 45 km away fron
Water
summanzed in Table 1.0. The
vooary e used for industrial purpose.
Treated wates v purnese after treatment. Table
the industry if working in full
Lapacity
Tablo 2 “eguirement
s Mo “.lament | Quantity of Wastewater I
(KLD)
T 730
A
Sul, CUrreniiv unit is 200 KLD.

13)



iad

GQuantification

Washing of animals (P

Cleaning of

axes, tables etc

2 Characteristics

cnaracterization of irealo s =i -

-~

from outlet and analyzed b i

Parameters

o,

‘asna, Ghaziabad

- LHARACTERISTICS
‘astewater)
shiy the following sources:
&), o aasses, intestine

w2e'ing piastic sheet, washing of knife

its efficacy, thorough
The samples were collected

- Lab wratories, UP, India.
I

samelers of the ETP

[ Jnit  Values |

. { St |

— | S |

, mgil ! 121.0 T
WBOMY [ mg/ll 1200
mg/L <1.0

S



Adequacy Report

4.0 Process Train

effiuent generated
The

mechanical rotating

ETP

Fig. 41

tg Dasna Ghaziabad

ineitie ansierred through gravity to the ETP.
“iin eslids (TDS) and blood streams are
1P, Solid waste including flesh

fibers are remove using

- indusirial effluent was collected

- aquslization tanks followed by

that process fiow diagram

-2
L

sow Diaggram

6
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A Dasna, Ghaziabad

biological System
<4 hours {Continuous Process)

200 XLD (approx.)

Design Flow A000 KLD
Treatment Technology = Astvated Sludge Process
of Anaerobic Digester = 35 his. approx.
3.2 Provision/Possibility of & "=t the BEffluent
The =it an undertaking, not to by-pass
o it iF submitted in any office. The
Piant Cperator shauid heve - ETP to maintain high level
5.3 Disposal of Sludo
The sludge collected red o pernorms.
Janoszl as solid waste.
5.4 Design Criteria and Tres , tis for ETP
‘ S.No. [ Design Criteria [ Quantity | Unifs
| Wastewater Flow 260 KLD
‘%ﬁ%?&ﬁ&?ﬁé"éfa‘ughsa;-@ra.;-;' ) KLD
Frozen stream i
Wastewster from mesiic 110 KLD
—vr‘. E E-:}E]_ IR KLD
Wy TR
" Cimgit
4000-5000 ‘mg/L
!
mgit

0.30:050  [Perday |

Y



Mechanical

Sump

L Dasna, Ghaziabad

T auanty

i045||| N

l 12-15 m3fm2d

T N
Hhe 15 (Dia) X3.0 (L) ]

| - (2 Nos.)

T 70X30X20D)m

| {1 Nos.)
:
~ [20X10X35 (Dym (2
Nos.)
S SRS AP

2.5 (dia.) X 35 (D)
X 4'm
220X 110X 35 (D) |
m - {1 Nos.}

107 (Bia) X 3% (D) m |
- {2 Nos

s.)

4X45(DYm

o
115 (Dia)X25m
1

15 (Dia)X25m |

160 X 10.0X 35 (D) |

408 25HP.

50 H.P.. Dis: 350
KIH

1 3.0 HP,; Dis; 60
" KUh (6 Nos.)
- 7100 Dia;, RPH 23

UL VU e



Adequacy Ltd Dasna, Ghaziabad

SQUIPMENT

defalled specifications are

Tshie 6.1 cianical Equipment
S.No.  ltems

bt | Remarks
750K Working
P18 T Working

———t

_3creens I R
" Make | W ADE BY OWN WORKSHOP

e ____é
i

Diameter :
Height
. ﬁ{iiy' e

[34



asna, Ghaziabad

NAF Recycling Pump

) I3KAR
* Model
Power
Motor |
;”’ripm‘p Housing
B Ui T T

i Blower
Wif
Mode 373°3) + (515%2) !

e THIBIC METER

10

/32



Adequacy Re art =t Ltd Dasna, Ghaziabad

o

Filter Feed Pumps

VDR520
;QUarﬁi’-ﬁy
Type

Power Requirement

Speed (RPM)

‘Capacity
Head

/3%



Siudge Recircuiation Pump

Capacﬁy
iHead !

Solid Handing

Speed (RPM)

L

Cégii:ig '
Shaft

Multi Grade Sand

Dasna, Ghaziabad

MOC

Fiter Media

. SRABLE ANS SAND

12

139



Adequacy

 Filtration Velocity

Diameter

Shall

Pish

Piping Dia
Valve
Activated Carbon Filter

Make
MOC

- Liuantity
Cabacity
Filtration Rate

' Diameter

Shall
Dish

Valve

'_ta. Dasna, Ghaziabad

15IC METER/HOUR

i
|

TGMTRS

POLLUCON

S

T

13

Lr



Sludge

Filtration area

Syatem

Dosing Pumps

Modiel V

Alum Dosing Tank

MOC

R
LA

TMIAX

i. Dasna, Ghaziabad

[ b/



Poly Electrolyte Dosing

Dosing Pumps

Dosing Tank

Capacity

instrumentation

|

Make

e =
i ‘Make

‘Quantity

Wake

Make

ryiral

Dasna, Ghaziabad

PS)
- i
meier I
FlowTech ‘

15
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Adequacy Report for

{ Make
Quantity

Fleciric Panel Feader Deini=

8. No
DAF T
Air blow=12,
Aeralors
i
-
| I
15
Spare )

Lt Dasna, Ghaziabad

Power ~ | Remarks |

{Each)
KW | 3 Phase
TM00KW [T 3Phase |
B 3 Phase
’ 52KW | 3Phase
j 22¥W | 3Phase
27 KW 3 Phase
2.2 Kw + 3 Phase
TS ~ 3Phase
40W Single Phase i'
ChsHR “4 Phase
A TPN 3Phase
ATPN

PPt

16

1



P tai. Dasna, Ghaziabad

¥ CHARACTERISTIC - T QUALITY
e Lamples of wom the reputed impaneled
ialh. Accordin t =~z summarized in Table 7.1.
Table 7.1 =Fuent Quality
5 No. | Quilet Values | CPCB
Effluent
Disposal
Standards
3
’ 1250
40
!
iL 27degree C)
5. i?)il' and grease 10

17

J4Y



Adequacy Report ior

8.0 Summary Sheet

M/s Al-Nasir Cupork:
= M= E_;.- b
=i B0 Gemoeal tivlizeiviali
Mt Tt
Vil 1
| Bt of Caenm
I 1 1 _I !
] ¥lmprin ”, A :
i paRtian il I
1P pals

L during \Holi

7 Actwlty/ Process
Production capacity {No. of rooas
.. _lseatin case of Restaurants/ Mo .
'8 1 Manufacturing Process/ Main A,
i 10, ; Main raw Material - )
o l\m_ﬁr_aducts S -
12, { Source of Water

PartEB Water Consumption, Wastewatar anceczficn
3 Wct[el Consumptien, oice =

| Cooling/ Boiler feed waic..
Processing {Industrial pro

. ___(ﬁ{i@m”(‘ [Hortiulture
cep | Others

I

B
L

"'"‘l*'w!. af-Tr
i Lhiadsbgyr

Wi [raatnm

CAEAN |y

Whethqr afl it the wamewai"r Gore S

Mode and Location of Efffuent
Please attached locaticn map of « *r
¢ Efftuent Discharge
] a) Treated Efflueni: Fudlic »
bl Untreated Efflvent: |

Datail of tha annet

Bl o

18

digrrarm nttanhan

| Treatment

T
©- ention (KLD)- 200 KLD
et :

"m‘f Fstabhshment is treated: Yes
o ecrepmiant cleady indicating the outlets for sampling/

m n «froiny Suface water (NA) Used in Karmal technology

. Dasna, Ghaziabad

ort for ETF in Respect of

Date of issue: 19-07-2022

; Details_

_ . Mis Al-Nasir Exporls Pyt Lid.
Dgsna Ghaziabad =~

ity | BAr, Shark Khap
| —
; Mr. Nazim (Manager)

Meat Processing Industry Modern
|_Slaughter House
96 Tons per day

Meat Export
Buffalo
Frozen Meat

|_Ground Water

i'eatment

industriaf Process

sl ahove
. [ N
Sources  of | Avg. "Flow | Disposal
wastawater | Wastiew | meter | Point
leading  to | ater {Yes/
ETP Ganerat | Mo}
N BERCH !
ingustrial 1000 KL | ves Used 11
I %3 Irfigation
bilix by Karnal
doem,  floor, Technolng
vegetable ¥
and  boflis
5 washing &
| Gardening | 1

‘ Surface waler (NA)
tapacity of ETP (KLD): As per schematic

or mention technology): Physico-

18

LAY



schematic

&, Mo,

e ——

Srv e sy il 1 A

|
| Filter Feed Pump 2

i Dasna Ghaziabad

% the

and photographs of

2H. TREATMENT UNITS

| - | Design | Whether
| | Detaif adequate, if
(Type) ?:at,son .
| Bar Screen | Yes
VEEP T Giredar | Ves
I Horizonial | Yes
| Horlzontal | Yes _
E Twiri Lobe | Yes
Tubular & | Yes i
Disc
Submersible | Yes
Honzental | Yes -
Horizontal | Yes :
Formontal  [Ves
. Horizontal | Yes
cmser D a” Yes
M Yes
Tep Manual Yes
Cep T Metering Yes
P Metering Yis 1
5\7587?\_;18 THA | Ves
%-MA TINA | Yes
|
e NA ] ves ¥
Th
RUG _';_HI\TA— T Yes -
RCO ____L.NA Yesﬂ B
19
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Heport 1= : Ghaziabad

Ye-
NAT T Yes""'_-m4
1 | Yes
| Yes T
fyes
B t

i noiiiv delisiencies te improve/ upgrade the i

ot wvons sles A Sewage Transfer Pump Pipe

i not, how much % is Soipny e s o

g .érgl—%"o'f_'mfeatea-é_fﬁﬁé_ﬁt from prén;tiggg
N

ireate in various usages and provide

¥ not, how much % is being e’

Landling and disposal of sludge generated

influent {untreae: rovie wers mentioned/

' Name ofthe
empaneled
laboratory which
conducied
monitoring/ analysis
Shri Ram Institute |
for Indgustriat
Reseall:

20

14>



Adequacy Report for Al-Nz:i - 4, Ltd. Dasna, Ghaziabad

et visi mspection of the | Dr. Abid Khan, Or.
Azhar Husain & Dr
S.Shakil Afsar

Hitinst of | YES
mdustry
[ | of | Proper safety dunin
ETP/ STP ey o e operation

Remarks (I 2ny) o Mo

f s ’ Present

technology is
adequaie l

S

Adequacy Report No. A R" E-rp 2022—0] 07-D

Date of lssue:

{Signaiure of Authorized oF i

1
MName: Dr. Azhar Husamn /XC/
b -~

Designation: Professor

Mame of organization: ot _ : MNew Delhi

C Br Abid Al - D1} Abid Ali Khan
Name: Dr. Abic All KHAN BTN 7\ brinesee Concuttant
PR arimant of Civil Engineering

Designation: Asst. Professor = Jamia Millie 1slsmin
Name of organization: Dept of mﬁ%&?ﬂ?ﬁ _ﬁméw Deth
Mame: Dr. 5. Shakil Afsar 'Vl/”‘
Designation: Asst. Professor “{ & SH AK*L AFSAR
Name of organization: Dept. of ngéﬁ' w;smf"g;@&.@immdﬂ.iamia, New Delhi
(Affix seal! stamp of the organi;'m_ GFCIAThginoening
Jamia Miliié 1slamia
Enclosures: New Deihl - 110025

1. Annexure 1(Flow Diagram);  Annewsrn  ‘Photographs); Annexure |l (Undertaking

fram Client); Annexure VY

2

49



ey

far Dasna, Ghaziabad

8.0 CERTIFICATE CF F TREATMENT PLANT

The ETP consisting of the

Water Tank
2llzabion Tar " L 1 O [ ] vana f_:-lﬁ‘él—'_mm
’MB'Lz‘f"ér Tank - .é.i=--é~i-.a3=?1:""iarbon Filter
\ PC~182 Co5i7y= Foce Micron Filtration System. |

! Aeration Tank-1

The ETP is by Lid. {Khasra No. 2761 &

2762) Bhooergarhi, Dasna, Ln “uaNad LR ) gs adequate to treat the 200
~rnasing and currently operating at 200

Kl/day elliyent to achieve ] given below:

pH = O

Oi & Grease <10

500 =

COoD <

The adequacy \ sonditions:

speraing guidelines/Operating
oroceduras and 2= pas 0 7 conditions.

i¥ ; & machinery, raw material,
‘aie Pojkstion Control Board and a

new adequacy cortific:’ ~ught,

The client must sibmd equipment are insialled.
However, | equipmenl's [ atETP
Vo
W

Ao

onsuhant
Wt L} 3 nw

‘ e :-tu"g'{wi glesring
P isl raa

e )

22

s
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Adequacy Report 1 Dasna, Ghaziabad

1l reatment Plant
e Dosing 'I‘;nk.
=
f -
1 5
|4" . PC-2
1
i
%

p—

23

18



Dasna, Ghaziabad

JDits of ETP

Comments/Remarks

. are ot |
fixed as per

standard design

* Spacing  is  also
not as per the
manual

condition i

* This tank is el

maintained

a tanks are in

Use

= |Jisinfection

= Well maintained

* Found in working

order

24

)s)



Aeration

Ghaziabad

known kind '

of chemicals |
i
used as

coagulant

* Dosing  is  not

defined

' well

rmantained

.

= Uneven aeration

* [Jiffusers

damaged

concentration l

well maintained

25

) $o



sdequacy Report for A==

Wl & NTET

-j- -;

i 2

| N
| T g ~——

alr

iy - L

st e [ ==

sreitend T et
Ly lis .'!'--Il

mal e

~ Ltd. Dasna, Ghaziabad

* Well Maintained

T reu_icd cffluent

collection tank

transparent and no

| o observed

26

[

L)

33



neavided with this report

Pvl. Lid. And should be
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Pomevuse -y

IRRIGATION MANAGEMENT PLLAN FOR THE
UFTLIZATION OF TREATED EFFLUENT
AL NASIR EXPFORTS PVT. LTD.
Khasra No. 2761, Bhoorgarhi Road. Shoorgarhi Dasna Ghaziabad

AT T
s'-‘..l. )

L -

-
4.3.

Chandra Shekbar Azad University of Agrieuliure &
T{?Cllj'lqugﬂfg Kanpur- 208 002 (1.9%.) -_—-

/S6



A

1¢

yiuits, The indian

Jdebal demand for

sonsumption as well

are siaughterced o harvest

taiting point of the meat industry,
“nain. They have existed as long as
their own stock for personal

1 ficworld,

e mamiely - Buffaloes, Sheep and
reviaticable leap forward. The
wonsiderably dunng the years

products,

~reries (FAQ 1992), the reparted

“Totuii wiich s rather low compared

i 13RG

atfle and buffaloes, 50

annually, for domestic

STy s w bright scope and tuture in India,

mers of fresh water used in the
large amount of waste
Slaughterhouses need

e envioament due to the liph
#i fapasal of slaughterhouse's
D is A necessity because it

fo isite eatment using combined

effluents. The

[£3



N

rEsenfial in

Inside removal

nof Teo me

I~

pathogens

Yieposal method 10 aliows

o hoorgarhi Dasna situated

2 wam of CSAU, Kanpur on dated
wodata Also for the assessment of
- noethicient frrigation plan made by
notified G.S.R.

Rice
Yrgotopate of Research

Rt

{Anvexure-1)

JAY:



0
with vesn
of waste water discharge.
of Skavehterhou.
feo

infrasteucture for

Frozenmeat- 38M 1 /day
3y Produst
MIBM | £-M [ Ay

Taliowd M17day

<

verification and
Crent otad, water uses and quantity

s

+

vd information provided by

P fayl

have been estimated subject to
So the precise comments cal

~af reports are carried out on the

R

irrigation management plan

area available,

Conviabad 1P, Itis soread in
oy in 3500m2 area. It has an

Animals/day The plant has a |

Carvean

Al-Nasir

bt el ey av “’ith the present

[$9



et

a capitel inver

MO Ot averagze siaughieny oa

through pump and pipcline

Wasic Water G eneration

dove, The total

. ' req e i

esiehlished and commissioned in

fins - Capacity

take firll load of

achieving desired norms of

per UPPCR/CPCH drains out

sate shaughterhouse as per their

Jaughicrhonse

(Annexure-2) 1

revided by slaughterhouse and

ILTATITS, GHAZIABADR. The waste

ihiering days in 2020-21 are 300
;° g frpical year= 204 m3 X 300

el tir cater the peak

20 m’/day.

ierton s | 84 mPfday

(Annexnre-3)



eny

sivghiethouss orisimate

cleaning.

from a human

this process effluents in
dressing, paunch handling,
3 importani beeause of the

- oHiaeni, Staughterhouse has an ETP

st and Tertiary.

“olding tanks, 2 chemical dozing

includes 2 stage
Tetlary treatrment includes sand
o rigation purposes in Karnal
Crhesise premises, washing boiler

and in sludge drving

veatural land.

/¢/




of Al-Nagir

(Annexure-4)
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Plaat Detst

da

SizefVolome

200m x (0.0m x 3.0m

10.0mx4.0m

'
<

L 1m
[t 3 %m
1.5mx25m

. |
1.5mx2.5m i
16.0m % 10.0m x 3.5m ‘

received from the report

(Annexure-5)

!
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otponl Tor

An

Txisting

eftluent

seConcary system s

Activated Carbon filters respectively As noy

of animals.

chapze L for the
o crep. The

firr irrigation

" cenerated

about 353 M3/day The
Tre grencrated efflucnt as per

hyABM Environment

He o treatment on the basis of

Lsical chemical treatment. The

- 3 biological trcatment for
| Sand and
rzport the capacity of the ETP plant

the plant ai operational

wond asseased by ABM Bovironment

within the norms.

{(Annexure-6)
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“ommand arca identified

faam,

e seasee g

¢ deiails

j 3 /—\_f:éa-11ndé}.(?rnpp‘iil{éj_ ' H00 Mus. | Pipeline
Agreemental Land _ i

the plantation pattern. it has been

iesimieosion s divided into 3 parts 1.e.0.8%4 ha

Teehnology. sardenmyg and 4.49 ha under
repar tused for irrigation) is sandy
Mode of effluent
TOMm nRit transport

A e I - -
Aoy Pipeline

~toside the | pipeline
nromises

Tofal

{Annexure-7)

) Resvlt ]
7.84
2143

soils of Al Nasir Exports

1sed

{Annexure-§)

e —

mrm——

L
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Consome i3

Yaste water ntilization

mifvear, which is
staughter house,

Se the waste water

by the slaughterhoe

pimg

than o

<, ' of 1 Pays.
f?'}j
of'5 Pays.
Days.
~ | TAreain | Effinent |
ha used (M)
0.884 | 14917
i) | 035 4725
A 449 | 37379
| 5.73 57021 |

. -izacy, ihe quantity of effiuent to be
Larral plantation, 4725 m3 under
“eated effluent will be 57021

55200 m3/year by the

der generation by Al Nasir Exports

ereiore e oan conclude from the above data

plan s adequate.

{(Annexure-9)
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&
~ad traaied 15 disposed off
spends on the age, type of plants,

quiits possible to dispose off treated

for supplying nutrients to the soil

wenarge and ground storage. Further

oz e chance of pathogens, heavy

those tree species

|2
~
L]

are able | withstand high
suilable lor such purposes.

large amounts of treated

" The sludge accumulating

o
)

wxploited as an additional source of
revenue. This technology does et reguis weaned and restoring environment to
genviale biemass for improving omsasi. o - o slvetion, productivity and ferditity of
soil, Al Nasir Exports Pvt. Ltd. adopled 30 o iinology n 0.88 ha of its own land and

«ons el as for financial gain,

woreally beneficial but also helps in

oy pia i beings. Under Kamal Technology
frenche Uenaeta and defoliated leaves which
improves organic carbon | i improves soil health but also

Technology is feasible for

~roducis, improving soil health and

i—icT

16>



E RANMSIME W

jae

S A v L was ma

A SHAKIR

0 SAND

{Annexure-16)

by Al Nasir Exports Pyt
Ltd

pe fos data provided by Al Nasir

This report sx made o tic : house. It should not be

Suggestions-

1. This repor treated effiuent w irrigation

3 Technical expariise ig e v oy the Kamal Technology.

Trrigation Managoment © feast in every 3 years by an

3.
Suggestions given oo UPCB/UPPCB regarding water quality
}&'}Q >
K y (Manoj Mishra)

Agronomist, Assistant Director

Directorate of lesearch

e e et e

/68



5

St MOHD

GHAZIABAD

Section 25/26 1t

Application No 16333

This consent is valid for the per.co i -
tespoe of the conditions amd py

TCSTEVES 1S Tight and powers Io 1
Water (Previntion and Copirot

This consent is being issued

above
of consent);

Regional

+ afi conditions under section

et

Dated « 12/03/2020

75,GHAZIABAD,201015

““ian and control of Pollution) Act, 1974
ASIR EXPORTS PVT LTD

Dated :12/03/2020

‘he Water (Prevention and control of

we et} MYs, AL NASIR EXPORTS PVT
rcdustrial effluent generated through
e efTfuem through septic tant/soak pit
weosredure in refrence to their foresaid

<-asent order UP Poilotion Control Board
27(2) of the

s amended |
authority Ashiaak o
Kurnarsa.

N ;\_m'n u
Tiwari 20#

behalf of U,P, Pollution Control Board

CEQ
C-1

Ashok oo |
Hurnar fored

n -1y

Viwarl

C.E.Q
C1



.9, i LUCKNOW
NARE T vide

Dated : 12/03/2020

valid g capacity  Slaughtering of 200

Videan S0 MUDay, MBI MT/day,

cetened anove. Industry shall obiain prior
e fineif plant machinery failing which

COMPREHENSIVE INDUSTRY
. potlution Control Board in October

1j regulation: as mentioned in the *

bl ender any circumstances.
- candelines mentioned in the compendium
¢ erder dated 17-02-2017 in the matter of
- obindia, WP, No. 442004, contempt petition
Lannd Marayan Modi Vis Govt, of Tndia and ors,
sreras instatled at the entry points, lairage
Fre pertel Tewill be the responsibility of the
cisston taken from local administration or

st be more than the following :
BIAEE!

<ortarue daily Treatment facility and

1

S cteiie W L/day discharge point
FRLD. . SepticTank
o BLD ETP |

vinn vsed in process and domestic effiuent

creestie e industrial effluent if discharged

¢ e el arrangement should be made for
et whrept the effluent informed in the
e ud arrangements for collection of

that st should not be discharged in storm water

trat the should be in conformity with

Standard |

o 4KLD ]

. AsperE.P Rules 1986
_Aspeor E P Rules 1886

As per E.P Rules 1986

As ver E.P Rules 1986 |

eftluent should be in

e




e Standard
e _As per EP Rules 1988
_Msper EP Rules 1986
.l AspertEpP Rule_si_ﬁg_@_&_
|

. 200KLD
. As per E.P Rules 1986
<Hiueat and the effluent generated from
tere ns disposal with treated industrial
oot dnder The Environment (Protection)

[ and its analysis should be as per legal
da ,,rcu‘: ‘bed under the Environment

WA hefore ground water
woiply with the various conditions of

mente ' ¥V rule no.14 of E.P Rules

| Control of Poliution) Act

Act 1974 as amended and all other

bz covered and properly maintained by
Toinee wntyp by the Board vide its Office
[ 1o is available at URL

supply from the OCEEMS to the
i Vigvsineies to be instalied in ali sweler oo o
Phe umit will ensure factlity fo
certificate of Electro Magnatic

Wit usage of fresh water to be minmimized.
i server and submit a regular calibration

Il

il then CTO issued earlier will remain
“z compliance and after revocation of
- additiona] conditions mentioned in the

i Centrs] Pollation Control Board and

s Y e
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eftiue
e NG Ouidelines-UTE

cuenied 1o ity integrated frozen
P peuired i the slaughtered

P jo8s o .
ceelPmonitoring mechanism on pL

St aeasurement for irrigation

= further in B.LA. studies

NIRRT
" water Batance in addition to the
et after implementation of
Tredsiaen PUIPDSES iR place of

srve &z monitor treated effluent

e s turtherance to the
et of re-cvcle. This step shall in

Srtar oo
4 hob lapenate eXtraneous treated
tie nicce of salt o preserve the raw
. Cfon o7 alteration of existing
ar *nos o mission generation
T revtion- 25726 of water act

111 such a manner that it does not

st and operated in such a manner that

Lamov the board,
<inuid apooint skilled and qualified persons

Lib - uiadedin closer order suspension letter
CLeN2020/107 Ja 2007T.C dated 05-02-

~incunity should be got tested on a
f¢ the board,
o ceosad P reated effluent and under
o suriues waler body.
Covie i wlter the comptiiation of the same.
-t odthe conditions imposed in the CTO
L e current vear and the details of

e his CTO may be revoked. .

e
co , ,
quarterly e
)
(R TR ali
AR L
b
Do poecdi-tes Shad] aler o
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~aregothe industry this consent order stand

-0 ¢ oabove. Industry shall obtain prior
machinery failing which

1 sisposed in such a manner that it does not
senroe,
+dwd operaied in such a manner that
con uadar the BLP Act 1986 as amended.
Suctuations in operaling parameters with
Cuf qualified to step up self-monitoring

dvstiv should be got tested on a

20 1o the Board.
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- Dated : 26/02/2020

HEA AL ]!

| MOHD |
M/S AL NASIR EXPORTS »V5 7
G e 0L, Bhoorghert, LGHAZIABAD, 201005
GHAZIABAD

Consent under section 21/22 ¢l contrel of Pollution) Act, 1981 (as amended)

to Alfs. AL NASIR EXPORTS

Application Dated : 26/02/2020

pollutants iraro the plant of M/s AL
IRTS + ooy puthorised lor satd emissions, as per
. o eonditions |
V024
et order U Pollution Control Board

m ~ ol conditions pnder seation 21 (60 of the
Toendind

3 | ¥
lwapite of the conditions wd pro
reserves ifs Tight and powers io SUSILENES
Ad i Previntion and Conrrat of 7o
ihis | athority
Asiok s

EY Ty
Kumar o

TIWal  Tarms s

am ehalf of UP. Pollution Control Board

C.E.Q
C-i
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oo of consent):
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Tiwari e

C.EO
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Dated @ 2640272020

| valid i Baigitering capacily Stanuhitering of 200
and Hatr roren Meat-S0 MT/Day, fdliM-| ‘M Tlday,

Jiuned above, [ndlusiry shall obuin prior
288 el plant netchinesy failing which

- W3R COMPRIGTENSIVE INDUSTRY
priiution Uomrol Toard in Octobes

por

Tay elrcumstances,

Coul sl regulations as mentioned in the

than the emission norms for the

3.Mo Alr Polution Tyne i St Parameters
e _Source

1 Boller 8 TPH

E;ight

wPra‘rt—i'culate 30 mt. stack
Matter from G.L with
muitl cyclone
________ ~ ——|dustgollectgr
2 2x 1010 KVA 3.4 Sulphur each
DG Set Dioxide minimum 6,40
mi. from the
) — . Nearest roof
Sulphur minimum 4.5
Dioxide i Mt above
B | .. ___ | nearest roof |
ol per thi norms of thg__Board )
2 Petail_

S.No !

o]

|

; _Standarg
“iuiate Matter | As per E.P Rules
o 1986 _

Dioxide | As per E.P Rules
1986 .
e dons not adversely affect the environment

e i eeo friendly mannet |

P Adr comzent seeking application will not be

Trvaneter

ST pvtindon conteol system (APCS) in such a
©orndards prescribed under the E.P Act 1986 as

mgeseribed format as per ke no. 14 as per E.P

oy ordter

EAT)

- w7 _hun'ble Supreme court Hon’hle High
il Board and U.P Pollution Contral
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and ambient air guality Trom g

Jobaratory

e sbry sheid Control of Pollution) Act
i as amendaed and all other

from the OQOCEEMS to the
e details of fees deposited
Le decmed void,

in corapliance of the Tlon"ble

3oiter depending uporn its

wdiion 0 new cmssion generatiol
ton of existing ¢mission SQUICES i

s 5 e o e s e ~ et e covered and properly maintained
up by the Board vide its
guideline is available at

vroun, e U TG dssued earfier will remain
e oseinphianee 2and after revocation of '
Foadoiions] conditions mentioned in the

“rpert, Central Pollution Control Board and
ime

Conditiony-
closer order suspension letter
Ja /2017T.C dated 05-02-
Tl
Cotl e suppited fo its integrated frozen
T, O 2760 Vii-Bhoorgarhil, Dasna,
st Foard s requered 1€ the slaughtered
conditiong tmposed in the CTO
-4 for the surrent year and the details of
wige this CTO may be revoked.
ls ef Seceretary vide letter no.760/Nan-§-
v tine Principal Secretary, Nagar Vikas
: R
") o ]S
iyl vy oo hines meationed 1y the compendium
sy dated 17-02-2017 in the matier of
ook, WD Noo 4472004, contempt petition
i C o enrayan Modi Vs Govt of Indi and ors.
Aidd by rhe company withowt the prior
at the entry points, lairage,
1 a manner that it does not
creany st e v fested vt a quaﬂf-‘»ﬂ}" L'
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b rEY T
ATORIES gz
{An 150 : 9601 : 2073 o ABRL Aceredited Laboratory) ‘@%‘%% "
InlE & O (Minictry of Tpvicoms o o UPFCR & HSPCB Reeognized Laberatory {;)7

e Leer e ey 3
S +91-9312611642, TUAT0572, 7503031146,_999_97?1369_ e i}

Date of Tysue

- T anezoat
Tos o
Khasya MNe.- e Dasna, Gharziabad (U.P.) India
AR N

Sample Collected By
Sample Description

"astic

oot

FN02EZ1 1o 01/10/2021

| RPN L

Analysis Duration

TR o -
3. Results | Units | Limits as per |
el | CPCBnorms.
7.54 - 6.0-9.0 i
ook lgss . -
o L 8750 mg/] -
. : —
239 mg/l 100.0 ;
T T 2500 ]
I 0 mg/l 300 -1
0 T g 10.0

e 2oy MoliF/Ceniral Pofition Conrol Bonrd.

N’itCS‘

o wmmeters. The customer asked for the above tests only,

“eriilen prrmission of the lzboratory.,

5 i . ~ecgi report, unless @@;Lhe customer,
P )

1\ e SN
Ko ~ady @
AT NEZE) " ATORY
Ry
3T magar - 201301
Eranich <u Sk ang
Jranch weant, Uttrakhand
3l ofda o www noidalabs.com
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-- ORATORIES g2

£ !

» dzeredited Laboratory) S,
2 AEd
% & HSPCB Recognized Laboratory Z 7

' 1643, 1200031146, 9999794369 cerurcate No.: ms{d
) __.Date of Issue
Q1/10/2021
Tasund Tog
Khasra Ne,- 2781, « 7 6R Daswa, Ghaziabad (U.P.) India

TTTYOL o G10/2021

Test Method
18:2720(Part-26)
- 15:2720(Part-21) |
|
N 86 STP/SOIL
24.7 | STP/SOTL
2143 STP/SOTL
; i 29.0 STP/SOIL
- 7.00 STP/SOIL
e T STP/SOIL,
4o v monl Pexture o : Sandy Soil STP/SOIL
z’: 8. Calciur (as Ca) C o 574 STP/SOIL
9, Magnesium (ag ‘vlf 1 o 1 zega  STP/SOIL,
{:_Ea_- Sodium Absorption Ration (847 © 5 Tz | . _STRsOL,
. | Cation Exchange Capacity (! E(‘} ! 147 J STP/S0IL
oL AtmlabJePhcsnhom.s(aq P . 756 | STP/SOIL |
{13 Organie earbon = m | 024 _ STP/S0IL
[ W TPorosty _ T 32.5 STP/SOIL
|15 Permenbiliny, . = (T —stPson,
M5 ] BulkDensiy T T T 19 STP/SOIL
17§ Pasticls Dens ) 208 ! STP/SOIL,
\ AL Miirogen (as N - 756 ;' STR/SOIL |
{19 | Zinc(asZn) 48,59 [ STP/SOIL
Teptag:

<isvtd asked {or the above tesis only,

L#i‘..ﬁ{‘ L33
a3

/r"‘" Petified by U

aboratory : .- Rugh Nagar - 201301

“iwani, Uttrakhand

Branch Officg : Ga aim b+ |
A W.: www. noidalabs.com
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Al-Nasir limited a ' 1956, having rogistered

its authorized representative M.
ER N Tavyab Masjid, Okhla, South Delhi,

Mov agrech -

' 1503 Khata Ng 2722

~ase for iirigation purpose.
i the lease vent is not paid
s gt Lo take possession of the land.
not further sub fease without obtaining
aaths prior notice to other party.

n ics Pyt Al Nasir Exports Pvt Limited
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AL NASIR

MO 7-A42, W.E A, Western Chambar, =m0

£ 4909 7780 T

WEWISH TO INFORM YOU
3C KL WATER EFFLUENT FOR

THANKS & REGARDS
AL NASIR EXPORT PVT.

DASNA GHAZIABAD

Facory Address : Plet No

T

e}

s

RIVATE LIMITED

< usa Road, Karol Bagh, New Delhi-110005 (INDIA)
© e feinasirexports.com W www.alnasirexports.com

' PVT.LTD . WE USES 20-

RRENING AND ROAD WASHING

-oriabad, Uttar Pradesh, India
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+91 i 2l cevoraarioem W www.alnasirexports.com
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WISH INFORM YO SPORTPVTL LTD . THERE IS NO
WITH ! ChCi
© REGARDS
EXPORT .

NASNA GHAZIABAD

Uttar Pradesh, india /?/
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AL NASIR 3 SOVATE LIMITED

O T- 042 WEA, Westemn ! i Roed, iKarol Bagh, New Delhi-110005 (INDIA)
& +G1 11 4909 7785 F. " imainasirexports.com W www.alinasirexpaorts.com
A1, SUOLTD.

EFFLUENT FOR IRPIGAT

MONTH USE (K1)
I OCTOBER-20720
| . NOVEMBER-2020 )
(B I TR L N
4 l DECEMBER-/020
5 - 1 JANAUARY-2021
!“sﬁ ‘g'?E_BUAREé?Jzoﬂ“ KL a
7 T MARCH-2021 — | ‘
]
10 I
2K k
- AUGUST-2021
#TOTAL Ra (K1) |
AUTHORIZED SIGNATURE
Frolory ..f\ddresm?: PN yeziabad, Uttar Pradesh, India
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NAS RIVATE LIMITED
H G, PRI 58 Havo! Bagh, New Delhi-110005 (INDIA)
T 8E - Faomivovraarts com WL www.alnasirexports.com
A
EMNT GENFER
5R. MONTH & YEAR T USE (KL) o
et
|
(K1) o '
3 b oa e o
i ) -‘—‘_V__l
|
|
R0 {KL)
APRIL-7021 B
' i
1.0 [T . 443
i1 wy-ze21
AUGUST-2021 -
|
TOTAL | '
VRIZED SIGNATURE
=ooor it Address : Plot il 278 z:abad, Uttar Pradesh, India
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AN AT R EX VATE LIMITED

e e ol Bagh, New Delhi-110005 (INDIA)
o) mon 7786 4 = o W www alnasirexports.com

WISH TO INFORM 1° PYT.LTL . WE USES 90%

HOD ESFLUENT FOR IRRIGATION
Y KARNAL MIETHOD

THANKS & REGARDS
NASIR EXPORT PVT. LTD.

TASNA GHAZIABAD

ot M Uttar Pradesh, India
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Environmental Management System at a glance

Oof
M/s AL-NASIR Exports Pvt Ltd
Bhoorgarhi Dasng Ghaziabad

Front View

{Modern slaughter house)
PREPARED BY

SUNN. KUMAR SINGH
MLE L Wit Engioe o g

L L-4
POLLUTION CONTROL ADVISOR
LUCKNOW
Sksingh195647@gmail.c0m

U INT- €& 9Rg

November 2018
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AL-NASIR EXPORT,

ENVIRONMENTAL, O
POLICY-

We at Al-nasir Exports P-
manufacturing of frozen meat,

(MEM), Blood meal and oo

continual improvement

|
environmental aspects
risks, to ensure sustainzb!

To achieve the

1. Adoption of modern

packing and transportss .

2. Use of cleaner/safer
product and by product.

3. Zero waste disposal in t=~ -

animal (buffalo, sheep a:3 !

4 To make use of all
nimal into MBM,
generated and to be dise
toit.

5. Minimization

6. Treating all the
treatment niant

7. Reuse and

Sksingh 149564 7@ amall.com
Mnb-2565458791

7 .ATMA GHAZIABAD

“TALTH __AND SAFETY

shaziabad ,engaged in the
its by products bone meal
0o committed to demonstrate
Tl occupational and safety
wonitoring and control of
"exlit and safety hazards/

0 71y’s operation.

~.ta e the key objectives.

staughtering, deboning,

in manufacturing

s gl parts of the slaughtered

components of slaughtered
t“hus no solid waste to be
~ cnvironment causing harm

and reuse.

35 ter 1n a modern effluent



Discharge of treatea
Karnal Technology
water /effluent inte

13, Allthe rules and reguia -

safety shall be fallowed.
4. To ensure
aware ness and

levels through appropriate

tools, safety

5. Through above cope
and to have sustaing™i»

/. Thais policy s
Chaziahad unit

oksingh 195647 @armat.com

g

land for irrigation by
discharge any waste

water clean.
sovibed standard and free

egulations under water

s on the prevention
123, illness and incidents

31

accupational health and

health and safety
.+ omployees and differerit
and providing necessary
care for health and safety

dwon 1 hiealth and safety in all its

¢ o nurchase of plant,
as selection and

the plant truely modern
Co3 “o-nasir Exports Pvt Ltd
-wrrds husiness excellence.,
export Pvt Ltd Dasna

Director

0 o8



Namne- MALT
Plant Address-  Klasr 2765 and 2754

A

. Dwner-

LES

“hanna Market Karol Bagh,

4. F-matl- al_nasir@rediffmail.com a irexport@ il.cor
5. Moh.No.- 98711 <

. Total Area of unit- L meters.

7. Location details-

Nearest highway-

iii.
v, River -

A
vi.
vil.  Sauctuary- i
Religious Mace-
TwetEnd sheep / goat frozen
9. By product- Mea \ "allow, Hides,
10, Basic Raw Material- ~teors/day and sheep/goat 100
numbers/day
11, Exportcountries- Guif cor .5 Russia
12 Registered for modern slzug~ - and export with APEDA ministry
of commerce Govt of India ana - 7 ad standards authority of India.

Member of National meat 27 "+ ressing board of Govt of India,
e il - s frem labour department of
“ortificate of importer-exporter
- _lenEn rads, mindstry of commerce
and industry, horticolivee = - ~omon s denarviment Govt of UP
contiro! air consents .

Sksingh 185647 Rumal com
Minh-9565455791




14, iSO 22000:2005 for borne lzss buffalo meat by SGS
and UKA™

Shyngh 195464 7@ pmail com
219565458791



I avaiinble | N

Lompletely |

Rendering nlant

Blood meal plant
Bio filter

o. Complete effluent treary - -0 -

7. Sofar evaporation tanks fo- -
Irrigation of treated efflus-

Chilling plant for frozen m =2,

10. Online automatic effluent ann}

Neat and green campns

I Tiouse weiakes

CCTV camera

Sksingh 155647 Hpmall.com
1 & 12T

Drarg 10 Ghaziabad

o

= iug wppch discharge norms.

-7 Dhide preservation.

T nology

Slaughtering facility
and refrigerated trucks

2.1



Water aps details-

1. Daily consumption of watan L hires-200Kkid approx.

2. Total waste water genzra“e: vticlding domestic effluent-180-
200 kid apy rox.
Complete ETP installed cav-7w 7 aDidd capacity (already
installed)achieving 30 mg /' 7 7

4. Presently generated and  eared 200 effluent used for irrigation in
our own land by Kame- v rethod approved by MOEF
and UPPCR.

L. .Nocolllo

-t treatment  plant,
- installed  capacity  1000kld
- Tased on two stage activated
sludge process,wtTH D AiF .

" water storage tank at the
of ETP.

Skeingh 195647 @email.com
Mob-9555458791
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Skanph 19554 7 Eomail.com




Treated water used for

by Karnal Technology Method

Skamgh 135647 email com
B nh-95654548791

Online automatic effluent
raonrtoring equipment

' installed at the end of E17°

2/Y
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e TS

ey Ty T ey

Multi cyclone dust | « i

4. Modern 1 flver jr, acoe [ rendering plant

ADPCS il st e inthe R Siient Diesel generators

Fitted with on'ine rtack

Sksingh 195647 @gmail.com

D
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e g ste-

mes and offal’'s Non ediie inring plant where they are
noarted to Fyi in noultry farms and tallow

locd tneal b e a.0cted blood separately and this

meal [in powdar formi is ' to increase the protein
content of MBM.

dlood meal Plant

Skaingh195%ed7 @ emrail.com

2/8



5/2017
275/
12/5/201:/
12/5,/2(31/
12/5/ (17

3/2617
12/6/0

[ "!--|
%?1'101.' 2017

2 e 1
(;[‘['I/{ (‘)1 /

12:00
71w
1i3/201

}.'. o] f i
E. / O. 7 N ]
R .5 d

/I/J/-\:.(J l.‘ o {4,

7
D617
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1:/23/2017 5:00
12/2372017 13:00
12/24/2017 5:00
12/24/2017 18:00
12/25/2017 5:00
12/25/201 18:00

12/22/2017 6.00

1272018 .00
1/2/2018 18:00
1/3/2014 6:00
1/3/2018 18:00
1/2/.018 6:00
1/4/2015 156:00
1/5/2018 5:00
1/5/2018 18:00

1/8/2018 6:00
1/8/2018 18:00

1/10/2013 600
1/18/2018 18:00
1/11/2018 6:00
1/11/2018 18:00
1/12/2018 6:00
1/12/2018 18:00
1/13/2018 ©.0g



1/21/2018 5:09
1/21/2518 1200
1/22/2018 5:00
LfLf 2018 6:00
1723720138 1800

1/28/2018 18:0n

1/30/2018 18:0
1/31/2018 6:00
</31/2018 18:00
2/1/2018 6:00
2/1/2018 1300
2/2/2013 6:00
3/2/2018 18.00

2/6/2015 6:0

. i



2/9/2018 1700
2/10/2018 6:00
2/10/2018 18:00
2/11/2018 5:00
2/11/2018 18:00
2/12/2018 6:90

2/16/2018 5:00
2/i5/2018 12:0
2/17/2018 6:00

2/18/2018 5.00
2/18/72018 18:00
2/19/2018 6:00
2/18/27118 18:00
2/20/2018 6:00
«/20/2018 18:00
2/21/2018 6:00
2/21/2018 18:00
2/22/2015 5-00

2/23/2018 18:00
2/24/2018 6:00
2/24/2018 18:00

2/26/2018 6:00
2/26/2018 18:06

2/28/201" 6:00
2/28/°018 18:00
3/1/2018 6:00
3/1/2018 18:00
3/2/2018 6:00

3/3/2018 6:00

n

2ve



3/11/2018 78-20
3/12/2018 6:00

3/13/2018 6:00
3/13/2018 18:00

3/16/201 =50

3/21/2018 6:00
3/21/2018 1£:00
3/22/2018 6:00
3/22/2018 18:00



4/2/20:18 6:00

4/2/2018 16:00-

4/3/2018 6:00
4/3/2018 18:00
4/4/2018 6:00
4/4/2018 18:00
4/5/201 6:00

A/8/2018 5:00
4/8/2018 13:00
4/9/2018 6:00

A fA e Iy 1A s e

4/11/2018 6:0
4/11/2018 18:00
4£12/2018 6:00
4/12/2018 18:00
4/13/2018 6:00
4/13/20118 18:00
4/14/2018 6:00
4/14/°018 18:00
4/15/2038 €:00

4/17/2012 12:00
4/18/2018 6:00

5.
R

224



4/15/2018

4/21/2018 6.00
4/71/2018 18:00
4/22/2018 6:00
4/22/2018 18:00
4/23/2018 6:0
4/23/2018 18:00
A/24/2018 6:00
4/24/2018 18:00
A/25/2018 5:90

4/26/2018 13:00

4/27/2012 18:00

4/25/2018 12:0n
/30/2018 6.00
4/30/2018 18:00
5/1/2018 £:00
5/1/2018 18:00
/2/2018 6:00
5/2/2018 18:00
5/3/2018 6:00
5/3/2018 18:00
5/4/2018 6:00
5/4/2018 18:00
5/5/2018 6:00
5/5/2018 18:00

5/6/2018 1::00

T/7/2018 18:06
5/8/2018 6:00
3/8/2018 18:00
5/9/2018 6:00
5/9/2018 18:00
3/10/2018 6:00
5/10/2013 18:00
5/11/2018 6:00
5/11/2018 i8:00
5/12/2018 6:00
5/12/2018 18:00

-0

A

6.2,

-b.

pat]
<o



5/1S/20:8 18:00

5/19/7018 18:00

5/21/2018 6:00
5/21/2018 18:00

5/23/2018 6:00
5/23/2018 18:60

5/25/2018 18:00

5/30/2018 18:00
5/31/2018 6:00
5/31/2018 18:00
6/1/2018 6:00
6/1/2018 18:00
6/2/2018 6:00



6/8/2018 6:G60

6/9/2018 6:00
6/9/2018 1 .00

6/10/2018 18:00
6/11/2018 6:00
6/11/2018 18:00

6/16/2018 5:00

6/18/2018 18:00
6/19/2018 6:00
5/19/2018 18:00
€/20/201" 6:00
5/20/2018 18:00
6/21/2013 6:00
5/21/2018 18:00

6/23/2°18 18:0¢

6/26/2018 6:00

6/28/2018 18:00

22>



7/9/2018 5:00
7/9/2018 18:00
7/10/2018 6:00

771272018 6:00

771472018 18:00

7/18/2018 6:00

7/15/2018 18:00
7/20/2018 6:00

7/21/2018 .o

228



